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LOK SABHA DEBATES
(Part II—Procecdmgs other than Questlons and Anuwerl)

509
LOK SABHA

Saturday, 23rd March, 1957

The Lok Sabha met at Eleven
o) the Clock.

[Mr. SPEAKER in the Chair]
(No questions: Part I not published.)

PAPERS LAID ON THE TABLE
REPORT OF TARIFF COMMISSION

The Deputy Minister of Irrigation
and Power (Shri Hathi): On behalf
of Shri Manubhai Shah, I beg to lay
on the Table, a copy of each of the
following papers, under sub-section
(2) of section 16 of the Tariff Commis-
sion Act, 1951:—

(1) Report (1956) of the Tariff
Commussion on the Continuance
of Protection to the Electric Brass
Lamp Holders Industry together
with a copy of letter No. TC/ID/
E-65 dated the 24th December,
1956, forwarding the Report to

Government. [Placed in Library,
See Nos. 56/57.]
(2) Government Resolution

No. 48(1) TB/56, dated the 22nd
March 1957.

COMMITTEE ON ABSENCE OF
MEMBERS

TWENTIETH REPORT

Shri Altekar (North Satara): I beg
to present the Twentieth Report of the
Committee on Absence of Members
from the sittings of the House.

1o

I also lay on the Table a list show-
ing the names of Members who were
continuously absent from the sittings
of the House for 15 days or more dur-
ing the Fourteenth Session, 1856.

APPROPRIATION (RAILWAYS)
BILL, 1957

The Minister of Railways and
Transport (Shri Jagjivan Ram): I beg
to move® :

“That the Bill to authorise
payment and appropriation of cer-
tain further sums from and out of
the Consolidated Fund of India
for the service of the financial
year 1956-57 for the purpose of
Railways, be taken into considera-
tion.”

Mr. Speaker: The guestion is:

“That the Bill to authorise
payment and appropriation of cer-
tain further sums from and out of
the Consglidated Fund of India
for the service of the financial
year 1956-57 for the purpose of
Railways, be taken into considera-
tion.”

The motion was adopted.
Mr. Speaker: The question is:

“That clauses 1 to 3, the
Schedule, the Enacting Formula
and the Title stand part of the
Bill."”

The motion was adopted.

Clauses 1 to 3, the Schedule, the
Enacting Formula and the Title
were added to the Bill.
Shri Jagjivan Ram: 1 beg to move:
“That the Bjll be passed.”

'Moved mth the recomendnuon of the Premdent



Appropriation Bill,
1957

Mr. Speaker: The question is:
“That the Bill be passed.”

sIT

The motion was adopted. v

v

APPROPRIATION BILL, 1857

The Minister of Finance and Irom
and Steel (Shri T. T. Krishnamachari):
1 beg to move:*

“That the B;Il to authorise pay- -
ment and appropriation of certain
further sums from and out of the
Consolidated Fund of India for
the service of the financial year
1956-57, be taken into cepnsidera-
tion.”

Mr. Speaker: The question is:

“That the Bill to authorise pay- -
ment and appropriation of certain
further sums from and out of the
Consolidated Fund of India for
the service of the financial year

1856-57, be taken into considera-
tion.”

The motion was adopted.

Mr. Speaker: The question is:
“That clauses 1 to 3, the
Schedule, the Enacting Formula
and the Title stand part of the
Bill.”,
The motion was adopted.

Clauses 1 to 3, the Schedule, the
Enacting Formula and the Title
were added to' the Bill.

Shri T. T. Krishnamachari:
to move:

“That the Bill be passed.”
Mr. Speaker: The question is:
“That the BRill be passed.”

The motion was adopted.

I beg

APPROPRIATION (NO. 2) BILL, 1857

The Minister of Finance and Iron
and Steel (Shri T. T. Krishnama-
clurl) I beg to move:*

“That the Bill to provide for the
authorisation of appropriation of
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Bill, 1957

moneys out of the Consolidated
Fund of India to meet the amounts
spent on certain services during
.the financial year ended on the
31st day of March, 1953, in excess
of the amounts granted for those
services and for that year, be
taken into consideration.”

s12

Mr. Speaker: The question is:

“That the Bill to provide for the
authorisation of appropriation of
moneys out of the Consolidated
Fund of India to meet the amounts
spent on certain services during
the financial year ended on the
31st day of March, 1953, in exceas
of the amounls granted for those
services and for that year, be
taken into consideration”

The motion was adopted.

Mr. Speaker: The question is:

“That clauses 1..4o0 3, the
Schedule, the Enacting Formula

and the Title stand part of the
Bill.”

The motion was adopted.

Clauses 1 to 3, the Schedule, the Enact-
ing Formula and the Title were added
to the Bill.

Shri T. T. Krishnamachari: I beg to
move: ' '

“That the Bill be passed.”
Mr. Speaker: The question is:
“That the Bill be passed.”

The motion was adopted.

KERALA APPROPRIATION BILL,
1957

The Minister of Finance and Irom
and Steel (Shri T. T. Erishnama-
chari): I beg to move:*

“*That the Bill to authorise
payment and appropriation of

Te .
*Moved with the recommendations of the President.
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certain sums from and out of the
Consolidated Fund of the State
of Kerala for the service. of the
period beginning on the 1Ist da]r
6f November, 1956 and ending on
the 31st day of March, 1957, be
taken into consideration.”

Mr. Speaker: The question is:

“That the Bill to authorise
payment and appropriation of
certain sums from and out of the
Consolidated Fund of the State
of Kerala for the service of the
period beginning on the 1st day
_of November, 1956 and ending on
“the 31st day of March, 1957, be
taken into consideration.”

The motion was adopted,
Mr. Speaker: The question is:

“That clauses 1 to 3, the Sche-
dule, the Eracting Formula' and
the Title stand part of the Bill.”

The motion was adopted,

Clauses 1 to 3, the Schedule, the
Enacting Formula and the Title were
added to the Bill.

Shri T. T. Krishnamachari: 1 beg to
move:

“That the Bill be passed.”
Mr. Speaker: The question is:
“That the Bill be passed.”
The motion was adopted,

BUDGET--GENERAL
DISCUSSION

GENERAL

Mr. Speaker: The House will now
proceed with further discussion and
voting on Demands for Grants on
Account in respect of the Budget
(General) 1857-58. The time allotted
is 10 hours out of which 4 hours 53
minutes have already been taken. The
balance is 5 hours-7 minutes. It must
be finished today. -When shall I call
the hon. Minister.

23 MARCE 1057
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The Minister of Finance and Irom
and_ Steel (Shrl T. T. XKrishnama-
charl): T might roughly require about
45 minutes, though I may not take that
much time.

Mr, Speaker: This debate will con-
clude at about 4.15 .M. When shal]
I call the hon. Minister?

Shri T. T. Krishnamachari: The
Chair may call me by about 3.30 r.
But there is one thing, I do not know
whether the hon. Members will be
here after 4.00 because there is the
President's party.

Mr. Speaker: That is at five o'clock.
I will-call the Minister at 3-30.

Shri Kamath (Hoshangabad): Be-
fore you take up this matter, Sir, may
I make a request? You are aware,
Sir, that with your gracious agree-
ment the House has recently estab-
lished a healthy convention and, lest
that salutary convention should fall
into desuetude or disuse, I would
request you, this being the last work-
ing day of the week, to direct the
Minister for Parliamentary Affairs to
make a statement about the Govern-
ment's  legislative programme next
week. -He is not here.

Mr. Speaker: He will eome at one
o'clock, and I will ask him to do so.

Shri N. C. Chatterjee (Hooghly):
Mr. Speaker, it is kind of you to give
us, outgoing Members, top priority in
speaking. It is only in the fitness of
things that after Shri Kamath and
Shri Asoka Mehta I should speak. At
least I hope, Sir, and I hope the
Parliament will also wish with me,
that at least two of them will be back
to Parliament very soon and they will
make very useful contribution.

Shri Kamath: Yourself too.

Shri N. C. Chatterjee: We were
told by the hon. Finance Minister
that this will be a “lame duck”
session and many -people expect-
ed that there would be no financial
decision taken this session, but really
finance and taxation have been post-
poned till the next session. This is
more or less a care-taker's budget, but
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[Shri N. C. Chatterjee]

I am pressing the hon. Minister and
my colleagues in this Parliament to
appreciate that the time has come for
a proper assessment of the economic
situation. There should be a re-appre-
ciation of our financial policies in
terms of the stress and strain imposed
by the implementation of the second
Five Year Plan,

Honestly, we are not satisfied with
the Finance Minister's approach and
his opening speech. The burden of
his song is that how to meet the strain
imposed by the Plan, that we have
to meet it, and that one should not
question the basic assumptions of the
Five Year Plan. Now, 1 am afraid we
have got to revise our basic assump-
tions. We have got to revise these
assumptions in more than one respect.

The defence estimate has gone up
by Rs. 50 crores. That itself torpedoes
the Five Year Plan and the estimates
based on that Plan to a large extent.
I am not quarrelling with that. I had
the privilege to go to Kashmir a few
weeks back and I had a very hearty
discussion both with the leaders of
the Praja Parishad as well as with the
Prime Minister of Kashmir, Bakshi
Ghulam Mohamed. I cannot disclose
what 1 came to know, but I can say
1 had a very hearty discussion and I
know Kashmir is in danger, when we
all realise that Pakistan is being arm-
ed by the co-operation of one of the
greatest military powers. We do not
care what exactly is the amount of
ammunition or implements given, but
it is really a very serious situation.
Kashmir is in danger. India is in dan-
ger. Our grievance is, neither the
Prime Minister nor the Defence Min-
ister really warned the country, and
the country is suffering from compla-
cency which is distressing. That com-
placency should be removed.

Now, the defence estimate claims
Rs. 50 crores more than what was
asked for in the original or the revis-
ed estimates. That very fact throws
overboard one of the basic assump-
tions of the Plan. The expenditure
outside the Plan., we are told, would
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not go beyond certain levels. Tha.
has been finished; that has been sabot-
aged, and if we have got to accept
that, the time has now come when
we must be prepared for all contin-
gencies in view of what is happen-
ing in Pakistan—the jehad they are
declaring and the tall talks they are
indulging in. I do not know whether
Mr. Suhrawardy is only indulging in
vain talks. There is something sinis-
ter in them, and also in Mr. Feroze
Khan Noon’s statements. We have
got to be ready for all contingencies.
The economic consequences of the
increased expenditure on defence
must be realistically faced.

Then there is the foreign exchange.
There also the basic assumption has
again been torpedoed. It is clear that
the Planning Commission under
estimated the foreign exchange needs
of the Plan by about Rs. 400 crores.
The Finance Minister still seems to be
an optimist. 1 like an optimistic
Finance Minister, but his optimism is
naturally restrained. However, there
is absolutely no gainsaying the fact
that our foreign exchange position is
distressing. The blocking of the Suez
Canal has led to terrible difficulties. It
has upset the economy of many count-
ries. I think that a good bit of our
industrial plants and other things
could not be moved down to India.
Therefore, there has been a paralysis
of our operations. Hence, I am pressing
that the time has come for a Te-
ordering of priorities.

You know, Sir, that when the Plan-
ning Commission made its report, one
of the members of the Commission,
Mr. Neogy, who was for a long time &
member of the Central Legislature,
put in a dissenting note. His dissent-
ing note clearly pointed out the dan-
gers ahead. Mr. Neogy specially
stressed that in view of the magnitude
of the Plan, it will be difficult to
implement the Plan in a period of five
years. He also opined that deficit
financing on an excessive scale may
prove to be dangerous to the economy
and could cause hardship to certain
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gections of the population. He has
also drawn particular attention to the
need for a balanced development of
transport and production generally.
There was no attempt made either by
the Chairman of the Planning Com-
mission, who is the Prime Minister of
India, nor by Shri V. T. Krishnama-
chari and other members, really to
controvert these points. They say
that they agree with those considera-
tions and they are important and that
they should be constantly kept in
view in carrying out the Plan.

When the Parliamentary Committee
met I made an appeal to the Prime
Minister that this Plan should be made
a seven year plan and that it should
not be made a Five Year Plan, espe-
cially when they accepted the funda-
mental position made clear in the
comments of Mr.. Neogy. The Prime
Minister sa:d that it was not an impro-
per observation to make and said that
he will make it really a combination
of five annual plans. You, Sir, may
remember it. What I say is there
should be reconsideration of the prio-
rities. I think Parliament should now
realise that the time has come for re-
ordering of priorities. I enter a strong
caveat against forcing the pace of pub-
lic expenditure. Taxation system is
becoming a juggernaut, crushing busi-
ness dynamics and incentives to effort
and enterprise. Therefore, the priori-
ties should be revised.

In my election tour in different
parts of India, I gained an impression
that is prevalent among the general
electorate, That is the impression of
many Members of Parliament. The
ordinary man is suffering from a feel-
ing of frustration, because of mount-
ing taxation and soaring prices of
essential commodities. In many parts
of India, many essential things have
practically disappeared. The poor
man's food and cloth must be made
immune from further public levy.
Also, they should be protected from
the greed of profiteers and black-
marketeers. We are told that the gap
is Rs. 385 crores. That gap must be
made up by new levies. I am press-
ing even now that the Planning Com-
mission should do something and take
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these facts into account and find out
what should be done. They should
not rest on their laurels, but revise
the Plan and priorities and scale them
down if necessary and convert the
Plan into a seven year plan for the
purpose.

With regard to Kashmir, we are
happy to find that ultimately the
Prime Minister and the Congress
Government have veered round to our
view. We are told by the Communist
Member who spoke in the other House
that the dominant party has been
playing to communal passions and has
been exploiting the minorities for
election purposes. He was especially
referring to the visit of the Chief Min-
ister of West Bengal to an important
mosque in Calcutta where invocation
was made to the Divinity for the vic-
tory or triumph of the Congress candi-
date, that is, the Chief Minister. Dr.
Roy countered the charges levelled
against him and he said in the West
Bengal Legislature the day before
yesterday. I am quoting his exact
words from the Amrita Bazar Patrika
dated 22nd March, 1957:

“I have heard with my own
ears people saying that if Mr.
Mohammed Ismail is elected and
defeats me he becomes automati-
cally the Chief Minister, and if
he becomes the Chief Minister,
Calcuita pgoes to Pakistan as
Kashmir has already gone to
Pakistan. This is the sort of pro-
paganda that has been carried on,
and if such propaganda is carried
on 1t is anti-national, anti-Indian.
Therefore, if the police goes there
and says that there are people who
used such propaganda, I will say
that these men are guilty of
treason”.

It is very pleasing to note that Dr.
Roy has countered these charges, but
really I ought to tell this House that
Congress leaders are also responsible
for fanning communal passions in
order to create a phobia against my
party and the Jan Sangh. They have
been going up and down the country
for the purpose of telling the Muslim
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{S8hri N. C. Chatterjee)
alectorate that they should not vote
at all for Mahasabha candidates or
she Jan Sangh candidates. One of the
members of the Cabinet went to my
oonstituency and openly said , “If you
do that, Kashmir will go out of India”.
This is foul propaganda unworthy of
any leader of any position. He knows
perfectly well that nothing of that
kind will happen. As a matter of fact,
Kashmir is with India today because
of Dr. Syama Prasad Mookerjee and
those who stood round him and ex-
posed the chicanery of Sheikh Abdulla
and had the guts to start a mass
movement for the purpose of inte-
grating Kashmir with India. But we
were ridiculed, abused and maligned.
The immortal soul of Syama Prasad
Mukerjee is happy that after all our
stand has been vindicated and after
all Pandit Nehru has come round to
our point of view. All these difficul-
ties today are not due to Pakistan. It
always pleases our soul to abuse
Pakistan and the Muslims and to
abuse Pakistani statesmen. I hold no
brief for Mr. Suhrawardy. I know
what is Mr. Suhrawardy; we in Bengal
have suffered under his domination
and rule We suffered also during the
Bengal famine, because that was a
man-made famine mostly manufac-
tured by the Muslim League politi-
cians and their satellites and we lost
millions of people due to that. But it
is no good blinking facts, Most of the
difficulties are due to the unfortumate
and tragic commitments made by the
Prime Minister of India. He had no
business to make those commitments.

Initiating the Kashmir debate in
this House on the 26th June, 1952, I
said that the biggest bungle was to
refer the Kashmir problem to UN.Q.
The second bungle was this cease fire
order, The third bungle, I said, to my
mind was the tragic thing, the offer of
a plebiscite. The Prime Minister did
not listen to us. We were ridiculed
as enemies of India, as enemies of the
country, as enemies of the nation.
Nothing: of the kind; now it is clear
that we were not enemies of. the
nation. The offer of plebiscite was
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tragic, which has led to all this trou-
ble; it ought not to have been made.
As a matter of fact, the Aurobindo
Ashram sent the message of Auro-
bindo. The great saint and prophet,
the flghter of India's freedom, had
said, “if there is any question of ple-
biscite, that plebiscite ought to have
been on the basic issue of partition
between India and Pakistan.” There
ought to have been plebiscite through-
out India and Pakistan—all Hindus
and all Muslims. They never accept-
ed this division as final. The Prime
Minister and the other members of
the Cabinet went up and down the
country and ridiculed Akhanda Bharat.
What was the Indian National Con-
gress preaching for 50 years?
Nothing but Akhanda Bharat. From
the days of the. first President of the
Indian National Congress down to
Mahatma Gandhi, the great Netaji and
others, the basic creed of the Indian
National Congress was the integrity
and unity of India. That was sabotag-
ed due to the imperialistic machina-
tion and the unfortunate surrender of
our so-called nationalist leaders. When
Mahatma . Gandhi was touring
Noakhali, these big leaders bungled;
at the instance of Lord Mountbatten,
the agent of imperialism, they acoept
ed it.

After Syama Prasad’'s death, I had
the privilege of visiting Kashmir and
meeting both the Muslim leaders and
the Hindu leaders. They met in
Srinagar and told me, “For Heaven's
sake, appeal to the Prime Minister
never to talk of plebiscite, because
that would lead to Kashmir’'s undoing;
that would completely remove all
peace and would release destructive
forces inimical to Kashmir and ini-
mical to India.” .At that time we were:
not listened to; but now our stand
has been vindicated.

When Sheikh Abdulla came here
after the Kashmir debate, the Prime
Minister sent word to me. The Minis-
ter of Parllamentary Affairs came to
me agd I had the privilege of having
a frank. discussion with Sheikh
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Abdulla in the Primme Minister’s room
n the Parliament House for three
hours and more. I put it to him,
“Sheikh Saheb, for Heaven's sake tell
me, why did you do this great mis-
chief, this great disservice to Kashmir
and India? Why did you ask for
plebiscite?” He told me, “You believe
me; on God I swear I knew nothing
of it I never wanted plebiscite.”
Then I asked, “Then how did it
happen?” Sheikh Abdulla said— 1
believe he was telling the truth—*“Ask
your Prime Minister; I knew nothing
about it”. Shejkh Abdulla did not want
it; the National Congress did not want
it; the Praja Parishad did not want it
and at the same time, neither the
Hindu leaders nor the Muslim leaders,
none of them, wanted it. How did it
happen? It happened because Lord
Mountbatten, the imperialist, wanted
it. Now the Prime Minister says that
is also not correct, sothatthe bungl-
ing is more complete and the tragedy
i# more unfortunate. But, thank God,
now he has seen the error of his
ways, Talk in a straightforward man-
ner; when you talk of Panch Shila,
of Lord Buddha and of India's civili-
sation, do not talk in terms of any-
thing like power politics or strategy.
Say you had bungled. India's stand
should be now clear. The stand of
Syama Prasad, the stand of Chatterjee
and the stand of every nationalist is
that Kashmir is an integral part of
India and it should be treated as such.
We were ridiculed at that time. You
were not there, Mr. Finance Minister,
at that time; you ought to have been
there listening to the Prime Minister.
He ridiculed our repudiation of our
plebiscite. I said, “you should with-
draw the Kashmir case from the
UN."” I know the imperialist game.
We know that it is nothing but the
second edition of the League of Na-
tions. We knew how the League of
Nations misbehaved. We knew the
power politics of the imperialist
powers were going to play against
India, Instead of trying our case on
merits, the complainant became the
accused and we were put in the dock.

When I was in England two years
ago as the leader of the Indisn delega-
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tion to the Commonwealth Law Con-
ference, distinguished Indians as well
as great India publicists, who were
absolutely loyal Indiap. gitizens, told
me that India's case was going by
default. It is due to the amazing
inefficiency on, the part of our Embas~
sies and our External Affairs depart-
ment that Pakistan is winning and has
been able to convert the whole world
opinion. Qur case, which is free and
fair, based on morality, based on
international law, based on all canons
of jurisprudence, based on the Gov-
ernment of India Act and the Indian
Independence Act and everything
sagred, is going by default. 1 wrote
to the Prime Minister from London
saying, “Do something to reorganise
our foreign relations department.”
Unfortunately, nothing was done.
When 1 came back from England, I
had a frank talk with the Prime Min-
ister. 1 cannot disclose what all
happened between me and the Prime
Minister, but when 1 returned from
England I still found that nothing was
done. Even today he admits that our
propaganda machine is weak. It is
no use blaming only England and
America. There are thousands and
thousands of Englishmen who would
like to get facts, but it is amazing that
today when India is in danger, when
Kashmir is in danger and when our
Minister has got to speak for nine
hours and deliver a mammoth speech
in the Security Council, our propa-
ganda machine has completely failed
to serve our Motherland and has not
put Kashmir's case and India's case
properly. Even on the Goa issue, the
hand-outs from the India Office were
months behind time, Publicist after
publicist, journalist after journalist,
were complaining that Portugal was
winning the whole world and India's
case was going by default. Something
should be done to remove this amaz-
ing inefficiency.

I wish the Prime Minister was
here. When 1 went to Kashmir the
other day, 1 went at the invitation of
both sides on a peace mission and
met both the Praja Parishad leaders
and the Prime Minister of Kashmir.
I had a talk with him for 2§ bhours
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and I thought that the gulf would be
breached. There was still a lot of
misunderstanding about the elections.
People in Jammu thought that this
election was going to be a farce and
there was no free and fair election. I
tried my best to convince Bakshiji
about the apprehensions which, I
found, were to some extent well-
founded, and Bakshiji was giving his
word of honour that he would not
try in any way to influence the elec-
tion in an mproper manner. Unfor-
tunately, they have not been complete-
ly changed. But I stood up, took
courage in both hands and said in the
public speech, “Now the time has
come lo sink our essential differcnces
and act together for the sake of the
unity and dignity of India and to save
Kashmir {rom impending disaster.” 1
know what Pakistan is doing; 1 know
the preparedness of Pakistan. 1,800
million dollars worth of stuff in the
shape of ammunitions, Pakistan has
got from U.S.A. They have been
reallv debited at a concession rate;
therefore, they have got much more
than 2,000 million dollars of ammuni-
tion. They are not sitting idle. I
know the Prime Minister of Pakistan
is indulging in many fables. Mr.
Feroze Khan Noon has uttered many
offensive and unfounded charges. I
had the privilege of being quoted by
him 1n the Security Council. He insi-
nuated that Shri N. C. Chatterjee had
converted 50,000 Muslims under the
Shuddhi movement. That is absolute-
ly an untrue statement. I never said
that. The Shuddhi movement in
which 1 had the privilege of participat-
ing was not directed against Islam or
Muslims Member after Member
belonging to the Scheduled Castes
stood up 1n this House and complained
that in India foreign missionary acti-
vities were going on unimpaired and
that our poor, downtrodden Harijan
brothers and sisters are being con-
verted still en masse by foreign mis-
sionaries. It is not so much Christian-
isation. But, it is denationalisation
that we protested against. I have one
thousand quarrels with Shri Jawahar-
lal Nehru and the Congresz. 1 do not
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tolerate that so long as he is the Prime
Minister of India, when he goes to
the Naga land, he shall be openly in-
sulted "by them due to the influence of
the foreign Christian missionaries.
This is the danger to India. Through
our shuddhi movement we aim at
purification. We do not do our duty
to our Harijan brothers and sisters
We are playing with them and thus
we are losing. This shuddhi move-
ment was not directed against the
Muslims or Islam: nothing of the
kind. But, this is what Mr. Feroze
Khan Noon has said in the Security
Council. In the game of propaganda,
none can beat Pakistan; in the game
of manufacturing and fabricating un-
truths, they can beat Hitler and Goer-
ing. They have been doing it. But, my
grievance against Shri Jawaharlal
Nehru and the Congress Government
is that thcy are not doing their duty
They are not giving a call to the peo-
ple; they are creating a false sense of
security in the people. They do not
tell the people that India is in danger.
I do not know what iz the danger
across Jammu and Kashmir.

Shri T. T. Krishnamachari: Of
what?

Shri N. C. Chatterjee: You should
tell the people what is the danger.

Give a call to the nation for militari-
sation.

Shri T. T. Krishnamachari: You are
saving it now.

Shri N. C., Chatterjee: You should
give a call to the country for milita-
risation. Don’t simply say to Mr.
Chou En-lai, “When you go to
Karachi, tell my friend Mr. Suhra-
wardy that I am the best friend of
Pakistan.” This is weak-kneed policy
of wanting to appease people who
ought not to be appeased 1n this man-
ner. We know what is happening in
East Bengal. We know, 50 lakhs of
people have been turned out. We
solemn'v  entered intoe the Nehru-
Liaquat Pact. Sitting in Delhi, Shri
Jawaharlal Nehru entered into this
Pact. There has been a complete uni-
lateral implementation of the Nehru-
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Liaquat Pact by Shri Jawaharlal
Nehru and Dr. B, C. Roy. In my part
of India, 8 lakhs of Muslims left West
Bengal, Seven lakhs have come back
and they have all been rehabilitated
at our expense. But, they have
driven out 30 lakhs of people after
the so-called Nehru-Liagquat Pact.
That disease js still continuing. Our
statesmen arc sitting dumb and mute
as pathetic spectors still  trying to
appease and grovelling at the feet of
Mr. Chou En-lai and sending him as
an emissary on behalf of this Govern-
ment to convince Mr. Suhrawardy
that we are the greatest friends of
Pakistan. As a matter of fact, this
kind of policy should stop. This kind
of policy spells disaster. They laugh
at you; they laugh at your weak-
kneed policy. They would be carry-
ing on propaganda that the Congress
started this campaign of exciting
communal passions of the minorities
and trying to exploit them.

What business had this Congress
President or the Prime Minister to
send down Bakshi Ghulam Mohammed
to address meetings in my constitu-
ency and other constituencies in
Bengal for the purpose of telling the
people that they must vote for the
Congress becausce Kashmir is in dan-
ger. Is not the Kashmir problem a
national problem? Is it a party pro-
blem? Is it a Congress 1ssue? 1Is it
not a national issue? Is it not a mat-
ter of paramount importance? Imme-
diately the Security Council Resolu-
tion was passed, 1 sent a telegram to
the Prime Minister, “For heaven’s
sake, summon Parliament, we shall all
come in spite of our election diffi-
culties and attend Parliament, and we
shall hammer out a national program-
me, a national policy for meeting this
danger, which is ahead of us” He
wrote to me recognising that it was
a national issue, a national problem
and he said, possibly there will be
another debate and then the position
will be clarified and then he would
think of it. If that is a national pro-
blem, if that is a national issue, why
should the Prime Minister of that
State be sent down for carrying on
party propaganda in the election for
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the benefit of the Congress? That is
all wrong, improper.

The socialism of the Congress is
also a diabolical hypocrisy. Not in one
case. My General Secretary Shri V. G.
Deshpande, a3 Member of this Parlia-
ment, a poor man was defeated. By
whom? By a Maharani, a nominee of
the Congress. They used to tell us that
the Hindu Mahasabha and Jan Sangh
were the sponsors and supporters of
the feudal regime. All the feudal
lords, Rajas have now flocked to that
camp of new fangled socialism. The
setting up of Maharanis, Gaikwad and
Rajas throughout India is absolutely
making a mockery of socialism. You
are laughing. You will be laughing at
your cost. You should know what 1is
happening. This is simply bringing a
great organisation into disrepute. [
want the Congress to be defeated. But,
I do not want the Congress to  be
defealed by demoralisation. This  is
demoralisation  This is really utilis-
ing the feudal order for the purpose of
getting temporary victory, to liquidate
certain partics This is not victory.
You should stick to certain ideals.

I think thce people will remember
what happened in Aligarh, The Chief
Minister of my State said that in the
streets of Caleutta, thousands of Mus-
lims including Pakistanis are going
about shouting ‘Pakistan Zindabad'.
What is the good of saying that? In
Aligarh and other towns of U.P. that
was shouted by thousands of boys,
educated men of the University. You
took no action. Ministers stood up
here¢ and said that there were no
anti-national slogans. You tried to
cover up their misdeeds. Are you not
really trying to play with communa-
lism? Are you not really trying to
help fissiparous tendencies? You have
not the guts to take action. You are
really trying to play with communism
and communalism.

Shri T. T. Krishnamachari: If you
take away all our guts, where will we
have guts left?

Shri N. C. Chatterjee: If you have
no guts, you should admit, I you do
not admit, you will have to repent
one day for this. What is the good of
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the Chief Minister of West Bengal
saying all this is happening. Not in
ene place, but in many places. Noth~
ing - happened. You |kept quiet.
Naturally all these things are happen-
ing. I protest against such exploita-
tion of communal feelings of minori-
ties for the purpose of election. I say
that this should never be done. This
danger should be avoided.

Shri T. T. Krishnamachari: Amen.

Dr. Jalsoorya (Medak): Sir, 1 am
informed that the foreign policy
debate will take place on Monday.
This speech should have come on
Monday.

Shri N. C. Chatterjee: Why?

Dr. Jalsooryar We .are concerned
with how to-carry on the construction
of India. That is an economic matter,
I have been consistently holding the
view that the Budgets that are pre-
sented|to us are actually shaped to
tulfil the Plan.
-gided, unpractical and too big, the
budgets will also beco unrealistic.
This is the first time we have got a
beautiful wnalysis,” a White Paper on
the Budgef. It gives you a yesume of
the shape of things to come. The Tew
Parliament that would meet willjhave
a lot of new people. A lot of old
people will be getting out, who grew
up, who shaped the Plan, who took
part in it, who voted for[the Plan to
be fulfilled. I do not know how many
of the mew incumbents will know
what the difficulties were that we had
te.face in shaping the Plan, in finane-
ing the Plan. This is my only com-
plaint. My complaint is that instead
of cutting the coat according to your
cloth, yqu are trying to get enough
cloth for\your coat. In other words,
you have not followed the basis which
has been laid down for a planned
economy, namely men, material and
the fingncial resources available with-
in the icountry at present and in the
near visible future. That is the basis
of a plan. Unfortunately we wanted
to do a lot of things in order, shall
we say;’to make up the leeway. There
was a very blg lag and we were very
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ambitidus. I lke people {0 be ambi-
tiols, but then ¢ economics is a matter
of realities, it is not a matier of
opinion, oney, financikl resources,
the co-operation of the people or the
energies of the people are things
that have to be collected. Optimism
isju very good thing, but if you do
not know how to husband and encour-
age those resources, I am afraild we
get a report like this where we are
at a handicap with regard to practi-
cdlly evérything. I am talking pure-
ly.of economics because palijtics i of
no value 3t present.

Mr. Moon, who is an 1.CS. mui’-
was saying that we will prune the
thing. The problem is how are we
going to prune. The roots are not at
the leaves. You do _not prune the
roots.} It was wrong to proceed in this
way and I have been protesting against
it always. After all, I have seen plan-
ning in other countries, and what is
more, I/ am perhaps the only person
in this House who has lived through
the phase of inflation in Germany
after the First World War. I know .
how things developed, and on what’
basis you can have defieit financing.
They went in for milliards of paper
Marks, but then you can have deficit
financing only if you have a closed

' economy or a, partially closed eco-

nomy. I have’ not got the impression
that you have got a closed or a parti-
ally closed economy. In fact, because .
the money was there, very large sumy
we had never seen in our lives, we
went on a spending spree: Even one
of the last resolutions of the Health
Ministry of the Central Government
says “This committee| has decided to

spend qT9 W[ e

And every plan, every programme
is something stupendous, colossal,
gigantic, magnificent, unnecessarily
hopeless. The very basis of a plan for,
Asiatic conditions has been laid downf
strongly enough, by an American, He
said that the Asians will have to learn
to evolve ways and means by which

for the e diture of one rupee they
achieve that|which wealthier countries
achieved at the cost of seven rupeeg.
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I have not got the impression that the
planners knew this principle, though
I have very hgnestly and very serigus-

ly/studied the Flan. In another place
‘re have geen it being done, that is the

point.

What is_the use of my quarrelling
with the Finance Minister? He has
goy to find the money, cash in the

ey, and also do a lot of book
transfers in order to find the money for
this, for that and for the other thing.
The fundamental mistake we have
made. How we can rectify it is
another question. The problem is not

how much you spend the problem is

how you spend 1t||ll

I have been complaining, and I
think I am the one man.to do it,—and
it has been.said that I have got a bee
in my bonnet or{ that 1 have got a
vendetta—that 1t i$_not ..only the
money you have but also the machi-
nery through which you wuse, that
money that counts. 1 have nojconfi-
dence, I haye. no reason to believe
that that machinery has radically im-
proved. 'That is an important point.
In fact, if it had radically improved,
you would not have had;that Appleby
or Bumblebee reports Nos. 1 and 2.
He did not want to tregd on honour-
ible corns of honourable gentlemen
who feel too hurt, namely the bureau-
cracy. This is/the peint I want to
make. This is my majp problem, that
you must be able to ghgw that for a
given sum of money under existing
circumstances you have/brought about
the maximum result. Naturally we
will make mistakes. For instance,
that wonderful Hindustan Housing
Factory was a magnificent experiment,
but you did not say it was an experi-
ment., After it failed you said it was
an experiment. We will go on mak-
ing mistakes, but we have the right
to ask that lgss gnd less mistakes be
made, and that in order to teach the
bureaucracy to make less and less
mistakes, the punishment should be
drastic. 'This is what I want to tell
you.

Mine is afivoice that will di¥appear

after this speech, no more {0 pegter
this House with my Cassandim-like
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cries, but the fact remains that there
is still no answer to the pq-mts I have-
been raising far the t five years,
namely that the plans that we have
made should not have been so ambi-
tious. Secondly, as Pandit Thakur
Das Bhargava/ very correctly pointed
out, the plan ‘must be such that it
becomes mgnifest to the people. In
other words, we should have paid
preponderefit attention to the smaller
plans which will go straight to the
people, like small tanks, small irriga-
tiori schemes etc, instead of having
megalomaniac granchose ideas that
the Tepnessee Valley scheme has got
so many cusecs escapement|/'and we
are going to have double that. The
point is many engineers have told
me: "Yes, Sir, we are going to

you as much water to impound as
want, but it is not our business to-
show you how to use it.” And the
fact remains as has already happened
in the Tungabhadra project, the water
is there but the peasant is not willing
to’ take it, because he has not got the
money to take it, to convert dry cul-
tivation into not even wet cultivation
but partially. wet cultivation which
costs Rs. 800 an acre. Have you
supplied him the money? In other
words, we will have water, water
everywhere, but not a drop to take/
This is a lopsided, amateurjsh way of
planning which we have pointed out.
Even Appleby has pointed out that
you are over-emphasizing specialisa-
tion mstead of taking a commensense-
VLve as our neighbour China has
done. In China they have said: “You
must first know what the peoplt
u:jenﬂy need, and it is your duty to
give to them as/quickly as _posaible
and as cheaply as possibie’” 1In other
words, the First Five Year Plan in
which we wanted to increase our
production has not succeeded in its
objective/ According to the White
Paper we have not increased our pro-
duction. On the contrary, production

of foodgrains has fallen excepting
rice.

Secondly, we have not been able to-
make manifest/to the common man:
that his conditions have Improved .
because there has been a decline In
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food production and the general cost
of living indices have risen. He asks:
what is the wonderful plan you have
made? It is very difficult to tell him
this is a temporary phase.

The third point I want to tell you
is about the rises and pressures that
we are having. We are not going to
meet them in order to prevent infla-
tion, and I am telling you as an expert
on it. Unless you are going to have
.a closed or partially closed economy,
you are not going to succeed with
your Plans. As my hon. friend Shri
Tulsidas pointed out yesterday, the
man who created the worst confusion
in this policy was the previous Com-
merce Minister. And today he has got
10 undo the whole thing He should
have introduced a partially closed
economy five years ago. But this has
not happened so far.

I pity anybody who has to carry on
_this government today, because he has
got to face government today, because
he has got to face a very hard task.
Even thoughIam anobody, yetIshall
affer all that 1 can to further the
cause of the Plan. But I cannot feel
complacent; I cannot be hopeful of
seeing any material change n  our
country, until and unless you make
up your mind to be ruthless with re-
gard to the gearing up of the machi-
nery. I am speaking again from expe-
rience, that unless you are ruthless in
gearing up your machinery to fulfil a
certain task which you have placed
before yourself, you are not going to
succeed. It is very necessary that
you must fix a certain target, a certain
time-limit and a certain cost. I am
afraid in India the word ‘costing’ is
known to very few people. We have
not got costing even in some of the
major industries. The time factor and
the target are two important conside-
rations in any Plan. If you are not
going to be serious enough, ii you are
not going to be harsh enough, if you
are not going to be ruthless enough,
you are not going to do justice to the
Plan, and I personally feel that the
future of our country depends entire-
1y on how you are going to fulfil the
Plan.
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It is not politics that matters to me.
1 do not care what politicians say. It
is the Plan that matters to me, and it
is the proper carrying out of the Plan
that matters to me. In this connec-
tion, remember one thing. The other
day, while seconding the motion of
thanks on the President's Address,
Shrimati Tarkeshwari Sinha sudden-
ly blossomed out as a great economist
on fiscal policy and fiscal economy.
She recommended that we should
encourage the flow of foreign capital.
But 1 am afraid that the lady Member
has forgotten that in 1948 when our
Prime Minister asked the United
States for the technical know-how,
the reply given to him was that he
could not have the technical know-
how unless he was also prepared to
accept loans. In other words, black-
mail has been taking place. There are,
in fact, very few loans or investments
in any backward country, without
strings.

You will remember that in 1949-50,
one Mr. G. D. Birla proposed that for
India also there should be a trading
organisiation hke the U.S.-Brazil Cor-
poration, und that every economic
activity should be shaped by it. In
other words, the suggestion of the
amateur economists like this lady is
to convert India into a second South
America or Brazil. Of course, we are
between the devil and the deep sea.
But we have got to be very careful.

Another 1mportant thing that I
would like to point out is this. It has
often been said that the more we
export, the better it 1s for us. But
I would like to emphasise that the
more you export raw materials, the
more you are denuding the country.
Please remember also one more thing,
that there is a limit to the export of
raw products or natural products, and
there is a limit to production, for
that does not depend as in the case
of the manufactured goods on the
machinery that you have got. And
this in turn places a restriction on
our export policy.

These are the points that I would
like to urge. I am not an economist.
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My hon. friend comes from the same
college that I came from, but probab-
ly he took economics, and 1 did not.
But this is what I want to place
before him, and I have put it factual-
ly, and very concretely. I have not
raised the Pakistan issue; I have not
raised any political issue either, as
my hon. friend Shri N. C. Chatterjee
has done. I hope my hon. friend will
take these things into consideration.

Shri Gldwani (Thana): 1 want to
deal with two or three matters which
are of general importance first, and
then 1 shall take up rehabilitation
problem.

Shri B. S. Murthy (Eluru): What
about family planning?

Shri Gidwani: That will come under
matters of general importance.

From the results of the elections
that are being announced every day,
it is clear that the Congress is coming
again to power.

Shri B. S. Murthy: Was the hon.
Member in doubt?

Shri K. 8. Raghavachari (Penu-
konda): It was the hon. Member who
put the question who was in doubt.

Shri Gidwani: All the same, I would
urge that we should not feel compla-
cent, but that we should take a lesson
from these results. In two States, we
are having majority. In a number
of other States, where there was
feeble opposition before, there Wwill
be more opposition. The figures that
I have are as follows. Out of 395
seats, the Congress has secured 297 in
the Lok Sabha, and in the case of the
Vidhan Sabhas, out of 3,097 seats,
the Congress has secured 1,988 seats,
and the Opposition, 1,109 scats. In a
big city like Calcutta where in the last
general elections the majority of seats
was captured by the Congress, this
time the majority of seats has gone
to the Opposition.

While I agree with Government
that much progress has been made as
a result of the implementation of the
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First Five Year Plan, yet I would like
to point eut that there are certain
causcs which are responsible for these
results.

The primary and essential needs of
every citizen or of the community
must be satisfied by any welfare State,
and particularly by a socialistic gov-
ernment., We have to see that these
needs of the people are fully satisfied.
Although we were asking people to
vote for the Congress, yet, personally,
when I canvassed, I said that we
wanted a very stable government in
this country and that our country
being a very big country with various
States, unless we had a stable gov-
ernment, our future would be wvery
dark.

The people were pointing out that
even their daily requirements were
not being satisfied. The prices were
soaring up. [ am talking particularly
of the food prices We must see to it
that there is no rise in food prices
beyond the paying .capacity of the
people. Today, the middle-class or
the lower middle-class man is finding
it difficult to make both ends meet.
This is a very serious problem which
Government have to consider, along
with various other problems.

Another thing which everyone must
have experienced during the elections
was the complaint about corruption in
the machinery of Government. I
admit that efforts are being made to
root out corruption. But if we are
honest to ourselves, we shall have to
admit that there is still a lot of cor-
ruption.

Babu Ramnarayan Singh (Hazari-
bagh West): Efforts are being made?

Shri Gidwani: Only the other day,
a Bill was introduced here to replace
the Prevention of Corruption Ordi-
nance.

Bhri N. C. Chatterjee: Legislation to-
prevent corruption.

Shri Gidwanl: So, efforts are being

made to root out corruption.
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My next point is in regard to 1neﬂ!-
ciency. Yesterday I had a talk with
an officer holding a very responsible
post. He was saying that the govern-
ment machinery has become so top-
“heavy, and there is so much of red-
tapism that even the high officials are
‘not able to deal with the problem. I

“.do not know what the difficulty is.
‘The Ministers complain =about the
-officers, and the officers complain
about the subordinates. This shows
‘that there is something wrong with
the machinery. We seem to be mov-
mg in a vmlous circle.-

'So I would suggest that we must
devote our attention and probe deep
into the matter, it is not enough that
we have got majorities in the Centre
and State Governments. Therefore, we
can go to sleep and again after five
years when there are fresh elections.
we rise and go about convassing. This
is the proper time after the elections
when we must review the whole posi-
tion and take adequate steps to
improve matters.

12 HRS.

As 1 said, the first thing is to
provide the essential necessitics of
life to every citizen of India. Food is
the prime nccessity. Then comes
shelter, then education and then other
necessities. The second:thing is that

we must see that the administration

is really popular, that the masses are
treated ag citizens of India and are
given every consideration; we must
also see that there 'is no red-tapism,
more &ficiency is achieved and corrup-
tion is removed. These are the things
on which I wanted to speak in general.

As the Demands are not going to
be separately debated, 1 would refer
to the rehabilitation problem. As we
-are now discussing the whole Budget
ificluding the Demands, I wish more
Ministers had been present.

Shri A. M. Thomas (Ernakulam):
“Three hours have been allotted "for
-separate discussion of Demands.

“8hrl Raghavachari: It is only
®eneral discussion now.
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Shri Gidwask: The Summary Re-
port that we have yeceived from the
Ministry of Rehabilition admits that
migration from East Pakistan touched
the peak figure of 3-20 crores during
1956.

“The monthly average was
26,000, which is more than four
times the rate of migration three
years ago. It represents an increase
of 35 per cent over the average
monthly rate during the previous
yeat. The conlinued influx on
such a large scale even 9 years
after partition was a source of
grave concern, as the measures
for relief and rehabilitation of
such vast numbers mean a severe
strain on the country’s economy™.

Now, I do not know how to prevent
this migration from East Pakistan. Itis
a very difficult problem. But from the
experience -that we have gained from
the rehabilitation of disptfced persons
tfrom West Pakistan, I think the
Government should now have a
comprehensive scheme and not a sche-
me which can be changed or shifted,
not a scheme based on temporary
arrangements, but a permanent sche-
me, because, otherwise, money spent
on temporary relief or on temporary
measures i more or less wasted and
we have to begin afresh. This is what
I want to say about the problem of
displaced persons from East Pakistan.

About displaced persons from West
Pakistan, the Report says:

“Various measures were adopt-
ed to speed up the pace of the
paymeant of compensation to dis-
placed persons. During the HArst
ten manths of 1950, a sum of
Rs. 20° 28 crores was paid as com-
pensation".

Then there are other figures given.
The first thing which I want to place
before the House for their informa-
tion is that when the compensation
scheme was being implementad,
under the Act a statutory Advisory
Board was appointed consisting of T
Members. They were Pandit Thakur
Dass Bhargava, Shrimsiti Sucheta
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Kripalani, Dr. Anup Singh of the
Upper House, Giani G. S. Musafir of
this House, Shri Feroze Chand, Shri
8idhwa, and 8hri Chandulal Parikh,
a member of the other House. This
board was to give. advice to the
Ministry of Rehabilitation ori matters
of compensation. It used to meet every
month. If I am correctly informed;
for a number of years, the members
worked together. But subsequently, I
am informed—and 1 believe 1 am
correctly informed-—that out of 7
members 5 members resigned from
the board. It is a sad thing that of
the 5 members except one, Shri Feroze
‘Chand who is not a Member of either
House, all have been either. Members
qf this House or the other House. I
do not know whether there has been
any other example before of this
nature where a board consisting of
Congress Members attached to a Min-
istry, a statutory board, felt compelled
to resign It is for the Minister to
resign. It is for the Minister to expla-
in why these mcembers, who were
trusted colleagues of Shri Mehr Chand
Khanna, whom he appointed resigned
after working with him for some time.
I can only quote to you one of the
reasons given by Dr. Anup Singh in
one of the speeches in the ° Rajya
Sabha. He says:

“The hon. Minister said that 80
per cent of the board’s recommen-
dations have been accepted. I repu-
diate that categorically. Out of
14 of the major recommendations
that were unanimously made by
the board on previous occasions,
only 3 were accepted: 11 were
rejected. Out of these 3, there was
one case of the joint family. Pre-
sumably, the Minister accepted
it with a great deal of mental
reservation because the origingl
interpretation that was put on the
joint family claims by the advi-
sory board has been completely
changed without the knowledge of
the advisory board".

80 you will see that the board has
not been now functigning. The poli-
cy adopted in regard to payment of
compensation is so slow that one does
not know how Jong it will take to
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complete this programme. We have
been told that priority claimants will
get their compensation by March this
year. I do not know whether that tar-
get will be achieved.

Then I would refer to the adoption
of discriminatory policies in the mat-
ter of payment of compensation bet-
ween rural and urban claimants. In
this Report, it is stated on page 2:

“With a view to providing im-
mediate relief to the more wvul-
nerable sections of displaced per-
sons, the scope of priority cate-
gory was further widened so as
to include also those claimants
whose children are studying
either abroad or in medical, engi-
neering, architectural or techni-
cal colleges or institutions in
India and the military academies.”

These are the people supposed to be
‘more vulnerable' sections of displac-
ed persons, persons whose children
are studying abroad, persons who
could afford to send their children for
study in England, America, France
or Germany.

Shri B. S. Murthy: Why not Pakis-
tan?

Shri Gidwani: 1 wrote to the Munis-
ter that there was a class of unmar-
ried girls who are not likely to marry
owing to certain reasons and that he
should put them in priority category
for the purpose of payment of com-
pensation to them. This is the letter
that I wrote to him:

“I enclose a copy of letter dated
.... from Kumari Pabbi Udharam
Shivdasani...... 1 think you will
agree with me that while persons
of 65 years of age and widows
may be given priority for the
purpose of compensation, the wvir-
gin girls who have led a celebrate
life and have no source of earn-
ing should not be denied the
benefit of priority in compensa-
tion. This class of claimants also
sail in the same boat and deserve
sympathy. I think the number of

.such claimants would be very
foew. I therefore request that you
will kindly consider the advisabi-
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lity of passing orders {for giving
priority to the claimants of the
above category".

The reply of the Minister is as
follows:

“Please refer to your letter....
enclosing a copy of letter......
from Kumari Pabbi Udharam Shiv-
dasani. As I had told you in my
letter No...... dated...... , the
number of priorities is already
very large. Before any new prio-
rities can be considered, 1 am
very keen that the cases falling
under the existing ones should be
disposed of expeditiously., I am,
therefore, sorry 1 shall not be

able to do anything for Kuman
Shivdasani”.

This is just one example of how
people who probably have no voice,
people who are in a worse condition
than others, whose voice cannot reach
higher quarters, cannot be put in the
priority category but persons whe
could afford to send their chilaren to
foreign lands for studies were given
a place in the priority category. I
wrote to him that he may fix age
limit of 40 or 45 years in case of such
unmarried girls they may get
priority, and may get compensation in
cash. That was denied to them while
in the case of others who could afford
to go to foreign lands the priority
category was given. 1 do not want
to take more time on this.

There is another point In the re-
port it is said that persons who have
verified claims for agricultural lands
but who are widows, miners, blind or
otherwise  disabled, have settled
abroad, or on account of age or in-
firmity are incapable of cultivating
the land personally may be given
priority category. From the above
report the wrong impression is bound
to be created in the minds of the
public. Rule 54 makes it clear that
certain classes of persons having veri-
fied claims in respect of agricultural
land may, at the discretion of the
Settlement Commissioner be paid
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compensation in cash subject to the
limit prescribed in Rule 17 if such
compensation converted in terms of
standard acres is 18 acres or less.
So, a widow who has got 18} acres
will not be entitled to get cash com-
pensation. Similarly a minor or a
disabled person is not entitled to cash
compensation if his compensation
converted in terms of Standard Acres
is more than 18 Standard Acres. But
in the case of urban claimants of the
above priority categories, they are
entitled to cash compensation what-
ever may be the amount of compen-
sation even if the compensation may
be for 2 lacs. 1 have not been able
to understand the policy underlying
this discrimination.

Sir, I am not repeating the whole
thing; it is no use repeating it every
time. But because the Minister is
not here I wanted to tell you and
point out two or three glaring ins-
tances.

The DPeputy Minister of Finance
(Shri B. R. Bhagat): He is here.

Shri Gidwani: I wanted 1o show
how discriminatory treatment is being
meted out to certain classes or sec-
tions whose voices cannot reach the
higher quarters.

Another point which I wanted to
mention is about the payment of com-
pensation, and when it will be paid.
It is now 10 years since the parti-
tion took place. Up to the end of
January, 1957, 156 lakhs claimants
out of a total of about 4'5 lakhs had
reccived compensation amounting to
Rs. 48°07 crores. This amount in-
cludes Rs. 30-20 crores paid in cash,
Rs. 1032 crores by transfer of pro-
perty and Rs. 7-55 crores by adjust-
ment of public dues. In addition,
11,172 certificates of admissibility of
compensation were issued and loans
in the form of advance compensation,
paid to 4,324 claimants.

Even assuming that all these peo-
ple have received either cash or pro-
perty or admissibility certificates,
which iz only a paper which shows
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that they are entitled to so much and
that they can bid for a house etc,
how can they be utilised? Supposing
a person gets the certificate of admis-
sibility, say, for Rs. 6,000 or Rs. 7,000,
of what use will it be to him; how
can he make use of it; how can he
purchase any property in a place like
Bombay or Calcutta? There are not
many places where evacuee property
is available, What will happen to
these people? For the time being it
is only a piece of paper which they
have got after 10 years. Even thelr
number is only 1'56 lakhs out of 4'5
lakhs. When will this chapter be
closed when all the claimants will
get their compensation or even ad-
missibility certificates? Heaven alone
knows! It is being said that they
are trying to finish the work as early
as possible but the pace appears to
B¢ very slow.

Apart from that there are lots of
complaints about delay and red-
tapism. There may be difficulties.
I know the task 15 a complicated one.
But, still, efforts should be made to
cxpedite the whole thing. How long
can people continue to wait. It is no
consolation to get these admissibility
certificales. Something will have to
b¢ done by Government to compen-
sate them and the only way it could
be done is to issue bonds. It may
be tqo late in the day but I think
that is the only way of compensat-
ing them and giving them relief.
Otherwise, 1t only means satisfying
one's  conscience  or records  that
compensation has been given to so
many people.

That 15 what I wanted to say and
I wish the hon. Minister were here
because the Deputy Minister who is
present has also met the same fate
as some of us from Maharashtra and
it may not be possible for him to be
in the chair either physically or
<onstitutionally. If at all the prob-
lem has w be solved it has to be
solved expeditiously and with more
sympathy than  hitherto. I would
therefore suggest that the reasons for
the members of the Advisory Board

620 LSD
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resigning should be gone into and the
causes for complaint removed. The
Board’'s decisions must be more or
less accepted if it is to function.
Otherwise, there is no purpose in
appointing a Board whose decisions
are to be thrown to the winds. It
becomes a one-man show. There is
no purpose in having statutory boards
if their decisions are not to be given
any weight or not to be treated with
any respect.

As regards other matters regarding
rehabilitation, it is high time that
Government appointed a committee to
satisfy themselves as to how far the
Rchabthitation Ministry has complet-
cd 1ts task. Unless we have an over-
all picture of the whole thing, one
can only guess how things have gone
on

One more thing and I will finish.
That also is of a general nature.
When Shri Chatterjee was talking
about the international situation our
Finance Minister was taking the
whole thing very lightly. Today's
news must have been read by most
of our friends that America has
decided to , 1n the Baghdad Pact.

“The United States today in-
formed Mr. Harold Macmillan,
British Premier, that she was
willing to join the Military Com-
mittee of the Baghdad Pact, a
summit conference  spokesman
announced.”

“The announcement was made
by President Eisenhower’s Press
Secretary, Mr. James Hagerty,
who said that the U.S. decision
was a logical development of the
Eisenhgwer Middle East doctrine.
He added that membership in the
Military Committee was related
‘solely to the Communist menace’.”

“Mr Hagerty says, U.S. mem-
bership hitherto has been confi-
ned to cconomic and anti-subver-
sion work of the Baghdad
alliance.”

“Mr. Hugerty said the U.S.
Membership of the Military Com-
mittec ‘carries no political conno-
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iations with respect to intra-arem
matters’. This was apparently a
reference to local disputes...... .

This has come out this morning.
Therefore, it is no good being com-
placent. I am glad that Government
have provided 50 crores of rupees
more for our Defence purposes. But
more steps are to be taken. We have
to take the situation very seriously.
After all, what is the worth of liberty,
if we are not able to protect it? It is
not merely cold war. It is becoming
a hot war; that too near our next door.
So, I would suggest that we should
have more militarisation. Some kind
of military training should be given
to the youth all over the country.
My hon. friend, Shri Bhonsle may be
put in charge of it. Had he remain-
ed in the British Army, he would have
got an important post of Commander-
in-Chief or next to that. Now that he
is available to us, though unfortunate-
ly the Rehabilitation Ministry is losing
him, something should be done.
Whether he is appointed or not is a
secondary question.

Pandit Thakur Das Bhargava (Gur-
gaon):The national discipline scheme
should be given effect to.

8hri Gildwani: Yes. That scheme
may be taken up. I am actually for
more active steps to be taken to mili-
tarise the young mcen because today
our young men have taken to certain
sectional activities. The clections
have shown how our country is get-
ting into fissiparous tendencies and
how the sectional interests detract us
from our national problems. The
situation is very grave. It is impor-
tant and vital from the security point
of view to mobilise our countrymen,
particularly young men, and give them
military training. Thus we will be
taking them along the right path.
They will forget all these elections
and the controversies and jealousies
attributable to sectional and commu-
nal interests. Apart from these bene-
fits, I honestly feel that there is no
good being complacent in these mat-
ters. The time has come when we
should realise that this is a national
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problem. I would even suggest that
we should invite leaders of other par-
ties and discuss the whole matter be-
cause it is a very great problem and a
national problem. It is a problem of
existence, a problem of life and death.
Therefore, all efforts must be made to
create a new enthusiasm in the coun-
try by making it more military-mind-
ed. With these words, I finish my last
speech, in this Parliament.

Shri Altekar (North Satara): Sir,
this is final, through provisional, Bud-
get of the first Parliament under our
Constitution. When we consider it my
mind goes back to the first Budget that
was presented here in the year 1952,
It was a Budget for 43511 crores.
Since then every year, it has been
rising and now it has, reached a figure
of Rs. 663.08 crores. There is thus a
rise of Hs.227°87 crores in our reve=-
nues during these five years. Itis not
an automatic rise on account of the
expansion of the national income. The
increase in the national income is
about 12 per cent. but the increase in
our Budget 1s of the order of about
50 per cent. This 1s largely due to
the measures that we have taken for
inereasing our revenue by means of
additional taxation. This ycar a reve-
nue  defieit of Rs. 26:87 crores is
shown and it has to be made up. But
that will be coming before the next
Parliament and it will take steps to
cover it up by additional taxation.
But during these five years, this rise
in the revenue by 50 per cent. has
mainly been attained on account of
the rise in taxation. Every possible
effort has been made to raise the
revenue We had reached almost a
Iimit of the burden No doubt there
can be additional taxation but let us
hope that it will be in proportion to
the additional income that we are
raising by means of our investments.

If thatis there, then the peo-
ple will be in a position to bear
the burden. For the purpose of exe-

cuting the Plan, they will have to
come up with greater contribution
and greater effort. But, there is =
limit to everything. The taxation
has already gone high. Efforts were
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made to levy taxes on articles of
tuxury, to increase the income from
income-tax, corporation tax, etc.
Recently, there was the levy of capi-
tal gains tax. With all that, the
ordinary man was asked to come with
his contribution and he did come.
For instance, there was the excise
duty on the medium cloth—not coarse
cloth.

In this Budget, there is a revenue
deficit of Rs. 26.87 crores. So far as
this Parliament and this Budget are
concerned, the sting has been taken
away because we are not required
to consider this question. We will be
no longer in this Parliament when
there will be a heated debate whether
the fresh faxation that is to come is
direct or indirect taxation or whether
its impact is more on the poor or on
the rich. The white paper gives us
an idea of the actual situation in the
country in a large perspective.

12 28 HRS.

|PANDIT THAKUR DAS BHARGAVA
in the Chair]

While the First Plan was in pro-
gress, it was not so much an wuphill
task. In the First Plan, stress was
laid on the agricultural production.
There was not so much of heavy in-
vestments. That will be there in the
Second Plan on account of the stress
on heavy industries. The tempo is
rising and the Plan is  gaining
momentum. We are climbmng upon
very high hills. We have to reach
the summit. That will be reached,
no doubt. But we shall have to take
great care to see thal every possible
effort is made whereby we may re-
lieve the distress by raising the pro-
duction of food and cloth and other
necessaries of life. Lust ycar there
was a decline in agricultural produc-
tion due to bad weather. This year
it is better although we will not be
reaching the figure of agricultural
production for 54-55.

The Minister of Agriculture (Dr.
P. S, Deshmukh): 1953-54.

) Shri Altekar: 1 mean the year end-
ing 31-3-1854. Unless we make great
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efforts, it will not be possible for us
to get out of this trend. This is the
preliminary need which we have to
bear in mind. The agricultural pro-
duction should go higher than what
it was in 1953-54. That is the first
point which will have to be very
clearly and emphatically placed be-
fore our eyes. We should address
ourselves to this problem with all the
energy at our command.

This stress and strain that is caused
is also due to the release of purchas-
ing power. 1 will just place the
figures before the House. In 1952-53
the investment was to the order of
Rs. 269 crores; 1n 1953-54 it was
Rs. 3489 crores; in 1954-55 it went
up to Rs 553.6 crores and in 1955-56
it was to the order of Rs. 7T14.1 crores.
For the year 1957-58 it has now been
placed at Rs. 900 crores. When there
15 such & big investment made ycar
by year in arithmetic progression—
1 do not say in gcometric progres-
sion-——what happens is, a greal pur-
chasing power is released. Because
of the employment that is there due
to these various programmes a great
purchasing power comos into  being
and goes to the market. This will in
turn raise the prices of afticles un-
less, of course, the production of these
articles is inereased 1o the extent that
is needed in the market. Naturally
it causes strain and stress on the
cconomy. Therefore, what is neces-
sary to be borne in mind is that we
must raise the production of food-
gramns, cloth and other essential arti-
cles. Unless that is done, on account
of the heavy investments that we are
making, there will be a rise in the
prices of various articles. This fact
has to be constantly bornme in mind
that unless and until we are able to
meet the daily reqguirements of the
common man in the country, it will
not be possible to have a stability of
prices.

Again, this White Paper discloses
that there will be an overall deficit
of Rs. 365 crores in the budget year.
This deficit will have to be met, a
portion of it, by means of taxation,
but that will only be a very small
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part. A large part of it will still be
remaining. If at all that has to be
met, the amount will have to be rais-
ed by means of deficit financing. To
raise such a big amount by means of
deficit financing means, again, raising
the prices to a higher height than
they are at present. This can only
be prevented if the additional produc-
tion during the vear comes up to the
extent of the amount that will be
raised by deficit fnancing. If the
production does not jncrease, certain-
ly, there will again be a higher rise
in prices, and that is a cause for great
anxiety. In this respect we shall have
to consider again our priorities, and
see whether we can proceed with our
ambitious Plan in the manner in
which it has been laid down before
us. If we are not in a position to
check the rise in prices, if we are
not in a position to raise money by
deficit financing without in any way
affecting the price level, it will be
a serious matter to be  considered,
and that will be a serious point which
will have to be seriously thought of
and adjusted according to the needs
of the time.

I beg to point oul that we have
already slarted three heavy steel
plants at Durgapur, Bhilai and Rour-
kela. We have already spent large
sums of money over them, and the
machinery and other equipments re-
quired are being sey up, They will
be requiring further heavy sums.
We have gone in for them and, there-
fore, we cannot go back from them.
But the point remains, that we will
be spending heavy sums on these three
whercas no production can be had
from them for a few years to come.
There will thus be a time-lag bet-
ween the investment and the actual
production. Therefore, the point to
be considered is, whether in respect
of other schemes which will not yield
immediate results we should proceed
with the same speeq and the same
order of priorities that are laid down
for them. [ am sure a time will come
to consider all these things. A time
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will come in the near future, because
in this very year we are confronted
with an additional and unthought of
expenditure on defence. It was not
there before our minds when the
Second Plan was being discussed in
this House. This additional expen-
diture of Rs. 50 crores every year will
amount to Rs. 250 crores in the pext
five years. That means a consider-
able sum, and an unproductive sum.
Therefore, from that particular point
of view this matter has to be taken
into consideration when we are again
assessing the priorities in the Plan.

With all that, we have to go ahead
with as fast a speed as can be there.
While doing that we must strain
every possible nerve in order to meet
the exigencies. For that purpose we
shall have to step up our e¢xports and
reduce our imports. As a matter of
fact, during the course of the last five
years, on account of the success we
gained in the sphere of agrieultural
production, we could reduce imports
from foreign countries to a gregt ex-
tent. So far as foodgrains are con-
cerned, we were importing wheat and
rice to the extent of Rs. 190-22 ¢rores
in 1951-52. In 1952-53 it was cut
down to Rs. 127.16 crores. In 1954
11 was brought down to Rs. 51.62
erores. But again, on account of bad
crops during the last two years, food
imports are rising. That has also to
be taken into consideration. We must
make a supreme effort o raise our
agricultural  production. We must
step up our production and thereby
reduce the imports.

We shall have to make drastic cuts
i other expenditures as well as in
imported articles. At the same time, we
must step up our exports. In  this
vonnection I would like to point out
to the House that in the year 1950-51
we exported cloth to the extent of
Rs. 118 crores whereas in the year
1955-56 we exported cloth worth only
Rs. 56.83 crores. There is also a re-
duced export in respect of coal, We
exported 26.67 lakh tons in the year
1952-53 worth Rs. 9.83 crores whereas



549 General Budget—

in the year 1955-56 we could export
coal worth only Rs. 4.25 crores. I dd
not want to quote other figures and
take the time of the House. I just
want to point out that we can at least
cxports to the extent that we were
domng in the previous three four
years. [ am also sure that we can
even raise them to a greater amount.

As far as sugar is concerned, we
are producing larger quantities than
we used to do before. But I must say
that we can produce still larger quan-
uties than what we are doing now. I
may point out that the soil of Maha-
rashtra is the best suited for produc-
tion of sugarcane. The yield per acre
there is much more than 1n other
parts. The sugar content of the cane
produced there is also more. When
these additional factories are being
sel up, I would stress that every effort
should be made to set up these fac-
tories there as early as possible so
that the production will be quickly
incrcascd, and we will be in a posi-
tion to export more amount of sugar
every year and thus get better foreign
cxchange.

But, we shall have to acquaint the
common man of the zituation in the
country, and the supreme efforts that
he has to make in this connection, for
the purpose of making the Plan a
success. When we were explaining to
the people on our tours about the big
schemes that are being undertaken,
they used to say:

fewafa feeqtaaa: o &g garfrss:

which means: “The great efficacious
medicinal herbs are there in the
Himalayas, but the serpent of hunger
and want is lying at the head” As a
matter of fact, what they want is some
schemes in the villages, in their own
regions, which will give them more
money, more grains and more facili-
ties. Unless that is done, we will not
be in a position to get their co-opera-
tion, and ask them to work with
greater strength for the purpose of
making the Plan a success.
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Therefore, I would suggest that
smaller irrigation schemes should be
started wherever possible. Roads
should be constructed to enable the
villagers to carry the articles they
produce to the nearest available
market. There are many villages from
where, due to lack of roads, it is not
possible for the villagers to carry
their produycts to the nearest railway
station. That difficulty will have to
be overcome. Industries like sericul-
ture etc. will have to be started in
the villages. The national extension
schemes and development projects
should be taken to all the villages.
The agricultural production should be
stepped up to a greater extent by
supplying better seeds, better fertili-
zers and introducing better methods
of cultivatton. Only 1f that is done
will the willagers be willing to give
their co-operation to us. The Govern-
ment are calling upon the people to
share greater burden for the defence
of our country. As a matter of fact,
we will have to defend ourselves.
There is now a provision of Rs. 50
crores in the defence estimates. It
rannot be less than that. For the pur-
pose of defending the country, we
must take the co-operation of the peo-
ple.

Further, as I have said even in my
first speech in this Parliament in its
first session, we must be in a position
to manufacture our own armaments.
We must not depend on other coun-
tries, because, if we depend on them,
we will not be really independent.
If we are to be really independent,
we must be in a position to manufac-

ture our own armaments. That is the

suggestion, I would like to repeat at
the end of my career in this House.

We are providing on a greater mea-
sure, for the betterment of our coun-
try towards the fulfilment of the Plan.
Though there are stresses and strains,
yet, with all that, the people will be
giving help. The path is difficult, no
doubt, but we know:

TR g I T |
g7 fy avar s aqy fg gfeemg o
_.—S‘i
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“Whatever is unapproachable,
whatever is difficult to get, what-
ever is unassailable and whatever
is hard to execute—all this can
be achieved by tapas, ie., sacri-
fice and supreme effort. For,
nothing is beyond the reach of

tapas.”

Therefore, if we make a joint and
co-operative efforts towards the build-
ing up of a great future that lies
before this country, we can certainly
achieve our goal. That goal will cer-
tainly be achieved if there is com-
mon, united and co-operative effort on
country. [ am confident that such as
the part of the various sections in this
effort will be available for the pro-
gress of this country.

w ww aroow ey o mfa
WETER, 8 A @S A1 7 WIR( TGA @A
qararE 31 AR g i amd a8 A
FT maaT f7aur o

gn arfemriz &1 ag Af=m Kfuygm=
139 8 ¥ aga & A fee ga At
Fad wdd wtr g A F o g
59 gHF § A9 W1 AT qFT FRM
& ot aret ar avwr FY dyEr faoqoiy
44 #1 @rfav g afes A § 957 f29
& WEWA FTU1Z, 96 419 WOE A
T |’ qev0-RY H TEY T A
AFATE | 1 FF T 27 & W7 A
farar & =7 o @7 41 WA sgaEdr
# a1 7 T § ARAT @A E IR
# 59 A § A AT E |

T AEEw, qH TFT 97 qUR]
F1 T 97 1 § IqS1 A w=g AR
g ar | f&w avg § 3 owi gv =
73 § W7 W1 §T ATY T 4 ¥ IBEAT
TR 4, faq 9@ FNAT S ogEmav
FTH 4, T g« Al $1 § qq GHRar
q7 | I WY T g4 AT K qa|d q
£YE frara a8 @Y ot 1 Bfwa wrar 5w
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I F ATRT WX W KAr sfew e
¥ F ¥4 FF & I 97 HAA &
g & W 4 § a5, F6 qfcfegfoni
Tgt 9% Gar &Y 7€ §, ITHY WYy
9% ¥ a1 39 TE W § fr oag ww
w1 EY W | AT T AT e
LSRR A RN T A
F T @< fFar 91w & 1 A
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19 AT H § T /AT IS ITH g
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A TH A T A TG G 1 FH ¥ I
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TR AT agl ATy At frard 2t 2
TH AT Y gF F7 AT 41 A e
v e forw &1 79 A gy g
g A fem fan 2/ as agar
AT TET Rt FTR FAANMET #Y wFw=y
FEAT A OVE ¥ | AT FTIOr Ay 2 7
qVTAGH A1 F § § AW T Z 7% 37 B
f& o &t w2 I 3 o e
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o1 gRE gifew ¥ © F qgre w1 6
%2 ff g0 &% 97 gvwa #0 | A 7,
[ q &1 AT A AT THA w7 G
T 5 R s ag @ @< @@
fFm 2 & aw o oA w3
AT & awT AA AT, azEqAT, YT
Wit ez w9 amd § WY aife wify
FT A & FTAN SISO FE T Y
% 3 § Sfen A 3F ¥ oy vk
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FTOTT a7 AT & ATE TORTL AT A
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Ffegiv s T
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FZAT &, TF BT VAR FT Fgar g AT
AT R FT AT E IJAX FEAT E, A
R FTETT TAET T9H Fgar g fw
g afcfeafa 5§ weare sraza qgAT TfE |
TTESfa & 3FT oF IR T g9 A
78 999 (F § 9971 & dFaw §, T A
a1 1 & fog & ag /) "ewT R0
ST 34T a8 wrar & 6 ary qw F wee
F1E S gAY § AT F FrETd FHATA
Y & | IwY aww 97 Faa faer ST 2
T gEA aTg B gfaud Iqerew &1
Frft & 1 AfFT FaTT ET AR A AT
1 & #gar wrgan g fw 39 Jfefeafa 7
o &) §9 7 §G TeA7 9gAT AR
F F7 ITA WY TAAT TTEAT § | AT
gaTe firgar grgw F wodl aF e
frraaa &1 faw f@ar @ 1 gt
WEIZT, 79 I A freamary s A
™ 2, A1 i fem owwre wwE @
TEAT 2 1 #ma oft A g e s
* owe 9 gArd 2 A frmamrd 9t
at fr gfew 7= w7 =gl & @
Afga 4., ...

it AR (WETAIT—WET )
ZAX WATAT HAAT FT K15 Z=77 F714 &1
qET 41

ary o areaw fag o Erw g,
¥fwa gt Anr Foae 78 33 9
T @1 S WEET FEA 9, 7 f@wq
aft ferar w9 1 Afw oo few Y
T FgT AT W% e W S,
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it frrard ot w T wfew @t
arar & 1 Fogeraetd #F ¥ Wik AOe
21 7w T ¥ OF g s
FATSATAT ATEAT § | T FIE § TF WILHT
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T ¥ AW AT A F I A
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241 foagE 19 O ¥ 7w g
€ ¥\ FW gE 9% Iy Ay
TRy, e ar @ E o
T A T g F e w AW
flt wwTT #Y T @AY TTeR
FEAH FT gF &, A1 AF X ¥ @
TF JreAT aAC SR ag g R W HF
frgaait @ g1 | 9= ¥ fraaard
T 7E Y ¥ a4 aF uTy HY wEAT
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a2 adr 2 A FT gaTe whral Y a9y
¥ | 9w uF 0% wAY Y qgAE § @%
gn & W, 91T, O, 99 ST w9y
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AFAAT I FY TG AT | AT AT &
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TF AR U F 9T ¥ 39 989
s aramsm s A fw
WY gIW 27 AN ST FW WY T g
qEA ST ) & |FEr g wifgy WK
qR W FT AW W WX AT 0w
& o1 g9 3¢ FAT WITAET § AT qF
I H qEANT TG HLT AL T TTHIT
ow i AR JAar gEd 99 @i
AT A% W FT FoqTT TE ZT THAT & |
agar g oY gW "W #7 g9
T B TEa & u o e gy
& 1 9T guTe qry faarr aar @ f& wg
TTG I EFAIE | § 7 F Y
firamar foraly @ forg &1 1 @ “wmrosw
qE T’ | I9 feam 7§ & T owam R,
01T o 3 wzaw g, 5 fow g ¥
T wre g9 £ Ag AW F fow o
fafar €, 2w & forg wgrr @wz & 0
W w1 wrfaT 41 g R A 3w
Frra wrar w2 faw frw g=y &
FT MgT ? WA oAy ag oY, wq
A F of ety g ot @, T A
T §, OF OF "reTT 7 9g g ¢
ey 9T & T a<s O ©fr anfr &
6 % | 7 T AT & aHwar
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Fawar g f& wa ¥ ogw & aw @
wifge fis w1 gft @9 IrienT
T g, AT TEX ¥T W IArEATT wT
T gmr sfge, s ff Infmar
T WIT G ) A FTH ATAT 9 Gr¥ A0
=fge fF ag o 1 78 @ 1 q@ w7
T qaar & &, A w7 aree,
Tg TS & | WX, AT §T FG AT,
AT ®T fawTES AT & AdqT W@OT
g Ay W g1 @@ wW
I8 W19 99971 ® g™ 917 {F 98
fod o2 = FT W A FT AT 2L

mio!?ol!ﬁtﬂ:?ﬁﬁ?ﬂ'fm.
HEE

wm T Ao fag o W Aanr
F1 AT AT IITH BT FHT gy g ATGAT &
TA F AT AT9 WA §AT A7E F TAAC=2AT
o TN & fr gy awar AfY | FTT A
T Frgfare e 9 a1 @2+
FERIH 7 T w0 g 0 F agm fw
TS A A7E &I aA«(<qr @ aMT
aifgm ) 99 qgs WrFeT 4T ¢

“Party and honesty cannot go
together ™

arfegi & 24 § Wqd a7 2, gafag
aref A Fra Fv drar & arfew | o=
# 9FaT g1 g« TAAIa FT faga 4r )
M7 = § i aifegmie faes oTe
TEARE THE {40 AT 41, 4 G
FAT }YT FgT o7 g ¢ (& q@i w=dr
a7g a=dT & | S | faramdt 97 98 /99
# 7 uw dga aF W @y foer gl
qaagTA A fHEg@ a1 g
“Party system of government
is not only not democracy, it
strikes at the very root of de-
mocracy.”
T fau oY T GORTT § SW WY
o &y wrfee w@ife ag geradt a TR
aff & o Y Aff, ag duwd aTeTT
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Y TIF %2 F@ & | TF a0
faee AT TAFRE HY T =T TlET |
TH ¥ T 9T AT I}W F o O
nFgAqe q, WG EAtEET e I
aifgy, AifE 9 aF 77 G 9= an
Far T wegTor A4Y 3Y a%ar |

oF AT W FEAT § 1 Y gwid
v qTé 7 93 F7 FAMAT 47 gHAE &
art ¥ fF a7 T d5= F amg e
NT JT TFT | AT AY FATE I A
aefers Afifs 2 ag faogar qarfeelt &7
arew A ¥ FETY FwrT w1 o9
agg7 M AR | F ¥m &Y sarEr
regt A FEM i g8 7 IgT AN
A SATCAT | AT o 5 T arfFam
&1 dfq W@ 2 @ E A a7 a7
STRAT &7 TET & AT AwEATHA T @ R
f& mifsem W@ & wfaws gar
HEAT T AL FEAATT AT | FFT a8
faeger AT ATT & | GRIT EW AT ATE H
#1a 19 ag Fig A7 Afgw i arfeeam
T sHOFT &Y fafeed sgrgar &
TR & Sfaw 92 @1 | I gudaT
S AT AT I FT I ¥ I 48 FgAT
f# go ¥ faars gwTe %91, 8%
faame geamma 7 &9, fasge qdan
AT A & 1 A AIT &Y FHFAT & | TE AT
AT 76 q g =rgom AT arfae
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3G ® wog T AF ¥ 1 99 W T
QT AE , TG A T a5 R AT
AT SV HT @Y AATA & @ | =TT FT
3g @wn g1 Arfgy f& s wegR
¥ fF g7 va *F wifas gl g,
¥a% ¢ W17 SAAT AT AYT HT TEGA
|99, w9F ArEA 9a w1 faegy gviaa
W W17 w4 1 /IS g 37 Al
IR q%T IA H AT &7, I 21 Az
g fr 38 & w19 7am fadr smom
9 a% ag faars guTe 3w F Ay s
# 79 7% g9 SAITSA FT AGT ALY AT qHAN
AT % a1 T T & F@ aw fEAy
TTHTT &I T Agl & "4 T 39 &Y
T AT FT Fr oFivF §

F A7 wius adr sgm wifs &
afaw awg & ¥ g 1 #FT § IR
sEMfEATsg A derd, A g 4]
et 1 1 feooft w79 & faee &
A& FAT &, F A AT WA I T TH
2o & wraq vE@T 8, 99 97 faur fe
AT AT(ET AT ¥IT ZTAT & 6 o aF
RTATT TR 75T T7 HE T 99 a% A
FOAT FT0S &, 9 9@ OrqT & WL H
sfer AavqE & |

BUSINESS OF THE HOUSE

fa s aifswam w5y ST 9 Afaw The Minister of Parliamentary
Zraa FaTY fE=TR Affairs (Shri Satya Narayan Sinha):
N .a i %ag‘ w Sir, I beg to announce the order of
¥ gt oF fax 7 a7 wegr war o Government business for the week
A AFT TEIA &, FATL | I FT 87 commencing 25th March, 1957. The
F1 9917 gt &, f Wk 3w § wfqaw

order of business will be as under;
af: f - 1. P tati of financial ti-
; g.r m l f resen an Cia. 28

mates for Kerala State for the

ST § a7 w71 {fnw faragr 2 47 F aggx year 1957-58.
FIAAT AT AFE FT HrE AT AT HL 2. Debate on the International
W 7T 1R 7T 3T &) Ak | Situation on 25th March.

8. Discussien and voting of
Demands on Account (General
Budget).

4. Consideration and passing of
the Finance Bill, 1857.

T aTT W1 &g HC & &3 q0a7 §
W ag 78 § fF gor Y ag Qo
oy snfgn fr gx oF et w9 |
ag a9 w2 fr 4y @ §, e Wi
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5. General Discussion on the Rail-
way Budget.

8. Discussion and voting of
Demands on Account (Rail-
way Budget).

7. General Discussion on the esti-
mates for Kerala State and
discussion and
Demands on Account.

8. Consideration and passing of the
Prevention of Corruption
{Amendment) Bill, as passed
by Rajya Sabha.

Appropriation Bills relating to the
Demands set out above will also be
brought forward for introduction con-
sideration and passing during the week.

GENERAL BUDGET—GENERAL
DISCUSSION-—contd.

Mr. Chairman: The House will now
proceed with the general discussion of
the Budget. ‘

Shri Anandchand (Bilaspur)? Mr.
LChairman, before coming to this Housc
1 was trying to refresh my memory by
reading the speech I made n this
august House last year during the
Budget_ discussion and I find that the
main question I raised therein related
to defence expenditure.

nearly two hundred crores of t‘u,':'cesr
for the last so many years and that
with the moving international situation
it was high time that our defence
needs. especially/the needs of the Army
and the Air Force, were properly
lovked into.

13 Hrs.

If T might be permitted to say so.
the crisis is here, The -Buezr—debacle
and the Kashmirquestion have shown
to us during the last few months how
great powers strike without waming.
They struck with military might in
Buez and they have struck with noli-
tical might in Kashmir. But no one
knows whether this political assault
might suddenly turn into an armed
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I then said
that it had stood at the static figure of,
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conflict. Therefore, 1 wa'nt once again
to express my firm view/to this House
as well as to Government that therc
must be no slackening of the defence
needs of this coyntry. I know that an
amount of about/Rs. 49 crores has been
put in the defence expenditure for the
buying of essential materials and so
on. I do not grudge that.

My hon. friend Mr. Chatterjee was
worried that with Rs. 50 crores of
additional defence expenditure every
year, we might have to reassess the
needs of the Plan or how the expendi-
ture isrto be worked out. I do not
think we need worry about that. Tn a
Plan to the extent of Rs. 4,800 crores,
Rs. 50 crores 1s not going/ to matter
much. It is not a question of Rs. 50
crores merely. We must see that the
armed forces are kept fit, trim «id in
a fighting/ mood and that if—God for-
bid—eventually there is a war, we are
not found wanting on that score.

My hon. t'riqul Mr. Gidwani referred
to the question bf some kind of train-
ing for the yojnh of this country. 1
do not contest that. It is a good thing.
But military training is not a thing
which you impart generally in peace-
time. Where is the incentive? The
several crores of youth of this country
are spread all over the States and we
cannot tel]lthem: look here, we are
going to make you all soldiers. The
Lok Sahayak Scna is there; the ‘erri-
torial army is there If—God forhid—
there is a conflict] then would be the
time {o test them and 1 am sure the
youth of this country would respond.
What I want to emphasise at this
moment isiithat there should be no
whittling down of essential defence
expenditure and that there should be
no limits placed simply on account of
availability of finances.
resources from other sources must be
put into our defence expenditure and
the army must be kept in fighting trim.
That, Sir, is all that I have to[ say
on this matter. '

Having said this, I should have liked
to say something about the first year
of the Second Five Year Plan. As we

If necessary.,.
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very weu/ know the First Five Year
Plan is over and last year, 1856-57

was the first year of the Second Five
Year Plan. But there are ng | figures
available. I tried to make a search

whether an estimate of the expendi-
ture of the First Five Year Plan right
up to the month of March|1956 was
available, if there was any kind of a
government publication by which we
could find how far it had succeeded, or
how far it/had fallen short of the tar-
gets that had been put on the First
Five Year Plan. I have not been able
to find that. But I have been]able to
see so much that the expenditure on
the first year of the Second Five Ycar
Plan was estimated last year at Rs. 700
crores andf ffor the year for which we
are passing these estimates, 1957-58, it
is to the tune of Rs. 900Fcrores, if I
mistake not, including the /expenditure
in the States. Without the necessary
data it is difficult for me to put before
this House or to put to the hon. the
Finance Minister detailed] criticism
about these. One thing of course I
know and one thing has been admitted
in the report of the Finance Ministry
also that a regular evaluation of what-
ever we are doing is in the process of
being put through, that certain zom-
mittees have been formed which are
evaluating what has been done and
that their sreports will be available io
Government and in due course they
will be available to this House.

In this respect I would particularly
refer 1o the Community Projeets:
Admunistration and the expenditur("
that is being incurred on the big irriga-
tion schemes. These big irrigation
schemes are very good things As you
know, in our part of [the country we
have got the greatest multi-purposc
project, the Bhakra-Nangal and very
good work has been done. But unfor-
tunately we hear from time to time
allegations of waste of funds, allega-
tions of misappropriation, and so on.
So, I would suggest to the hon. the
Financg Minister that whatever orga-
nisation has been set up/for the evalu-
ation of new projects, ght be utilis-
<d on these projects which have been
completed. I know it would be a kind
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of post mortem. We have kcompleted
the Hirakud project; Damodar ic near
completion; Bhakra Nangal is near
completion. But still I would suggest
that if this organisatiop, or a similar
organisation was asked/to see whether
the large amount of money sunk in
these irrigation schemes had been well
utilised and their reports made public,
I think most of the dissatisfactiory that
is in the public mind about wdsiage
of funds would be set at rest.

Then I have to say a few words
about the economic situation as/fve see
it. I must preface my remarks by
saying that I am no student of that
subject. The White Paper circulated,
the documents made available to us/
and the budget speech of the Finance
Minister have shown and it is there
for everyonc who wants to see, that
in the year under review, the year
that has passed, although there has
been an advance in industrial output,
there has been a decline in agricultural
production. Many speeches have been
delivered both inside and Joutside this
House as to how agricultural produc-
tion in this country should be raised
and how the decline in agricultural
pr ction is affecting the economy of
th:.«'.d)roumry._}f Yesterday there was a
Farmers’ Forum. an all-India organi-
sation. It had its meeting. The hon.
the Prime Minister addressed it and
it was c¢mphasised that production in
the agricultural field should be stepped
up, as much as possible. Nobody can
quarrel with that. But I would sub-
mit that the basis of the fall in agri-
cultural production, has, to my mind,
escaped us. That is because we do not
realise the conditions that exist in the
villages.

India no doubt is an agricultural
country. Nobody denies that. Although
we are going fast with our schemes
of industrialisation, basically it remains
a fact that we are an agricultural
country; ours is primarily an agricul-
tural economy. The point is: if ours

. is an agricultural country and if we

want production to be increased, what
is the incentive offered to the farmers
in the villages to increase production.
The Community Projects Administra-
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tion is said/to be a panacea of all ills
in this direction. On that Administra-
tion and on that Ministry has fallen
the burden of stepping up agricultural
production. I have my own doubts.
It is not because the Community Pro-
jects Administration is not doing all
that it can. Coming from an area
which is covered by community pro-
jects, I have come to the conclusion
that with all the best will in the world
and with all the subsidy which we
give by way of seeds, fertilisers,
machinery, and so on, the incentive for
increase in production is not there in
the farmer. The wrong, in my
opinion, lies in the land policy that we
have adopted, a land policy which, to
my mind, is halting in the extren., a
land policy which is based more on
political considerations rather than the
economics of the country. If I might
try to enlarge that point, we all want
there should be a ceiling on land. We
are all against landlords and people
who have extensive lands and so on.
We are doing away wiih that. That is
a good thing. But, the point is, in
doing away with them, have we come
to any conclusion whereby agriculture
in this country has been placed on a
rational basis? In removing them, to
my mind, we have adopted a process
which is more political in nature. Land
to the landless, we say. Land to the
landless, to what extent? To the
extent of 1 acre or 1} acres? Is that
landless person going to solve the
problem of more production living on
14 acres? He cannot. It is not pos-
sible for him to do so. At the same
time, we emphasise, land to the land
less. It is a good slogan provided we
are able to give him a minimum 2co-
nomic holding which is necessary ‘or
him to cultivate that land and bring
out the best in production.

Then, again, there are so many dif-
ficulties. We have legislation. We say,
so far as the peasants are concerned,
so far as the tenant is concerned, they
should not be victimised Well and
good. They should not be victims.
Thev must enjoy the fruits of their
labour. At the same time, we do not
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see that by putting him there, by not
providing some kind of alternative
employment for him, we are subdivid-
ing and fragmenting the land which is
today with the cultivator. He comes
to this unhappy position. Perhaps he
has only 15 acres. With this area of
15 acres, he can raise production. He
is hemmed in by tenancy legislation.
He cannot uproot the man who is tili-
ing 14 acres on one side and another
three acres on the other. The net
result is, he is losing incentive. How-
ever, 1o my mind, people cannot pos-
sibly go into this problem of increas-
ing production without being assured
that the standard of living in the vil-
lages approximates in certain essential
social features to the living in urban
areas. What is happening is, the peo-
ple in the villages, although we talk
good of them, have no amenities. It
is very seldom we see high oduca-
tional institutions in villages, very
seldom that we see high technical ins-
titutions in the villages. The result .s,
if a person has to stay there and give
you increased production, he is denied
the amenitics of higher education and
better standard of living to his child-
ren. What happens is, instead of
working on the land, he comes to iwhe
urban area, he takes a house and
leaves his avocauon. Agriculture
suffers.

I would like, with your permission
for two or threc minutes, to say a few
words about my own area. The reor-
ganisation of States is more or less over
though I might say that there are still
problems of Gujarat and Maharashtra
in the offing. 1 am not here enlarging
on them. I dare say the peoples’ ver-
dict is there to some extent. In the
new House they are going to be fully
debated. I will only say that the con=
version of Himachal Pradesh, into a
Union Territory, although it has solved
to some extent the maladministration
prevailing there, it has not helped us
very much so far as the political
emancipation of the people is concern-
ed Anyway, it is an interim measure
and as such, I welcome it. But, I feel
that the Government must, now that
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it has become a Union Territory, try
to improve the administration of that
arca. Recently I read in the papers
and T have been reliably informed that
the Home Ministry is going to have a
review of the administrative set-up
in this territory to see how it could be
made more effective, more, what I
might call, conducive to the welfare of
the people and more nice to them. 1
think that that should be gone into
very quickly; especially the seniority
and cadres of the officers in that area
must be looked into. All the unfor-
tunate happenings of the past four
years where promotions, seniorities
and so on have been given on consi-
derations other than merit must be
properly rectified. Here, if I might
strike a personal note, especially those
happenings and the stepmotherly treat-
ment which was meted out by
Himachal Pradesh Government to
about 1,100 or 1,200 employees of the
erstwhile Bilaspur, when it was merg-
ed should be looked into. The House
would be amused, perhaps, the Fin-
ance Minister knows or does not know,
that after the integration of Bilaspur
in Himachal Pradesh in 1954, that is,
for three years, no seniority has been
fixed, no cadre has been fixed and no
increments have been given. There are
dozens of cases in which even pay
slips are not available to them. They
are serving the Government for over
2} years without receiving any salary.
There is only just advance made to
them, because their seniority, and their
permanence in the cadre of Himachal
Pradesh have still not been fixed.

Lastly, I may say a word about
Bhakra itself. Last year, I gave a
report to this House about the rehabi-
litation problem of the Bhakra pro-
ject. 1 said what headway we have
made. I acquainted the House with
the headway that we had made about
the rehabilitation of the rural popula-
tion. I am sorry to say that although
it was said last year that they would
be given lands in Hissar, the land
allotment is pending even after one
year. I would request the Government
to look into the matter, because
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waters are rising and every year we
are making the dam a little higher.
The rehabilitation of the rural popula-
tion can no longer be delayed. Second-
ly, about the township of Bilaspur, I
am grateful to the Government and
to the Home Minister and the Minister
of Irrigation and Power for having
taken up this question and decided it.
I was just reading in the summary of
the report for 1956-57 that the Gov-
ernment of India have sanctioned
Rs. 103 lakhs to construct the new
township of Bilaspur. As you know,
and as the House knows, the whole
of this town is going under water and
within two years it will be submerg-
ed. Although it is a little belated.
this decision is welcome. It may not
be possible to reconstruct the wholeé
township in onc year or 14 years. Now
that the sanction has been given, the
problem is one of great urgency. I
am not happy when I see the Budget
estimate of the Works, Housing and
Supply Ministry. Out of the sum of
Rs. 103 lakhs sanctioned, provision
has been made for Rs. 7% lakhs for
1957-58. ‘This town is going under
water in June 1959. There is hardly
any time to be lost. [ would request
that that part of the estimate may be
looked into and a much larger grant
may be given so that the construction
of a new township and rehabilitation
of the urban population is expedited
in all possible manners.

Shri Harni Singhiji (Bikaner-
Churu): Mr. Chairman, time flies and
five years are over since the first
general elections were held. The
second general elections in our country
have further proved the confidence of
the people in democracy. The Finance
Minister has just presented his
Budget. No doubt, as before, it is &
very ambitious Budget aimed to
promote a socialist pattern of society
to which our country is pledged.
But. no matter however good our
Five Year Plans or our Budgets may
be. unless our Ministries in the
States have the will and the determi-
nation to implement these Plans, they
can never be a real success.
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[Shri Karni Singhji}

Ag you know, and as I have pointed
out on numerous occasions on the floor
of the House, as far as my home State
of Rajasthan is concerned, ministerial
instability and the rift within the rul-
ing party have come in the way of
full utilisation and proper expenditure
of the Five Year Plan grants. This
time again, the Congress Party has
been returned to power in Rajasthan.
1 sincerely hope that the Central Gov-
ernment will see that this time the
funds of the Second Five Year Plan
are properly utilised and that ihere is
no repetition of the experiences of the
First Five Year Plan,

The unemployment situation in this
country still remains more or less as it
was before. If anything, it is on the
increase. 1 have brought this question
to the notice of the House. As far
as Rajasthan is concerned, I am pained
to repeat that in spite of the fact that
Members from Rajasthan have been
pointing out that indusiries should be
located in places where unemploy-
ment has been most acute, the Rajas-
than Government and also the Central
Government have not taken any pro-
per pains to sce that these industrics
were located where they were nceded
most. Regarding the Fertiliser factory,
though Rajasthan has the strongest
claim becausce of the fact that gypsum
deposits, coal, hydro-electricity and
water from the irrigation canals are
available all in one place, yet just
because the representation of the Ra-
jasthan Government was weal, we
lost our case for the fertiliser factory.
I would beg the Government of India
to see thal in the interests of this
backward State a fertiliser factory is
located somewhere in Rajasthan,
wherever it is considered most feasi-
ble.

The second and most important
way of over-coming the unemploy-
ment problem in the rural areas is to
bring in more and more canals. In this
respect the Central Government
deserves to be congratulated as a
network of canals is coming into
Rajasthan’s parched desert areas. The
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lastest canal system, the Rajasthan
Canal, is going to be the longest and is
going to irrigate a very large amount
of desert area. We sincerely hope that
the work on this canal will be finish-
ed before the Second Plan is over.

Along with this problem is the pro-
blem of drinking water to be supplied
from this canal to little towns and
villages located close enough to the
Rajasthan Canal, from which whether
by the Lift system or by the flow sys-
tem water could be supplied for drink-
ing purposes. I know that the expendi-
ture involved may be considcrable, but
India is a Welfare State, and vou will
agree with me that wherever Lhe ques-
tion of drinking water is concerned, it
becomes the primary duty of the Wel-
fare State to see that water is easily
accessible and available to people. In
some remotle parts of Rajasthan peo-
ple have to sometime travel no less
than 20 miles a day to get drinking
water. The Rajasthan Canal will be
Mowing very close to this area, and
perhaps with a httle bit of c¢xpendi-
ture on lifting the water, we will be
able to supply drinking water to a
large number of villages and towns
located within approximately 30 or 40
miles of the Canal. 1 would strongly
urge the Government of India to see
that this point is strongly borne in
mind.

There are two other problems which
have been facing us in our progress.
The first, and perhaps the most diffi-
cult of all and which, has been the
aftermath of the integration of the
{former States, has been the question
of regionalism both in the Ministries
and in the Secretariat. The integration
and the reorganisation of States have
brought in certain problems, and it
is absolutely essential that the Minis-
try should, under all circumstances,
have an over-all picture of the entire
State at heart, and not only the wel-
fare of the regions they belong to. I
had asked on a previous occasion on
the floor of the House that the Gov-
ernment of India insist on the Rajas-
than Government supplying us facts
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and figures showing how the alloca-
tions of the Five Year Plan funds were
spent. If these figures are carefully
noted you will find a strange relation-
ship between the amouni of money
spent and the Minister’s or Chief Min-
ister's own home area and constitu-
ency. In a democracy this is hardly the
correct thing. Expenditure whether it
be from the normal budgets or from
the Five Year Plan funds must be
spent equally over all the districts and
divisions of the State. I would urge
the Government of India once again
to insist on the Government ol Rajas-
than placing before this House the
facts and figures showing how much
money has been spent in each Diviston
of Rajasthan. The Government of
India and the Members of this House
should then see and judge whecther
the funds allottwd to some places have
been out of proportion. If we have to
build up our country on healthy tradi-
tions and think of our country or our
respective Stales as one unit, we must
overcome this fecling of regionalism.
India 1s one. The integrated States are
one, and we must put our shoulders
to the wheel to see that the Five Year
Plans go through smoothly, that the
socialist  pattern of ooty goes
through unhampered.

Then the next, and perhaps another
very important factor which has come
in the way of the progress of certain
States, has been the question of Minis-
terial instability. Here again, Rajas-
than takes the lead. In less than five
years, we have had over half a dozen
Ministerial changes, and you can ima-
gine how detrimental that can be to
the progress of a new State. 1 would
urge, no matter whether this be demn-
cratic or not, that it is the duty of the
Central Government to see that Minis-
terial instability of such a magnitude
is not permitted, particularly when the
Congress Party itself is in a majority
in Rajasthan.

_Since the’time available is short, 1
will conclude by saying that India has
a great future, but we can achieve that
future only if all of us, whether it be
the citizens or the representatives or
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the Ministries, work with one will to
place our country's interests abowve
ourselves.
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faraAT ATiEn faery for 3@ AT aA1-
A P £ A g7 & W

Al .

Shri Ramamanda Das: (Barrack-
pore):” Mr. Chairman, the Finance
Mmister presented the interim Budget
:a this House the other day. T
cudget Jooks very nice, but it is noth-
ing but a g]oomyll,"piclm’(‘ of the whole
hong

Tre First Five Year Plan iv alveady
ot . But we should take stock and
i what we have achieved by this
oy It is said that production has
mercased. No doubt, 1n some respeets,
production has increased; but what
Jbout the nece:fsilies of life like food,
«toth ete? We inow find that we are
~umning short of food, cloth and other
neeestaties of life. The prices of food-

‘uffs und cloth are going up day by |

sav What is the reason for this state
ot affairs’ Two years ago, we stopped
:mport of foodgrains. But we have
now stgrted importing foodgrains from
rorwg'rf countries.

After all, what have we achieved by
the First Five Year Plan? The food
problem has not been solved. The same
15 the case with other|necessities of
life. I say that the First Five Year
Plan was 50 per cent failure. We
should take k of the situation and
remedy it inf the Second Five Year
Plan which has already started.
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In order to solve the food problem
and also the problem of the want of
other necessities of|life, we shall have
to find ways and means to increase
production After abolition of zamin-
dari, land has gone to the big kisans
and not to the actual tillers of the
s0il. Unless we distribute land among
the actual tillers, we cannot increase
food production. So I would appeal to
the Government to loolt,f inte this as-
pect of the matter

We have completed many riwer
valley projects and established many
big industries. But there have been
many shorteomings and many short-
falls, in regard to these projects. Vast
amotints of money have been wasted.
We have not got cent per cent of the
profit expected from these projects. Sof
I appeal to the Government to scve that
small projects are undertaken to faci-
litate increased production of food-
grains Big urrigation schemes are al-
ready therc: we should see to it that
production is increased by small irri-
gation projects also, by sinking tube-
wells and other things, Unless we do
this, we cannot solve the food problem.
Big projects are, of course, necessary,
but side by side, small projects are
atso cssential fo speed up the produc-
tion of food und other necessilies of

life.

Shri Jhunihunwala has drawn a gra-
phie picture of the villages What
have we achieved during  these ten’’
vears of indcpendence? We have, no
doubt, got political independcnee, byt
economically we are still slaves, and
arc backward when compared to other
countries, So this independence is not
worth its name unless we have ¢cono.
mic independence also and we give
sufficient relief to the village people,
the rural people, who constitute 89
per cent of the population of the coun-
try. It you go and see the condition of
the rural people, you will find that
they are still starving in/some areas.
There is no drinking water, there are
no paths or anything of the kind.
The picture of village life is horrible,

with the result that/willages are being . .

depopulated and peéople are coming
and flocking to the towns in order to
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1Shri Ramananda Das]
secure employment and v.?e amenities
of life. If we improve the/condition of
villages, the towns will not be so much
over-populated as they are today.

In order to solve thc unemployment
problem, Government have adopted
many schemes. But all these schemes
are mfﬂ fully successful and we have
not been able to solve the unemploy-
ment problem. In order to solve this
problem, I ;su,ggest that we have to
patronise cottage industries; we have
to look to the increased production,
and proper marketing facility and all
other aspects of cottage industriey so
that people may get employment in
these industries. Also, production will
go up. By big industries alone, we
cannot solve the unemployment prob-
lem which is a’' huge problem—there
are several lakhs of unemployed in
the country. So I appeal to the Gov-
emnment to devote attention to this
aspect also in a greater measure than
they have done in the past. Unless we
do so, the whole country will go—
against you. We havc already seen in
the elections that: the Government are
daily losing ground and becoming un-
popular throughout the country.

The reason for this growing unpopu-
larity,is that we have not, even in ten
years)’;of our independence, been able
to give more amenities to the people
of the rural areas as well as the town
areas. So Government should come toj
their senses and see the graphic pic-
ture drawn by Shri Gidwani, of how
Government have lost and are losing,
gradually. If Government policy goes
on in this/ way it would be a bad day
for the country. Government should
come to their senses and do something
for the all-round improvement of the
wholg vountry.

Shri M. K, Moitra (Calcutta North-
West): Brigg them tg their senses.

Shri Ramananda Dni" I now come
to the problem of the displaced per-
sons. India was partitioned and in 1947
we saw a big exodus of persons from
W istan. Government have done

!
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something to rehabilitate them but st}
about 25 per cent of these displaced
persons have to be rehabilitated, They
are living in/ the {footpaths in the
suburbs of Delhi and other places,

So far as refugees from East Pakis.
tan are concerned they are more than
40 lakhs and the/ influx from East
Pakistan is daily growing. The Gov.
ernment report iiself says that:

*“The migration in Hindus from
East Pakistan during the last year
continued unabated. The  volumec
of influx rose from 2'40 lakhs
persons during 1955 to 320 lakhs
during 1956. Up-to-date India has
received over four million dis-'
placed persons from East Pakistan
and more continue to cross the
border every month. Over 60,000
applications covering nearly 2
lakhs persons, are pending with
the India'’s H{gh Commissioner at
Dacca for the issue of migration
certificates. The situation demands
earnest consideration. Whatever
the circumstances, political or
economic, which' force people to
leave their homes in East Pakis-
tan, it is essentially a human pro-
blem. The displaced persons
should be rehabilitated as speedily
as possible and as best as the
country’s resources permit. They
need houses to live in, land to
cultivate, and industries to provide
them with work. Their children
need schobdls and, their sick need
hospitals. The Eastern States of
West Bengal and Assam and the
Tripura Administration have al-
ready overstretched their resourc-
es and have no scope for any new
migrants.”

Thiz is what is mentioned in their
own booklet. What have Government
done to rehabilitate these 40 lakhs ef
refugees from East Pakistan? They
have failed miserably and the whole
thing is going to collapse due to the
inefficlent administration of the de- -
partment. I appeal to Government to
come to their senses and see that
these displaced persons who fought
for the freedom of the oountry and
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suffered much are properly rehabili-
tated. In the course of 10 years, Gov-
. rnment have miserably failed to give
relief to these lakhs and lakhs of re-
fugees. We find from the figures that
more than 3 lakhs of refugees are still
rotting in camps where they get only
doles of 8 rupees or 10 rupees per
head per month which is insufficient
for a person to live on and families
of 10 or 12 persons get a maximum of
Rs. 60 per month only. They Llive
like cats and dogs without any ame-
nities of human life. I appeal to
Government to see their wretched
condition. The Government are send-
ing delegations, cultnral or otherwise,
to see things in other countries.
1 would appeal to them to send
a Parliamentary delegation imme-
diately to West Bengal to see
the wretched condition of the re-
fugees in the suburbs of Calcutta and
other places and find out ways and
means to solve~“the problem immedi-
ately. Government is complacement
and they feel that they have done
enough. But I challenge Govern-
ment that they have not done even
25 per cent. of what they should have
done. They are guilty in the moral
Court of moral justice for neglect of
displaced humanity.

Shri M. K. Moltra: The challenge
«omes too late.

Shri Ramananda Dass: We have al-
teady given the challenge. You have
let down others; you should not find
fault with others. You are late and
only 8 to 8 months old in this House
and I am rather the first.

Mr. Chairman: It is not proper for
hon. Members to address each other
in this manner.

Shri Ramananda Das: More than
3 lakhs of persons are in the Camps
and their condition is horrible as 1
haﬂ_ze already explained.

Then I come to the squatters’ colo-
nies. There are more than 100 such
colonies which the refugees them-
selves have built. They have appeal-
ed to Government to recognise these
colonles and give them amenities by
sanctioning some amount as per rules,
But Government ls adamant and the
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machinery is slow. Up till now only
33 squatters' colonies have been recog-
nised in West Bengal. What about
the remaining about 100 colonies?
They want help from the Govern-
ment but Government have done
nothing to rehabilitate these per-
sons, [ would appeal to Government
to send somc Parliamentary delega-
tion to these places to look for them-
selves the conditions of the people
there and not take them in conduct-
ed tours as is being done here and
there to show the better side of
things. .

It is sometimes complained by the
State Governments that money or
financial aid from the Centre comes
too late; sometimes it is delayed by
months and even year and so reha-
bilitation work is being delayed ab-
normally. 1 suggested last time and
I suggest it this time also that it is
not necessary to have four Ministers
in the Finance Ministry at the Cen-
tre in Delhi and one of them may be
shifted immediately to Calcutta to
sanction immediately adequate funds
for rehabilitation after seeing things.
They should see to the proper rehabi-
litation of the refugees. The bureau-
cratic government goes on as it was
and the officers are going on exploit-
ing the refugees taking advantage of
their wretched condition and haras-
sing them In many ways.

So far as medical nid to the refugees
is concerned, I wish to point out that
50 per cent. of the refugees are sick
and emaciated. The incidence of T.B.
among the refugees is so great that
you find in most of the colonirs hund-
reds of persons suffering from T.B.
and Government is not in a position
to give proper relief. There is no
sufficient number of beds in hospitals.
Their condition is going from bad to
worse everyday. Unless they do
something constructive to rehabilitate
these refugees immediately, I think,
Government will be discredited and
it is being discredited due to the in-
efficiency of the heartless and selfish
officers of the department. So, I ap-
peal to Government and to the whole
House in the name of humanity to
sec that these displaced persons whose



583 General Budget—

[Shri Ramananda Das]

number is more than 40 lakhs in West
Bengal are properly rehabilitated.
The conditions are such that the eco-
nomy of West Bengal is going to col-
lapse and Government should do
something for that immediately. Reha-
bilitation problem should be treated
like war emcergency matters.

Lastly, I would like to point out
one thing. [t 1s said that the motto
of Government is the socialistic Wel-
fare State But 1t is nothing but a
capitalist pattern of society. What is
the socialism they have done up till
now? They have only nationalised
Insurance companies and one Bank,
the Imperial Bank. What else of
socialism is there? The rich  are
growing richer and the poor the poor-
er. This is not socialism. Thank God.
the Finance Minister has not come
forward with fresh taxation proposals
this timce. But T fear. after 2 or 3
months when he again presents  the
Budget, he mav come forward with
proposals for fresh taxation, with the
result that the peoor will become
poorer and the rich richer. Govern-
ment requires money for its develop-
ment programmes and it should be
found from the capitalists, persons
who are evading tax. Aeccording to
Mr. Kaldor's report, every year about
Rs. 200 crores to Re 300 crores are
lost on account of evasion of income
tax and other Taxes by the capitalist
employers I appeal to Government
to find out ways and mcecans to col-
lect these taxes and to see that no
fresh tax is imposed upon the poor
people. Otherwise, it will not he a
socialist State which you want !
13.59 H=ms.

{Mgr. Deruty Seeaxker m the Chair.]

Then. corruption i1s another aspect
of our administration. In almost all
departments there is a sufficient
degree of corruption and there is no
machinery to stop it. There is no mea-
surc to stop this corruption. It should
eease immediately.

14 HRs.

Lastly, the Government should
come forward to give amenities to
the poor people. I appeal to the
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Government to provide free .and
compulsory primary education (o all
children. Unless we do so, there s
no welfare State or sociglist pattern
of society. We should give at least
the minimunt amenities to the peo-
ple, especially the poor people who
cannot afford to spend money and
send their children to school and alse
proper housing and other amenities
of life.

There are six crores of Scheduled
Caste people in the country. From
the figures given by Shri Chatterjee,
w¢ find that several lakhs of people
are bemg converted into Christianity
and other faiths What has the Gov-
crnment done to check this conversion
by foreign massionaries who are ex-
ploiting the poor and illiterate mass-
¢s by promising them some relief. Tt
is the duty of the Government to
help the six crores of the Scheduled
Castes and 2-5 crores of Scheduled
Tribes who are socially, educationally
and economically backward and give
them more amecnities so that they deo
not fall a prey to the machinations of
the foreign missionaries and reacting
political parties. If these people are
exploited and neglected the condition
of the couniry will be very worse
I appeal to the Government to do
something constructive for their all
round prosperity for their sacial, edu-
cational and economical upliftment b
sanctioning more money.

Sfay wo Ato wyedm (THHA) -
e frdy wisy amew. o1 38 497
951 farar mor & WYY 9 =TT $9T av
faar waT §, s9% ZAT dTTrE  fren
Ty § —

The year under review was the
first year of the second plan and
for the first time since planned
development got under way the

economy  showed  evidence of
some amount of strain.

g7 gg v 2 fr w9 97 Y 38
SETeT GaT g faay myr €, T g
woft o ¥ Twfy ot sdw feafer w0
o ot farrer fisar war & | Twey oF
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Tufafees @ § 9w foqn an § 1 afe
O g Ty Qg § fw wa ot arore
A ¥ § Jawr 3w W fow w0w |
A% T FTRAw faforerT arew @ wo
AT G #Y §, ITET o, AT T WY
fear § qun dfafafes =1 90 ®on,
4 gu gofe o e g o g
g9 TR GHAT F HERE AT AT
o § A formd gwa fewtz =faa 5
FroR fee § o oY v ek A
Arfge™ & S F WA W § I
& & N Fromr A o w6 A
HARAT | TTHY G 7 N & T A
WTET 7 fI9F W AT PN Ay
W § 1 &, XA oer § fF it F
®zn foamm@ay § aug § WX
FTCH G ) IAZ & AT HT TAIHE
TE AT AT T W AT qIT AT
o 43 @ A4, I9W §y wEar aggw
F& AT IEN wwwr Fr | Afww &
'R g f& 3 swafat W gw
&g W31 HL 9T forat T @ 1 e vk
o T % Jew e wafer @ o6
AR 9w &7 fagr mar § WYT A
ATH TEARE W1 W A § AT I
e s Rfoo it fHrad g g
Srewrr ) 7aTH ¥ A A ag
F1 A AT FTAT A7 ¥ g wvewr
qETS & owvar § | SfE W gw aq
1892 F FANT A w7 o | fE
TATE g adtz vt wr  faefawn
€ o1 A ITF qiwet w7 gwrfasn
ST & HTFST § T, TE WE THrweraT
T 7§, TRHY X F §F A4 gAY
wfgas shwgw @ a1 g g fE
1 L8R F HEH A BW T R F
Y aga g & 1 FeRl AY F T
TR aowy fY § we el F o
H e ) X W w0 9 | T @Y
Tg fe gast atw aweT o o e
T AT e ar Wi veW e
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AR WX Aqs omeas & afw
7w T ¥ @ W gEn T
g vz faar a7 | gEw AT gu A
WY adh AT 9 I e ZAT, qenit
=a7, ¥ Fove W AT | T T
STEw T GHT T8 W 81§ g
F ot 99T TET | AW EH AT ATHA A9
T MT ¥ G J7 IT I TF EF W
T g ag wege fear e oo mq
ATET | ASAT AW AT rwTw AE
LR LR (LR ]
ww wE W ¥y aga Wi fawwer oy
& ? g ag wege fear ur Fe s e
ATET | AT HATA AT gHiHW fF werT
FET TET HIT FEAN g AT A IW
foques & gwfasr 54 5 fav gare
9V AT TP AT ATied WK g
T T AT W9 OTH T & AT feq
78 IT AN qg A% FIEETR L T
o f& gv dvs dfvwe & o a% fis
X NTEWUT &7 avew § 1 FAfeT oY
ferd s &Y w6 & 97 9T FH N KT
£ @ & gz e ferEAT e
i & % fowwe faegwr femmm 1 3,
FE war @ wd gL AmA A
w war & fr g we T qwen v aw
w1 T AT FF 0AT T ¥ o W o
Tty Avrm fasgw 5 Y W
s A7 ¥ AY F W AT § 9T AE T
f sTefam ot § 4 a5t a1 @ &, ou)-
Fow yrewaa foge arr £ qEas
T AT § LU F JETAS T agq w §
WX EATU AT I owawa § a§ A
#4 g1 AT § | TR ZE gy vaTET dwe
TR ® awvs wegw ¥ vk &
fwr A www g oEgw oW
arEAY ¥ YTE A9 &, §NEA
I §, TRERIE R WY agT, BT
& o wia sfrew w1 fgge=
6T woAr wH W g wen §,
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(T8 Yo ATo RIaXT)
gfedl & = € & 9 FoT @ 4
&6 wran g oY waw fore afefew e
HE oo g gRE &
Aot Y Y 7z v e aw & Afex
YT ¥ A FT HfER AT qaF
gOT o7 IW TR @ o6 KTt aTe
awdt ot & 1+ 77 w7 T fe gwTEr
fer aga aré &, o’ oedniew A
gt & WY o ®Y oy Farar sty =g
gy sAfas fafaees amgw &1 am
grr & e gF 7 gg awdl Ot &
L5 WO Toar @w feqr o s
AT H IEET U7 FT V5 I § FOA
¥ faqr AT | YT W7 a9g o ) T
Tw At T 7z o f W T o W
Oafafees =g @71 anfgy s W g
wfgd fr gw Foafew v & smaa 1
¥ U@ ¥ A WIS WET A §
WA § WA § F0@ faer A7 A av
a gl s &, g wifeda & 1 39
% g dfama o< fefe 7@ & &
PR R fefe 5@ o A |
ax fyemT ¥e ooy ¥ 0% war aar
¢ 7 o1 9w @ fe g o e W
i ff T Sifgd faw w fie
T ofew 7 #2 7 | @h Nig o
wAEfe o fem awauw
WA W AT ARG § WX 2w &
YT w frw ag & 797 99 §
R OF JO%T JTgaT T 38 947
AT ¥ WX AT | T T ST
TETHTEN %Y AVCETEA X 4T ST Ryt
off § wwdt € 1 @ e g R AR
dqasriET W G a@d T wew
w9 | T | g fewr deome
F o awaet 7o | s faver
w7 FER QoY @ ow ey frerel
forgi wer war a7 fis @ Wt Enafess
o ATH AT WYAT STITETT BT 4T
¢ o dfefufes wemrd & wewir
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W AT § W § e e
fggear & a1 wed § | A OF g A
7z a1 fE g amge & dfgew ¥ g
¥ dY nzed T gE o i g ewe
featfae ®r somT warr wfed e oot
TETE T0 WY e ARgE ALY

aY g7 8w § a8 woret oy oix
T Ag WIfET ¥§ €I 9 Wt § o
fe gv qeon wegw s ¢ oo ot
9 feeiw Pt #) agree aume-
Wt wreqT WY aTH AT ATe & i
IHH TeTae dar g1 et @ W gw
W 7T g €A IgA & g geAT I
&

# g war § fr Adefee
A § ey NEEa g awar § s
g oY T KT T § L ST
W W 38 & @ ¢ W 09 § qae
rfae dui g N agass T w ¢
Afe g aw %y faw R fora & ol
I7 ax 3t 7 fewrd wTaT AeE &
gl § QgEET &9 & WY %
¥evAw fearasr aga wwar & 1 &
£ arq I g e &,
Y AT 3T F TOAT JTARX T AT
au7 § TR I gEmdr @ §
93 7 oY Car A $T T | W B
dfrefre awT woAE, o dar fe
dfear of & wrow wror F wg, e e
oo we wrew fagor aar &4 fee o
gt et W Swfr A e,
I o wr gw wdrefoee ahwr
YT W AT R A T WK W
@m&nﬁtﬂuﬂﬂwhﬁtm
dfewr ged gw wew deewwe wff
AT | EATT RETR T A ver wedr
T W wr fe g IO WY fsw
T v wS s gwy o ol @
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gy W% e W femer W oagT
aed § oY I sufee geEHET gw
GUATAT ATE & TEHT ATE A H gRET
T A WY AT & TAT qryw v §
fe e G2 et 1 W fwrd aod
duirien & % et W fad § 39 qar
wwam § % €43 7 TEw &7 ST
2o 8 QT AT fF LEUL~UE H o0& %
Frorar 1ot d fe tau - TR
7 @ ¢ | 7 rfgrm vt o
ford ®Y TET ¥ W E 1 7 T &
N g @ e § gaw gEE
q gAA aTRY ¥ § W g ST
TP & 1 AT AT T § 97 ¥ A9
& g e fr 3w § 0 faw
foge AT & [FES WITHT GiYFeATT
srewT SqraT g § | @9 deT qw &
f& 3 £9 T AR frar § 9w
1 afin fawar &, IEH & dew
g § SR wrgafos s § o a%
AT waT ¥ § ar w7 % T AT
arE wreft § 1 oo & FF g a @l
I T qOF g a4y § Ffew @i o
® T%T qgT W & W) gw e
=@ & f5 g @ & v w=h)
gl ) U e age aw § gt
T g TFAT A AT ALY &¥ qFATE |
T8 W N wW AT I § JFEA
3T 2, TG g WAl BT AmTS ¥ A
AFHT gOT § | S o0 it o At
T wed)y gE ) WFE § W a W
AR § ardm | T ew fawfad §
X § a8 fowwa ag & 5 g wiwe
e frgeftfenr @ 1 w3y A
frdifas & gt & 1 A § w1 FR
arely it g feat &, ov ot Fastor a9,
FE8 qamzrer WY Y gz | ag w
TR qeard s @ Wi 98w
TG gERI § WA & | §2T § Ay
fonsd rd & ag &z TetEzE qymE
Y Tt 93 g qeArd AT WA #
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T2 & e gt A8 B | SEWY aTE
7z  fir oy a7 a @7 A% & 5w
T FqrAr 4@ & § W o
AT g IAET TR &F qar fam
W 06T §7 ¥ A €F AT &7 ams
g frrmfmesrr g
forrar qwrs gur £ owwy At S dw
FOAT | G Tod T & ST wT oy
T ffar § W7 gvwre o qEae
FRT € 1 oerarT #7 AT ag e YT §
fe st = nwd ge ® gowE &
SAE! TR AF faw arft

AT B9F FI5T 97 F qa=rar §

The Budget for the current
year, as finally approved by
Parliament, placed revenue at
Rs. 527.39 crores, and expenditure
at Rs. 54543 crores, leaving a
deflcit, on revenue account, of
Rs. 1804 crores. On present esti-

.mates, the year is likely to close

with a surplus of Rs. 37:94 crores.

Y ST aaqdTaT & fF a peye-
Yo F qATH ATAH TEAT A WY A
$8Yo~Yc F a9IE 97 ®7 R & IEH
Y& FIE g7 w9 W gfaz amemar € 1
gEve ¥fefE iy 9 ge
gaaaT £ 91 far #fqes dgdeT &1
smfeesr &% gt & | 91 odEee
Faer & TR AT @qF wer § i geer
TET W TET | TN AT R
FY =19 FIr £ arF § | A fRw wmw
aorg & Fr qaadin g # ETORT
gaage Gu & ™ fR g wifer
T 1 77 g0 617 7E fw v few
aE | WO gl A (LA 9 |
a1g ) aTET § waE WA & arfe N
wifer Tredar w9 € gl & SaH WY
gYv vaTer A &) 1 T WY w7 ere
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[qfem o ATo WA 7]

7z £ fw spfr 7w w1 fravefy s
£ oI T7 72 F 1 5A DYER BT
97T | " RWT § qrAT # 97 4
agt 77 wsdy e qgy faedr o
aa=Tar w7 fE AT =Arsr gz aAdr 4
I 7w fAar wan § oA weEY
ardy aTRe A A gmdy s 410
w7 ZATT agr i nEA A A7 EA
# a1 gw oy wd @Er aA oIET 3EAATA
w4 AfET arge 5 wwd o) Ay s,
AW ART § I A FAAT /AT
FWIT T N ITTH ) HAT GWOT AL TTATAT
SA A FIY, Q7 qF &0 AL QT T HT
ST 5T F7 | UIg AFHA FT ATH.
W gARIA g T AE F
T¥A 4 T A7z 7 gm G| nesH
®1 aw & Frfas Ffsg | ogm 24y
TS Y qgrr weA £ owfer A fw
IAEY €T ¥ TH AT THAT AAEA |
a7 €T ATYAT (AT F TTOTE FTAT TR
THER 71 AT wifan | sAE A A7 A1
gRF i A9N 2% framey 0F 1M A A
arfga At fa Zeret ST #1779 F1
dare 21 m1T gw of AT A w1
e

Nt T AT 97 WA AgA
T[T AT q 3@ AR AT
AWA 9O FTAT AEAT Z TR
awEra it oW F oAtRA Wl
wf, kP I AwA FT AAER
w71 ¢ fr g7 A% 7 m1q & AT 7
IO FAT TART & AR Wy AFT F 0
growmHt & T AT & afgA
ag 99 £ 2 ifs ag FumAr 2w
TH ORI ITAY FF AT A AF, AT A%
&9 Aifam 2o THRE F@AL X g Ye
o3 B ¥ 1 3x ferd wgi & AifAe
Y wifq= #71 qAdA wvAT § agr IE
waTfee® ag Y g7 W 7 fwoam
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q ¥ #7 Frer 2P F AT TRAT
IR FY A7 Ta I AR AL o
W r ) A it @ 3fr
7 o1 gt orfe #Y 2fr 70 amw
TEAz WIT s3z TadAueY 81 EH Wy
31 g e wfEd | AT WISy
v a3 §F oo S xRl fEwoam &y
faeds w7, n@wsaor TrAmET
FHE. few wre ey oy A wTT T
7 I A ogua A8 F7 G & 1w
w1 #y & Sfyw w7t 97 frq
Aty nxT adia frew g, Afew o=
g7 wfawar w7 99 38 A 997
ToagA T i A AT w &FT FT
ar 2 Ay gfaur § & fs mar
FA W TAFY FT N A F | AT
nE G417 1 An fear amn fE A
FHALE, AT gmaATwT ety WA
Ffr &z 1 wArlAsI & v § T
T8, WY IF A F7 opwfwT 0 wreA
Py Tfdra 5 fad sv 3fm=
a3 w1 & Afew g9 3a 2 fx
T FFRGIT AN FIIFE 1 ATH
feiara w1 fwmm ¢ St mea
AR FAT ArEAT, AfEA gz A€ qAUEAT
¥ b gorr 33 51 ofagegT sfeadan
w HETA £ AT 72 39 BT a9 97 fasa
Afgr | et T oz Ty B fw
favra w1 a97 77 Fwdr adr foaar,
frwsy o7 7 mvomaY gAY 20 ¥k
AT Srr T w Aww 7 A faee 2
Aot wfr famar & 2zr o7 W€ argETe
a# p. Ak sfomy @y 2 P w
HE YA foew 9% 1 37 WY R
% % frat wta Afer WX ww
9 &1 feqr w17 fE am a97 A &
IHFr T oaw g AN gz B
ety wvta @ A 1 wmt yrr Ay
AL ¥ @7t 97 waT wwr 9 v AA
frrm & @ 3m @ W s
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wrr ¥ ol wue GuT 13 are Ay
A1 gaET ar WA @ vl ) e
agy T aw wfeamgers 35 1w
gt w6 AW e wfremeaT 2%
aw 7, #fex =@ =g ¥ IF @I
AFT q& IF ¥ a7t FfrATe T qFAAT
21wy ag afzg A7 o qw w1
gfeqreax A &Y 93w . 107 AW ¥
w2l FTAT AT 9¥AY ) F &2 9vEAr
2 5 o7 omg T TS AT wE ST
*1 241 wrgd & Ay Dra 7 T ofed
iy oAfAT urg &1 25w/ AT § Al
oY F} T F WRT T AT WP
Z3 %7 wwa ¥

3% 717 fFam &1 47 Y 9773
ZiAT 1w Y A wrefe § ag oY
s AE Zt YA B fRma oW
T AT RAY 49T AfY feAar 1+ wg
F FT AT AL AT 2 AT 37 ) Fraw
far sy 2 &7 1 & 0% 39 7 A
WEAT HEA ITH T AT 99T B 0 AT
o7 YA aqA F7% & a1 fema w5y
TAGT ET KT AFAT AAAT TEAT £ 1
3 faafua 7 #3z mAaz.a M a2
TAAAE EWIRT F IR ZAT =q1fEe
A AT FA AT FIq E AT IA A
AL Al faFA1 2 AT I/ E AT
ZAT £ | =AY W7 T A% T g
FTET IH R AT NAT AT AT 2 AT
ot faer gy

319 § sg1a7 mfefamelY s nyraEy
XY Avs satw frsran F wiv s faafasr
§ rdfan wfass €1 a76 ¥ 91 waA
357 arey § § I HT wAOH FIATE |
AfFy & a7 7R &7 § 6 w19
I Fx A maAAr ¥ fafaent oy =g
&N fefred ST ey T g
o A gy 3T AT & fE o3y e §
w7 I A Yarw w7 o7 famady
®F IR ¥ oty adf wm ¥y dax
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A 2 fe fafeeza 217 s fairew
T fasly & fo 4z fely o wr ¥
AT TgrEY WA A % AFE | oo
A7 w7 gre €1 qUF SrAeEs 1 iR
71AT F74T & 17 A WA §1 g A
FTAT ¥ AY WTT KT 5H ILIT &Y S0
73 ¥ fRi O gvxfeal & waA
Y Tfad S I A B wAd &Y
17 39 AT 9@ W FIF GTR AEA
T AT R OO )

Tisw & wAfa= & 79 wAt 7
I3 % 17, q IF F AT q0
¥ AMA T AFATA TAAT KA ¥
migfansc @Y7 mEmAr ® vafes |§
oY F XY F1 A qiAAT FATE F
IRH WA IS AL I A F, FE
g7 AvEd @ 4z ¥ F W9 FH ¥ A
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Shri M. K. Moltra: Mr. Deputy-
Speakere, Sir,I should like t¢ point
out that the White Paper discloses
that there has been a setback in the
production of foodgrains. When there
has been a setback in the production
of foodgrains, it gives us a warning
.a8 to whether the economic capacity
is sufficient to indulge in deficit finan-
<ing to the extent that we have gone.
That is the warning that has been
glven by the setback in the produc-
tion of foodgrains. I should like to
point out in this connection that we
have heard that it was due to the
irrigation facilities and other schemes
that were formulated during the first
Five Year Plan period that our food
situation improved. But, in the
‘White Paper, it has been clearly stat-
ed that it was the smile of Nature
that improved the production and not
the irrigation 3schemes. We have
now seen that irrigation schemes
‘have not been able to produce the
vesults that people expected of them.

Sir, you have scen how sense has
dawned on one of the distinguished
Members on the Benches opposite
and how he was anxious to bring the
‘Government constituted by his party
1o its senses. In his anxiety he has
throgn a challenge. Without going
further, 1 would simply say that full
throated pledges were given from dif-
ferent platforms by leaders, deputy
leaders and sub-leaders just a month
ago during the election campaign, but
in this budget we do not see any sign
of those pledges being translated into
action. Of course, it will follow the
tradition of the Congress, namely, the
tradition of broken pledges.

The budget which has been pre-
sented by the Government should try
to give a true picture of the financial
position in this country. The Finance
Minister has not conceded the fact
that he would not put more burden
on the people in regard to taxation.
When I say people, I do not mean the
rich people, but I mean the working
people. They are not in a position
1o bear the burden of taxation and I
thope the Finance Minister will con-
sider that aspect.
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Now, I come to the reports issyed
by different Ministries. I come from
West Bengal and as such I must plead
for the rehabilitation of the refugees
coming from East Bengal. If we go
through the pages of the report issued
by the Ministry of Rehabilitation, we
will find the following fine senten-
ces :

“The situation demands earn-
est consideration. Whatever
the circumstances, political or
economic, which forced the peo-
ple to leave their homes in East
Pakistan it is essentially a human
problem. The displaced persons
should be rehabilitated as speedi-
ly as possible and as best as the
country’s resources permit. They
need houses to live in, land to
cultivate and industries to pro-
vide them with work. Their
children meed schools and their
sick need hospitals. The States
of West Bengal and Assam and
the Tripura Administration have
already overstained their resourc-
es and have no scope left for any
new work.”

That is the wvaluable information
that this book has given. But this
book has not mentioned what the
Central Government proposes to do
when the resources of Tripura and
West Bengal have been exhausted.
That is the only thing that is absent
in this book—fine draftsmanship, I
must say.

About the rehabilitation of refugees,
I must point out one thing. During
1050, about 50,000 Muslims left for
Pakistan during the disturbances and
after the disturbances were over, they
came back to West Bengal. I am
sorry to say that up till now, they
have not been provided with any
shelter. Their huts were occupied
by other people, and those people are
prepared to vacate the huts of the
Muslim refugees, provided they ecan
get alternative accommodation. But
our Government have not been able
to find alternative accommodation for
them during the last seven years.
That is the record of our Government.
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1 come to another point. You
know that engineering workshops on
g small scale have developed round
about Calcutta supplementing the big
industries. In Caleutta, iron and
steel used to be supplied at cheaper
rates, because the centres of produc-
tion of iron and steel were in the vici-
nity of Caleutta and the port was
there. About a year or so ago, the
Government have increased the prices
of iron and steel and this has hit hard
the small industries developing in and
around Calcutta. You know that in
West Bengal, the unemployment pro-
blem has reached its worst magnitude;
if industries which have been develop-
ing by their own efforts are hard hit
Jike that, you cannot solve the un-
employment problem. Therefore, I
would request the Government to see
if they can revise the prices of iron
and steel in and around Calcutta.

1 now come to the retrenchment in
the Government food department and
also the grievances of the people
working in various Government de-
partments. You know that about
20,000 people had been retrenched
from the Damodar Valley Corporation,
after the work was completed. Scve-
ral other hon. Members from these
benches and 1 saw the Planning
Minister and he promised that he
would request the Government of
West Bengal about 2,000 people. He
gave this promise in September last,
but up till now, not a single man has
been absorbed. Not only that; we
have received complaints from the
Regional Directorate of the Food De-
partment where people have been
serving for six to ten years that they
have not yet been made permanent
and very often they are retrenched.
We also saw the Food Minister, but
nothing has yet been done.

You know that the Sea Customs Act
is prevalent in Calcutta. We find that
all on a sudden small dealers dealing
in gold are surrounded by police in
the morning and throughout the day
the search i{s continued. Their books
are taken away and they are returned
after one or two months. There s
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no mockery of a trial even. In this
way, they are harassed. I will cer-
tainly plead that if there is any
contraband gold there, that must be
seized and the authorities must take
proper steps. But it is the duty of
the authorities to see that innocent
people are not harassed. Here inno-
cent people are being regularly haras-
sed. The attention of the authorities
has been drawn to these facts, but
they are sitting tight over the matter.
I will plead that the cases of these
people should be taken up by the
authorities. You know that gold is
found in Calcutta in the flower tubs
of rich men, but they are not brought
to book, whereas the smaller dealers
are always harassed. 1 would draw
the attention of the authorities to this
matter.

Now | come to education. I would
like to say a few words here about
the policy followed by the Univer-
sity Grants Commission. The Univer-
sity Grants Commission grants money
te universities But you know that
in India, universities deal only with
posigraduate education and under-
graduate education is dealt with by
the affiliated colleges. These affiliated
colleges have a large number of
students and teachers. Whenever the
question of improving the salaries of
these teachers serving in affiliated col-
leges comes up, the Government says
that they do not belong to the uni-
versities. These affiliated colleges are
practically the suppliers of students to
universities; they are practically the
makers of the nation, but their cause
is thus neglected. In Calcutta, 8
colleges have got 35,000 students and
when the University Grants Commis-
sion was asked to help these colleges
to start additional colleges, the Com-
mission pleaded inability, because it
was beyond its scope. I would re-
quest that the scope of the University
Grants Commission should be revised,
5o that in addition to helping the uni-
versities, it should be able to help the
affiliated colleges, so that the condi-
tion of the teachers and the students
in those colleges may be improved.
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{Shri M K. Maitra]

My hon. friend, Shri Gidwani, tola
us that efforts are being made to
check corruption in Government
offices. I must weleome such a sug-
gestion. But during the elections, we
have seen that even the Prime Minis-
ter of India has trampled under his
fect the conventions set up in parlia-
montary democracy. Mr. Jawaharlal
Ncehru is a leader of the Congress, ana
as a leader of the Congress, he can
canvass for his party. But he goes
there as Prime Minister of India and
not only he, but other members of
the Working Committee stay in the
‘Government House of Calcutta; ana,
1 cannot sav if their expenses have
been met from the sumptuary allow-
ances of the Governor of West Ben-
g3 When we see the Prime Mints-
ter of India and Chief Ministers using
Government cars {or going and aa-
dressing election meetings, we do nol
know how this Governmoent will be
able 1o check corruption.

Shri M, R. Krishna ¢ imnagar—
Reserved—Sch. Castes) r. Deputy-
‘Bpeaker, I do not stand herc to speak
about big things. I do not claim to
have anvthing bigger for my consti-
tuency But, 1 would like to lay,
stregs on some very primary neces-
sities without which my people are
suffering. This matter is very fresh
in my mind and I take this oppor-
tunity to bring be!o.ti:._ﬂ_l.iﬁ..ﬂmzse?nd
particularly to the potice of the Fin-
ance Minister how, in some parts of
this great country, people are suffer-
ing for want of dire necessities of
‘life. o

We know that{this Government is
m:llg sincere! to establish a
socialist welfare State and the Plans
‘are aimed towards that end. We
also know that in a country where we
do nof' have enough foodgrains, we
-eannot think of establishing a social-
‘istic pattern of society or a welfare
State. Therefore, the Government
was right in evolving a Plan which
iin dicoeded purely for the production
-of more food in the country.
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Under the First Plan, an agriculturist,
frrespective of the fact that he,owns
more than 180 acres of land, l'ot\hﬂp
from the Government to produce
more foodgrains. In the BSecond
Plan, the Government are developing
the industrial sector. We are
sure  that the  Government are

striving hard to benefly’ the peo-
ple of this country. People ~ are

speaking high about the community
projects. We know that some of the
community projects and National
extension blprks, they are definitely
doing good/mwork. The cultivators
are taught éroper methods of culti-
vation and they are given sufficient
financial assistance to increase pro-
duction of foodgrains. One thing I
have, noticed during my recent elec-
tion{ campaign. Most of the officers
and even social workers are concen-
trating more in the community
projects and in National extension
blocks. The result is at these
people forget their primary{duty for
the rest of the Districts. The Collec-
tor of a district or the Tahsildar and
other officials are there to look after
the entire district. But these officers
generally | concentrate only on those
places where these community pro-
jects have come into being and they
have forgotten the rest of the district.
This is what has eoxaetly happened in
thch{arimnagar district. Just three
or four months before the clection, I
visited ome of these arcas. The offi-
cers connected with the community
projects, told me that they do not have
enough/ medicines to supply to the
villagers. I thought it was a genuine
request and made appeal to the State
Government and the Central Govern-
ment to ephance the money given for
providing imedical facilitic: When I
went round recently, in ¥5 per cent
of the villages that I visited, the peo-
ple wanted just ordinary medicines
for skin diseases. When 1 nw]ﬂuse
people, women and children, and
their pitiable condition, I was terribly
worried and I actually forgotten that
I had gone there to canvags for voies.
They have been suffering ordl-
nary itches and they could not get
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medicine. Doctors have nol visited
those places for months together. It
is no exaggeration when I say tha.
it any Party werefto know this and
carry a small chest of medicine to
these villagers, they would have got
the entire votes of those people.
They never care to understand the
b:g? policies of the Government; they
never care to understand that they
are going to get the First and the
Second Plan. They wanted that
theyp deseases should be eradicated.
Forf that, they require some medi-
vine T district officers and every
vne clsé are purely concentrating on
the community projects and National
extension blocki I do not blame
them for this,! It has become a
practice now, wherever community
projects or National extension blocks
hzve  come  into  being, practicallv
every week, some dignitary or other
visits the place and the entive| stall,
officials and non-officials will have to
go to that place. Other areas arc
neglected Thi= & a bad practice.
Even though we are going to cover
the entire{ country with community
projects and National extension blocks
in the eoming vears, 1 do not think
we will be ably to do mueh if this

i« soing lo be thelpractice. 1 woeuld
ke 1o make a ' small suggestion.
There  have al.o been  complaints

from wvarious Member< that in the
vommunity projects and National

~xtension blocks, they waste a good,

deal of money and that the work
tfurned out is noy much, compared
¢ the money thai has been spent.
M‘!‘.er doing rounpd the places, I am
quite sure that/ if the people in
non-Community  Project areas are
Eiven only a little sum of money, thev
will be able to do much more work
than the work that is{being done in
the community projects under official
supervision.  There are the village
officials and there are non-official
Bgencies in every village, Jn every
taluk who will gladly take |up such
works. If they get only the share
that s due to them, they will be able
10 turn out much better work with-
out much propaganda and much show.
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1 come from the Harijan com-

munity. This House knows about it
and the Finance Minister is quite
aware of it. I was under the irnpres-

sion ,that these community projects
and/ National extcnsion blocks are
going to change the pattern and face
of the villages that, the hamlets and
villages of the Harijans which are
included in the community projects
will/ get due attention and that they
will be able to get schools, good
roads and better houses. I have
gone round most of these community
projects and National extension’
blocks.{ When I actually saw somc
of them, I was really shocked
beeause in the community project
areas, the hamlets in which the
Harijan communitigs are living, are
siill neglected. I/'have even found
that the village panchayats and the
authorities which are entrusted with
this work of development have given
a separate well to the Harijan vil-
lagers. 1f there is'a Harijan hamlet
in a community project area, under
~ome¢ pretext or other they give a
separate well. When we have passed
an Act by which we say that there
is *no untouchability, when we say
that under the Constitution every one
is to be treated equal, when we say
that everv one in the community pre-
jects is to getlu tair treatment, I do
not understahd the reason why, even
if the Scheduied Caste villagers want-
ed for certain  reasons to have
separate well, the administration pro-
vided them a separate’.l'Well_

Shri Thimmaiah (Kolar—Reserved--
Sch. Castes): Otherwise /they won't
get water.

Shri M. R. Krishna: It is a fact
which is very well known to every
Member of this House that the Hari-
jans have not come up to the stage
to know their basic rights' and to get
the benefits of the Acts passed in
this House. An Act has been passed
abolishing forced labour. When we
went for, the election campaign, we
told the| people,—every Member of
this House, I think, must have said
this—that Acts have been passed
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[Shri M. R. Krishna]

abolishing forced labour. When we
have said all this to the people, ho

is It that we still see these peopl
are not enjoying the benefits of these
Acts. It is very simple. Eeven
though there is a school, the Harijans
. do notjllike to send their children to
the school because it has been their
attitude for centuries. Today if you
say the Harijans have got this right,
they are not sochurageous as to
make use of it. The Patwari is there
and indirectly he says: “You cannot
make use ol this school, vou cannot
send wvour echildren to the school
because the children of the high caste
people are also reading there.” These
things are still prevalent. If we want
to remove them, this year when we
arce thinking o;r"more community pro-
jects we should not, even if the Hari-
jans want a separate well or a school,
encourage it. If we encourage it, that
will clearly indicate that we are}: not
honest in our attempt in passing these
Acts and in spesaking about the
removal of untouchability etc. ..

Yesterday I heard some very
important Members speaking. They
were right in saying that the people
of this country have not been inform-
ed about the various developments
and the wvarious plans and schemes
that we are at present contemplating
to bring out. Eighty per cent. of the
people are ignorant about what we
are doing in this House, the benefits
we are going to give them etc. Even
Shri Asoka Mehta stressed this and
said that if we want that the Second
Plan should be successfully imple-
mented, we must see that the people
in the country who have actually to
back the Government in implement-
ing the Plan are informed about the
various measures that we are think-
ing of taking. I also feel that it is
very important because in the recent
elections we found that almost 90
per cent of the people are ignorant
about various important things. In
the villages they would like to help
the Congress, and the Government
but when we say that these improve-
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ments have been effected, that the
Government is contemplating the
Second Plan and has enhanced food
production in the First Plan, the
people are not happy about it. In
the first place, they do not know
much about them. The A.LR.
Research Section has designed a radio
set, a community receiving set, which
is being operated on kerosene oil
That has been put to test and it must
have worked for thousands of hours
by now. I do not see any reason
why such a kind of thing should not
be developed and provided to the
villages. It is all because of the
lack of education that the people are
creating all kinds of complications and
obstacles in the way of the Goveru-
ment implementing the Five Year
Plans cte. There is indiscipline in
labour. The standard of discipline
has fallen whether it is in the rail-
way labour or in the educational
institutions, but it is a granted fact
that in the country the Standard cf
discipline has fallen. Even t.¢
standard amongst the officials bas
gone down. It is clear proof that it
is because of lack of education the
poorer classes, that they are very
backward and are not in a position
to co-operate with the Government.
Therefore, if only some money is
spent, 1 think the Government will
be able to give one of these important
items of necessity to every village and
thereby the people will be able to
know the day to day happenings
and there will be much improvement
in the village conditions. The Gov-
ernment will also be able to get more
from these villagers.

I have been frequently speaking
about housing facilities in this House
for poorer classes. I ean understand
if the Government gives enormous
money to the people who own hund-
reds of acres of land for production
of more food, but I do not vnderstand
the Government's policy of advanc-
ing huge loans to the tume of
Rs. 10,000 to Rs. 20,000 for people
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to construct houses, when the rural
population which is barely living in
huts which are very bad for all kinds
of changing whether comes forward
and demand certain facilities, the
Government simply ignore them. It
should be the policy of the Govern-
ment to stop all the advances and
monetary assistance to the people in
the towns who desire to have big
pbuildings worth Rs. 10,000 or
Rs. 20,000 till these rural people who
can construct their houses within
Rs. 1,000 are able to get the money
for constructing their houses. There
is scarcity of accommodation in towns
also, but since we are not in a fosi-
tion to give shelter to the people who
are actually in need of it, we should
not think of wasting money by giv-
ing huge loans to people who wenl to
construct houses in cities. This is
important and I hope the Finance
Minister will be able to advance ruffi-
cient money to the Works, Housing
and Supply Ministry so that they wiil
be able to implement this scheme of
rural housing. Hitherto, even the
Works, Housing and Supply Minister
has been concentrating more on houses
i the city areas. If this practice is
cantinued, I think the people will be
right in demanding that there should
be & separate Ministry to look after
cural housing schemes. In the reports
7e have rereived so far, or in ans-
wers to questions or in the
speeches made by the Minister we
have not been informed at any stage
that the Minister is concentrating
more on rural housing. This is very
important, and I humbly request the
Finance Minister to keep this in mind
and try to help in the coming ycars.

Shri Matthen (Thiruvellah):.1 am
pot likely to get several opportunities
in this House to speak on the General
Ju_dget or any other subject, and so
1 intend making use of this oppor-
tunity to stress the importance of a
subject which 1 have been stressing
for the last two or three years, a sub-
Ject to which 1 have devoted consider-
able effort and study—I mean the
development of Indian shipping.
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That India had been a maritime
country for ages is not realised by
that portion of India which is land-
locked and which is unfortunately
more than the sea-locked area. At any
rate, as soon as independence was
granted, one of the immediate re-
actions of the independent Govern-
ment was to study this question of
shipping. It is no wonder that the
Britisher did not help Indian ship-
ping. Whatever economic develop-
ment we had was a corollary or a con-
sequence to the economic development
they planned for the British. There-
fore, the national Government in 1947,
on the recommendation of the Ship-
ping Policy Committee, decided to
have a target of two million G.R.T.
by 1954 or 1856. We can appreciate
the importance of shipping for our
security as well as for our economy.
The foreigners were able to conguer
India because our sea power was weak,
Till then we were able to retain our
independence. The Portuguese were
able to get control over Goa, which
is a thorn in our flesh now, only as a
result of want of shipping on our side
at that time. So, it is no wonder that
the Shipping Policy Committee recom-
mend a target of 2 million tons G.R.T.
to be achieved by 1954-56. But what
we have been able to achieve by the
end of the First Plan is only 6,00,000
tons G.R.T. which includes the ships
that are being built in Visakhapatnam
as well as in foreign shipyards. But
this is only about one-fourth of the
target which the Shipping Policy Com-
mittee had recommended and which
the Government of India had also
accepted.

15 HRs.

Prior to the war, the world tonnage
was of the order of 70 million tons
G.R.T. But, soon after the war, in
1948, in spite of the tremendous des-
tructions of millions of tons, it rose to
80 miilion tons. In July 1956, the
progress was so rapid that it rose to
105 million tons.

Dr. Lanka Sundaram (Visakhapat-
nam): Not millions. It cannot be
80 millions and 100 millions. It may
be 100,000.
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Shri Matthen: Thank you. But I
stick to my flgures.

It is rather remarkable that by 1956
the world tonnage has increased to
about 50 per cent. more than the pre-
war level. Today, every shipbuilding
yard is fully booked with orders,
which will keep them engaged till
about 1860-61. So, it is difficult for
us to get a berth anywhere, for the
number of shipbuilding yards is very
limited.

There has at the same time been a
marked increase in the foreign trade
of India after Independence, thanks to
the Plan and thanks to our individual
efforts; it has now come to about
3 per cent. of the world overseas trade,
But the tonnage that we have got
today is just about half a per cent.
of the world tonnage. As I said
earlier, the target of 8,00,000 tons
GRT fixed by the Planning Commis-
sion may be considered to have been
achieved, provided we take into
account the 17 ships that are being
built. But then, to my knowlege, all
these ships have not been delivered
vet.

We missed the bus in the early
fifties, when secondhand ships were
available very cheap. The price of a
ship today is about four times that of
a ship that we could have gone in
for in 1850. For the carriage of food
alone, we had to pay by way of freight
more than Rs. 100 crores in the early
fifties. The total cargo estimated for
1955-56 is about 18 million tons.
During the Second Plan period, the
average amount of cargo will be about
25 million tons. No reliable statistics
are available. I have already tabled
a question on this subject, and I hope
1 shall be able to get the answer on
the 28th instant. Although the Minis-
try has been promising us to provide
these statistics, yvet I am sorry we
have not been provided with them so
far.

1 believe the Finance Minister is
aware that our freight bill will come
to about Rs. 200—300 crores during
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the Plan period. I remember he mads
a remark last year about the target
of 8,00,000 tons fixed by the Planning
Commission for the Second Five Year
Plan. He said that we must get at
least 58 more ships in order to fulfil
our commitments for the import of
food and other necessary cargo. But
I do not know whether the Planning
Commission has taken proper note of
this remark of the Finance Minister,
who was then the Commerce and
Industry Minister. 1 can boldly say
that there was no other subject on
which the whole House was united as
on this gquestion of the development
of shipping, as was evidenced when
a non-official resolution moved by my
hon. friend Shri Raghunath Singh was
under discussion here. On that occa-
sion, even the Opposition Members
were very enthusiastic over the deve-
lopment of Indian shipping for various
reasons.

In spite of that, in spite of the fact
that the experts' committee appointed
by the Planning Commission recom-
mended a target of at least 1°2 million
tons GRT to be achieved by 1861, the
Planning Commission’s figure was only
9,00,000 tons.

But one thing that I was able to
find was that both the Planning Com-
mission and the Transport Minister
were very keen and very positive in
saying that we must be in a position
to carry at least 15 per cent. of India's
overseas trade. According to the
recommendation of the Shipping
Policy Committee, the entire coastal
trade was to be in Indian hands, and
50 per cent. of the foreign trade was
to be in Indian hands. But that is
not within practical politics, and,
therefore, the Planning Commission
has decided on a target of 15 per
cent. The Transport Minister had ex-
pressed his pious wish that by the
end of the Third Five Year Plan, we
shall have been able to attein the
target fixed, 2 million tons.

Dr. Lanka Sondaram: May I inter-
rupt the hon. Member for a minute?
Does the hon. Member know that the
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shipyard at Visakhapatnam today is
threatened with a lay-off, that there is
to be ‘nil’ allocation, and there is no
work available for the existing com-
plement? In the light of this fact, the
hon. Member may proceed and make
a revision of his argument,

Shri Matthen: 1 thank the hon.
Member for the information. 1 think
the capacity of the shipyard at Visa-
khapatnam, judging from the experi-
ence of the last two or three years is
about 15,000 tons only.

Dr. Lanka Sundaram: Today, there
is no work in the shipyard. A strike
is threatening.

Shri Matthen: Of course, the strike
is there.

In the Second Five Year Plan, we
have provided for an addition of
3,00,000 tons GRT,; besides, we have
to provide for about 90,000 tons by
way of replacements. So, even
aecording to the target fixed by the
Planning Commission, the figure is
3,90,000 tons. But today orders have
been placed only for about 26 ships.
All that we have achieved so far is
only two secondhand ships and one
tanker. And the 26 ships that we
have placed orders for would be avail-
able only by about 1861. So, the
total tonnage acquired comes to only
1,70,000 tons. That means that we
require another 2,20,000 tons to
achieve the target of 3,00,000 tons for
the Plan plus 80,000 tons of replace-
ments.

Of the sum of Rs. 45 crores allotted
for shipping under the Second Plan,
we have already utilised more than
Rs. 38 crores. Even according to the
statement of the Deputy Minister of
Railways and Transport, we would be
needing a minimum of Rs. 45 crores
more to attain the target fixed under
the Plan. So, I am eager to know
how the Planning Commission is going
te attain the modest target of 3,00,000
tons which has been fixed for this
Purpose, and especially how it is going
to find the sum of Rs. 45 crores need-
ed for this purpose.
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One suggestion that has been put
forward by some one in the Transport
magazine is that about Rs. 10 to 13
crores will have to be repaid by the
shipping companies in respect of the
loans that had been advanced by
Government, and for this sum may be
permitted to acquire new ships. That
would leave a balance of Rs. 45 crores
minus Rs. 12 crores.

One problem over which we are
very much anxious today is the pro-
blem of foreign exchange. So far as
the maritime countries like Norway,
Japan, Germany etc. are concerned—
of course, they are not very impor-
tant-—they are in a very favourable
position in this regard. 1 think the
foreign exchange earning of Norway
through shipping was about Rs. 200
crores last year.

Even the modest shipping we have
got is, I am told, fetching about Rs. §
to 7 crores per annum. During the
Second Plan period, it is estimated
that 24 million tons of cargo per year
will have to be carried. The freight
on it will be not less than Rs. 300
crores—foreign exchange to be paid
to the foreign shipping companies, If
at least Rs. 45 crores are advanced
by the Planning Commission, we
could make a further saving of Rs. 7
crores annually in foreign exchange.
Not only that; the normal life of a
ship is 20 years, in about 8 years'
time they will be able to pay back
the amount, once the ships start func-
tioning. If this is done, in future also
we could save Rs. 6 to Rs. 7 crores of
foreign exchange, which is our real
problem. On the basis of 15 per cent.
of the overseas trade, according to the
estimates of well known shipping com-
panies, it will require 8,50,000 tons
(GRT). Then coastal shipping will
need about 7,50,000 tons, on account
of the developing economy of India.
That means that we will need more
than 1-1/4 million tors to attain the
target fixed by the Planning Commis-
sion.

One tundamental thing about ship-
ping development is that it will give
us ample foreign exchange, and,
therefore, any money advanced is anly
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a question of accommodation for six
or seven years. I am sorry that I
would not be here to follow up this
subject in which I have taken so much
interest. If you will pardon my doing
so, I may, in all modesty, say that I
was mostly responsible for the con-
stitution of the Transport Committee
of the Congress Party dealing mainly
with shipping, as also the Inter-
Parliamentary Study Group on Ship-
ping. I hope my hon. friends, Shri
A. M. Thomas and others, who are
here will follow up this subject, in
which every Member of the House has
evinced considerable interest.

I would say one word about the
Srperad sand shiphuildine  pand
As | said before, the capacity of the
Visakhapatnam Yard is hardly 50,000
tons (GRT). Today, even if we have
the finance and foreign exchange, it
is not possible for us to place orders
with any of the foreign shipyards.
Therefore, we have to develop our
shipbuilding industry rapidly. India
will rapidly become a maritime coun-
try only if we have a second ship-
building yard bigger than Vizag. This
is the most important point we have
to bear in mind. As I said before,
world tonnage is rising so fast—it is
double of what it was before—that
we have to procecd in this matter
expeditiously.

1 will conclude with just one word
about my State. As a result of agita-
tion by my colleagues and myself, the
hon. Transport Minister Shri Lal
Bahadur announced that he would
start a school for the training of
merchant navy ratings almost imme-
diately in Cochin. That announce-
ment was made four months ago when
he visited Kerala to open the railway
line from Ernakulam to Xottayam.
But in reply to my question the other
day, the present Transport Minister
said that the matter was under con-
sideration. In unmistakable language,
Shri L. B. Shastri had said that there
would be a rating school in Kerala.
There are schools in Visakhapatnam,
Calcutta and Kandla, but this part of
the country that has got the richest
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Marjtime tradjtion and the richest
buman material for development has
been neglected. That was why the
former Minister stated that he would
Sutely have the school started. I can
tel] you that I actually saw a board
PUt up in the Cochin Harbour showing
the site of the proposed rating schoo),
The Chief Secretary told me that
Keurala Government was prepared to
allow Rs. 1 lakh or more for the build-
ing of the school.

1 want this House to consider this
matter very seriously. The dis-
4Ppointment that has been caused by
the  subsequent reply of the hon.
Minjster is causing frustration in that
Part of the country where as you
know, unemployment is an acute pro-

€m.

Shri Thimmalah: /“Mr. Deputy-
Sp*caker, Sir, during our election tours,
WEe happened to visit as many villages
as posstble in the rural parts. We
ha};e understood the correct position
a5/ regards the existing condition in
the yillages. During my tour, I notic-
ed ope thing, that the village com-
MUngty is disintegrating. In avery
viliage, we can see rival groups, and
Partips.

This state of affairs is due to the
Présence of the hereditary village
heads known as shanbhogs.and patils
In that part of the country and pat-
Warjs pe-kulkarnis in some other parts.
These people are responsible for all
village disputes and strifes in villages
This  hereditary system must be
abGlished; then alone the condition of
1'}‘-’,.«,’1'villages will be improved. These
village heads are the most reactionary
elements in the rural parts and they
are responsible for the unhappy atmos-
Phere that is existing today in/tne
rural parts.

When we have abolished kings and
T8J3s, 1 do not think there is any
JUStice in having these patwaris and
hereditary headmen. It is better!to
abGlish this class also as early as
POSsible as it is for the good of the
Country,
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Coming to the development yworks
that we have undertaken during/these
five years, 1 submit that the villagers
are completely misinformed of what
Government have done for their im-
provement. Some of the Opposition
parties, have completely misguided
them; [they have not got the correct
information about the various works
undertaken by Government for the
mprovement of the villages. There-
fore, 1t is better for Government to
have [some agency in order to dissemi-
nate correct information now and then
to the villages and the rural masses
about what the Government are doing
for their upliftment.

L}pposition} parties have exploited
ithe ignorance of the masses, parti-
cularly of the Scheduled Caste people.
This exploitation is due to the back-
wardness of the Scheduled Castes. In
order to fcatch votes, these parties
have completely misguided them.
They have bribed them, not only with
money but also with illicit liquor gnd
other things. 1 feel ashamed toﬂee
that the Scheduled Caste people are
completely exploited. This, I thought,
was really very bad for the country.
1f,they are going to remain like that,
1ithink some of the Opposition parties
i this country are going to exploit
them to the maximum extent.

Therefore, 1 submit that Govern-
ment should take care and seef that
special attention is paid for the econo-
mic improvement of the Scheduled
Caste people in the rural parts. My
hon. friend, Shri M.-R. -Krishna, was
saying that separate wells and sepa-
rate [schools should not be opened for
the/Scheduled Caste people. In some
of the villages where the Harijan
Population is large, a Jarge number of
Scheduled Caste boys}ils not admitted
fo the general schools for want of
seals. Therefore, I submit that in
some places at least separate sghools
Ought to be constructed for the/bene-
fit of the Scheduled Caste students.

hon. Member said that separate
wells need not be constructed for Hari-
Jans.  But, from my e: ence I sub-
mit that thess separate |wells are very
necessary because the villagers are
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not so much advanced as to under-
stand that they should take water
trom the commpn wells along with
tiarijans. Until [we successfully per-
suade them to 'understand that the
Harijans will have to starve without
water, Otherwise, as I have seen,
people ip the villages, the Harijans
will be ,@etting all sorts of diseases
due to ‘want of good water. ¥

We have seen that food production
is going down and agricultural pro-
duction is going down. This has been
attributed to some weather conditions
and external developments. 1 submit
that weather 1s one of the reasons
for the fall in food production, but
the main reason is the ignorance of
the ryots about improved methods of
cultivation, improved manures etc.
and lack of knowledge about rotation
of crops and such other things con-
nected with agriculture. We have not
rather successfully educated the agri-
culturists in the rural areas and
because of the lack of such know-
ledge we are not producing sufficient
foodstuffs in the country.

In the First Five Year Plan, we
have reached the target. But, in our
enthusiasm Lo achieve the target we
have completely neglected to maintain
the fertility of the land. The soil has
to be surveyed completely. Unless
there is a permanent agency to survey
the s0il and test it and inform the
ryots which particular soil is good for
a particular crop, even at the district
level, 1 do not think production will
rise. In order to increase agricultural
production fair prices should be paid
for the agricultural commodities. T
agriculturists are not getting the bene-
fit of the higher prices. It is only the
middlemen that get the benefit of the
rise in prices of agriculiural commodi-
ties. The agriculturists are in the
same position as before. Therefore
Government should see that these
agricultural commodities get fair
prices.

I have spoken a number of times
before on the floor of this House about
agricultural labourers. About 22 per
cent. of the population is landless agri-
cultural labour. In the south the
Minimum Wages Act for agriculturists
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has not been implemented in all the
States. Though some States have
taken it up seriously, in some it has
not been brought into force. Govern-
ment should see that at least welfare
officers for agricultural labour are
appointed throughout the country and
special attention must be paid to the
improvement of the economic condi-
tion of agricultural labour.

Today agricultural labour is being
exploited and misguided by political
parties in the country., You can see
this at election time and find how they
are turned reactionaries in some cases.
I submii these things should be
seriouslv looked into by Government.

We have allotted a lot of money for
cottage industry. But this does not
reach the common man. If a man
wants money for the development of
cottage industry or for starting one,
he has to provide some security and
take the loan. If he does not offer
any security he doesz not get the loan
at all. Some means should be pro-
vided to enable the poor to get these
loans even without security. Other-
wise, the very object of creating means
of livelihood would be defeated. 1
submit that these loans for the deve-
lopment of cottage industries should
be given, whereve: possible, without
any security at all.

We are introducing the Ambar
Charkha. 1f we introduce it through-
out the country as far as possible, to
some extent we can minimise un-
employment in the villages. In order
to develop cottage industries and to
minimise unemployment in the villages
Government should bear the capital
expenditure in the gsense that they
should give help in kind rather than
in cash Wherever possible, they
must open cottage industry centres in
places where men and material are
available so that the people might get
employment. Government should start
development work from the village
level or the common man level. Then
only will the villagers have some con-
fidence that their conditions are going
® improve. Government should
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always pay attention to the cemmon
man, to agriculturul labour and the
Scheduled Caste people in the
villages.

st ewm fog (TR anr—
fag—wqaies  wigw  wnfo) .
I WIEW, A AR FT WA Y ¥
fa sTT A @ &y fRar | FEAT Hiaes
Tga A AT WIAT AT 4w AT & I
w=7 g9 affg g F I IR {m-
g 3§ AEE REE R fraam
@ F Sf w BT @uw & 7 A
FATZIa7 (FATE] A, IO A W WIgH 1
g drq ata &, gl Hoaga s )
FroaT 1 Syare ar g7 g I1fed fe
AT g A1 AT 3@ & TAT F &
SATAT 1 FgT AT qMM WY A
F w1 % Fg T gHr g 6w 3
TR FGIAAT AT W & | SR &7
sm & Ay # g arfed et as
fF &m #) wo Nfwad AT Al |
T 7 94 & 14 & A1 AT q@ga AW
WH I @F § F49 It B AR
N A wEdy A F A7 @q T
AT 2+ Bfem & ammar g fw 03
FT7 migFaT gl g1 Fifgd Igr 9T
fa A3, 7 ged & AV T & T
T F faR ww A sy faiw wn
g & Wty & A I Al
% wiys ¥ wfys afw w7 gud
faerey wifgd, T®E X =AREE FW
R wifgd W< A g gid I §R
arfgd fe ot agt ot aar & T
g &w *< Tha aar, I 7 e
w5 A B oEIEAT T | EF S
¥ e wHe #) afgd 5 oag OF
freqw arwqr sifee sy frgs
oy & Ty wrer § wgr 9T feam
wrw goT &, fwed s geq g3 A
feat Wt & | oftm WX W ¥
Wrmagaew A a1 @A A
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ar 2 fF g8 IEafiy qemr & sy
fam 21 # AT wiW § am
7w g @, IY v &R 1 §, avew
2 3 § AT FE WE AEHA @A
T §, T TG W W T G
aga & aremal 7 & ot aw adr g,
Wi & fr o af }, @l aa g
ugaﬁﬂmxtmgﬁsfnmﬁ
qrare #1€ @I a1 Fw A FTE
# wrrl qF i grd & A e
aaarar § fawml f& 47 g 1 7
¥ &) ag 9 9v9dTy gy F
41 91 | 3% UF F47 HHMA 7§, I
Tk T FATFAT & | I8FT Ll |
Frelt gy gaY g€ @ Y f& aTEm
¥ oge #f W fre ady o 3 e
¥ qre oF oW @ fared fd 000 Twar
AT AFT @ X g wAT Y aAr &, 3s
gz % € A & 1 IR g A
faar mar 1 wEtAT Az 2 & w6
§% fgemm frmar g1 S& &1 w1
At ARt F T NI F ) TER R
A Ffed s omg A ¥ avarE
# wEHt £1 af gv®s it & o o
# IA%Y 39 gIT FT ATHAT FIAT 4TAT
e damm gt @ &1 gufad
Nl FE@ W AWk ag & R Aw
&1 9 FF av ®arf ¥ arg g 6}
TS 3 | AR WIOET o mriEe
e weT fagaa w747 arfgd fx o
% FX fo5 @19 F Fgi favaan 1 gwm
Ay w1 Gy fawr wmar & Suwy
FR ATy 33T AT T A S IAE
fed forrirere g SAwY TeeaT =rfed
anffy yagd wgrer A e fag
IRT § AW § O TTH H 347 UF @
st &t fagr mar 1 ag aga @
THH |IAT TAT WK &1 GO0 TEF fFar |
T WFAAT 7 AW AT A7 T
4T &t Wi g 3% * oew Iaw agw
W wre oy wgr @ fe oo 4T &
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HEF AT | Iu® Fux fedf 7 oy
Y 3aEr ux gz g omr |
THE AT 47 S¥ar dure @3 6
TG H  GaAT GUF W7 ETH FE A G |
IS OF UF FT7 & 77 owrg 9w
ST A AT §) o Wit v Wi
ﬁt_fwfrgfg. & JvT oY A ¥
HA FI7 1 7w g8 ¢ 5 At g
FT 8T JWEIZ AT W@ E AT aE A
HRTH &1 777§ gAE TT ST
fed 1w G oAE fear s
A AT FY AT AEY Fr wwAT 1 wW
T §IETT FY earr 27 AR |

qAEE gl U fRe greew
B @ g e am g wer W @
f& s a1 a7 aeAaT A8 A §
femr s wifs swEr Ty aTw
o1 ¥ | e gw zma § fw fee
TEl 9T AAHEIT A § Ag GERET
Fwr g afz og geiew gy &
gHaT at et # gET § S9ar 9t
qgl T FAe q@ qF wredt & W
& | TEl 9T &1 ST seiErT fi
aF aF wrr g § ) few aga ww
w13 | §7 g7 ATET F@TR | q@emar
ar ag wran } fie ag framal a1 aes
g R S s & fod e o §
afww ot fFer gar eTaT @ W &R
AT § AT AGT TEI T HEAT | IR
Fa=rar T Aifed F &dv few avg
T wt, fardrwr Te, S0 €% o
qifF Erac T A | o v oW
®a-a 4y § fo& a® g AWl &
feq s wifg@ afe svar 1 wfew
SR 9§ | femEl w) 9o g
wifgd fs &% firr w & «F, Sy
ATX BT, 4T ITHY & Qa1 67 g1
&1 1| IHT q@AE AT B TWAR
g 3% fag ot wemy dor oy
2 Y A gYam & g qNar § | ey
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T v wE frr a1 dAT
T AT §5ET ®EEg A 49 f®
ST TR ART 97 A Ay faeran
& arz 7 faerT ' owy wm@ar o 3T
IMAT 97 ATEIT KT AAT {97 AT
AT wfza

T AT AT R g A 9T WS
fre g ot armm g @@ 3w A
8 7T 1 wwa s 2a g fwaAr
THA gWT & 77 F A ¢ fE oA
AT BEA Y AZTATAAZHIE | TAF
ST ZATY TRTEr A2 F AV A wI
Tt BA-FT AT KT HOAT U AT € HAA
faar 37 & 1 A1 g8 # fomw
77 gw1 & & w7 & sz o A A
Wt avarz @ wE | mEETY &Y 0F
azrdt g2 & W7 fasie =0 7 A
A1 Afzg AY 781 ¥ A6Y & fag fofis
YT THTEY &1 9T Az FIATAUfEA

zfrsat aYr aifrnfad & fag
wraefaw & g g womr gAv
w7AT & 1 AfET | § A awan
2 fr 37 77 AT B AAE A foer
a1 "B T oOw &Y A=A R oA
ST AEHT FT IATE AT 21 39T
Hrafrmawadadl fggary  adhan
ag g1ar 2 f& sfoqey & =99 & &9
aifas 98 #7 T oYy mfag I
A R AT AR A wEHE
f a7w7 & o 1 A wow &Y
fravamard Sfer e ww wrfr ey ?
qTETT & AE A F fagE gu A
® A waw femr wm g @A
g &t 9@, e mg 7w
qraTTY TR A% A faw 9@
TET F A7 wEl v d A
wrfed |

g AT & 9T g w6 gk d
ot & A AT W Ay ¥ gy aw
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wraw B Hfed gw e § e i
F qU T ST &1 awT 2 frar wrar @
faaa o7 A A1 adr wgfauT & andf
g SH®T A A1 Ay R gedy
¢ o § wEm wft T &
g frmasa § 1 TR T EW S
fag =Y At o= 7 afg ATAT TTT B,
forat f5 & ardr orfx & 98 AT ot
afew I w7 FA OF AT q¥A
arg 19 i odft Y £ et F qan
BITA BN | AT g ATy 97 fa=re
T T 1 AT WA HIA FT T
7z & i 399 s F f7g 78 ar,
F1r3 &1 Iy gy a9 917 qwe
714 ¥ forg @i 1 W& Ay e |
TR A AT TR fa 3d 2 30 A
7T ORT A8 FOAT WY wiE F qma
& AT &1 59T 2 2 WY 39 ara
T 7 & A w5 A a o g
7 ¥fr & ox Ay F wher 2fre-
a7 oYy fzarft & orfar 20

TreT 7 e faarre & fag
FA4 aqrar @ Sfeq g0 @A § f
IR F I FEAA FT IUAT FT VR &
wfgarfaal & wifes g far 7
fem vy T @ & SsuRET
THT & 5ATH § TR £ | AR
I FTET FT T 7T ATH 957 oy
3 & Wl ard ar faerd 9 STH A4
FTTEATAE | TR AYE AR HOAT Hged
#1 wurE FT AT AT R WA o
¢ a7 =9 ave ¥ IAET wEY
a2 AT @3 g de
F FToU IR ATAGEAT T NF
A5 W, aw. T®w, W@ wif
gl o a0 W e @
ar W wifew grew W @ arow
gvefr o vl @ 1 AT Y o Ay
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£ w1 g s 3 afeg . 2
F1 4 fairg g ®Tar 1§ A9 A
fg f4 & Fmg @1 1 Sfea gg=
ATHTT TeqTEA AT, AT HY ATHSA
317 M7 f57 g Amg A fasfy a0
TaeTa FA AT |

§ gCEIT § & T FAAL A7
FqrEATT & UFA F A o & |
T2 THETT W7 W= A7 qw qdl
F THAT AT A% & ATHET FE «H-
Fifrat # geme T g, @
qzardy, g=fY, SOy, AT, AR
7 frmdy  Feg 1 Ty TAEETR
F@E F A A |y 97 e e
A7 gAYy a7 g § A Adr . A
AT AT fars T A §
FT% AT F AY ZET 919 R 9T wee
FTIFTE AT AR | AT AT 59 HAAL
FTZA F7 A W7 F1 ARG %7 Ay
A, #92 wifs 1 w977 g7 £ A AT
AR GHINT AT qgT ABA AT
TR & ) safag § wATwEEw ®
g5 &y f& A% ard § o=y A7E
A 3 WY A AT &1 AE F99 F
faq ow fAameyr graar mfsz &547
ar Fafer wawm &7 1 o e @
f T F7& & wTost SR gAY AV
7 o w1y A oft ag K6 AT

Shri T. T. Krishnamachari: Mr.
Deputy-Speaker, Sir, I am afraid the
House has listened during the last
three days, with few exceptions now
and again, to a somewhat listless
debate which, from the point of view
of Government, is perhaps an advan-
tage, because there is nothing that I
have to explain.

Dr. Lanka Sundaram: Sleep over it.

Shri T. T. lmmn.énm,
from the point of view of the House

23 MARCH 1857

General Discussion 622

and the educative part of its func-
tions so far as the people gf the coun-
try arc concerned, it has/been high-
ly disappointing. I do mnot know,
Sir, if I should take all those criti-
cisms that have been made in regard
to this Budget, cven such of those,
as have been relevant, seriously, con-
sidering the fact that I find exactly
four Members of -the Opposition
present in the Hoyse one of whom
had been silent and)has not exercised
his privilege, which you were good
~nough to grant, to speak in this
Aiscussion. Nevertheless, I suppose,
if Government r ins silent they
might be considered [to be guilty of
all the wvarious cHarges that have
been levelled against them.

But, it is somewhat disconcert-
ing that, even after ﬁw{e years' ex-
perience in this House,; some hon.
Members should speak about matters
which ought to be within their pur-
view, namely, Harijan welfare, with-
out any understanding of what is
being done or what has\been done. I
found two hon. Members belonging
to that community, who spoke today
just an hour back, levelling charges
against the Government which really
have no basis,| whether it be the
Central Government or the State
Government. The work that has
been done, so far as that unfortunate
community is concern is undoub-
tedly something which Tfa]ls far short
of what has to be done. But, still,
what has been done is really im-
pressive,

My friend Shei-M—R—Irishna was
speaking about the inequity of somc
of the| State Governments digging a
separate well for a Harijan hamlet.
I do not know if the hon. Member
realises that if the well was dug near
the village andz:way from the hamlet
it would not have helped the Hari-
jans.

Hon. Members of this House have
been speaking about their experience
in the elections. Undoubtedly,
elections haveja very large educative
element in them. Speaking for my-
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self, I have no doubt that I have
been better educated now |, than I
was, say, two months back. f ?

One significant ery that 1 heard
from the under-privileged people in
this country, who are not Harijans—
it is more or less universal; wherever
1 want that | was the cry—was:
“Please give us the facilities, the
special treatment that you are giving
to the Harijans”. That cry came
from people who are supposed to|be
caste Hindus; it came from fishermen,
it came from washermen, it came
from people who belong to the better
type of c]fssess merely because they
felt, that !while they were on the
same leve{ so far as the standard of
living was concerned they were
denied the privileges that were given
to the Harijans, s:? much so 1 felt
that, while we should not take away
the privileges given to the Harijans,
we should make some privilege ,avail-
able to the people whose level jof in-
come is low, say, less than Rs. 1,000 a
year.

Therefore, hon. friends who belong
to the Harijan community should
understand that there are today 1
this country, and unfortunately so, a
large section of people whose standard
of living iz below that of the
Harijans who enjoy certain special
facilities from the Government. I
would like to repeat that this remark
should not be misunderstood. I am
not one of those who believe that
we have done the right thing tofthe
Harijans or the wunder-privileged
people. At the same time, I would
only like to point out the fact that
there are other people who would like
to have at least those privileges.

Then I come to a related guestion,
namely, slum clearance and low-
income group housing. Hon. Mem-
bers in this House, several of them.\
have spoken about this particular
matter. I think a lady Member on
this side spoke about slum clearance.
My friend Pandit Thakur Das Bhar-
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gava spoke about the lack|of housing
facilities for the poor. It'is undoub-
tedly a fact that we have not been
able to do anything which would even
articular
problem; maybe we are not equipped
to do so administratively;y maybe
that State Governments have other
preoccupations and have not given
high enough priority for this particu-
lar problem. #7T1t might also be that
we have not provided them with
adequate finance for this purpose.
But I think, most of us who have
done some touring du.ring!the elections
have come back with conclusion
that this is a problem which must
be faced fairly and squarely and, that
if it is necessary, that we/should be
away with the present system of ask-
ing for matching grants from the
States and take primary financial res-
ponsibility for the lowest bracket
amongst the people in| this country.

In this connection, I am particu-
larly grateful to my hon. friend Shri
Asoka Mehta for having exposed the
all its nakedness, and
asked usffto realise the facts as they
are and face them. It is undoubted-
ly true that, if I today promise that
in the next five years I would provide;
a house for all thase people who are
in the low-income group, it is a phy-
sical impossibility, and assuring that
I do something towards that end J
should be denying resources for ex-
penditure in directions which are
part of the Plan and which demand
expenditure more insistently than the
low-income group housing. I would
repeat, Sir, 1 am particularly grateful
to him for having spoken somewhat
frankly on this particular matter and,
may I say, Sir, in all humility, 1

. entirely agreef{with him in the ap-

proach that he has indicated as being
the right one that we should take.

thing in regard to {low-income group
housing. Our policies, which we
pursued during the last five years,
have, I am sorry to say, been entire-

1 Plld,

We, probably, wil)}have to do some-

ly ineffective. It has been, as
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a matter of asking for matching
grants, and matching grants under
circumstances that made the demand
hardly rational. We are prepared to
give 30 per cent of 25 per cent as
grants, and we ard prepared to give
another 50 per cent as loan. Then
we say that the State must find 25
per mnﬂl if it does not do so, well,
they cafnot take advantage of the
scheme. And we well know that the
resoyrces of most of the States are
cvenyymore strained than ourselves,
and in some cases they do not even
make an attempt to balance their
budgets. But it js quite obvious that
the scheme that|{we put before them
to provide even 25 per cent of the
expenditure as their share is not
taken advantage of. e system of
matching grants, whe:zit is divorced
from the needs of the people for
whose purpose these grants have to
be used, looks almost a mockery.

I do not know if I;‘r‘mve mentioned
in this House what I am going to say
now; perhaps, I did mention it before,
and if 1 am mentioning it again I am
merely ;mentioning it because of the
need for a radical revision in our
own approach to this problem of
helping in the living conditions of the
people in thef villages. It is this.
Sometime back, I think more than a
year back, 1 went to a village in
Bombay in the holapur District,
which, to us whof are interested in
handloom, is almost a ‘show piece’.
The people there were doing very
well so far as the handloom indus-
try was concerned. They had taken
advantage /;of our schemes. : One
section certainly was very prospereus.
We thought of starting a housing
colony for the handloom weavers.
When 1 went there I found that the
place had no water-supply. There
were at that time only two wells with
water and they too were infected with
guinea-worms. People had to go
four miles to fetch water from a
river. A Hindu handloom = weaver
there got on an average Rs. 3/8 a
day and a Muslim weaver Rs. 2/8.
They felt that if they did not have
to go such a long distance to fetch
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water they would be able to make:
another rupee per day.

Shri Asoka Mechta (Bhandara):
Why the difference in earnings?

Shri T. T. Krishnamachari:
Because one went in  for coloured
stuff and the other went in for plain
stuff. The Hindu weaver had a roof
over his head which the Muslim
weaver did not have. Therefore,
those who had no roof have to close
down the loom when there was a
dust-storm or rain or even when the
sun is very severe,

I found that the Bombay Govern-
ment had sanctioned a water-supply
scheme for the municipality. They
sanctioned a little over Rs. 4 lakhs.
and the municipality was asked to
match it with Rs. 2 lakhs odd. The-
municipality, containing as it did
8,000 people who depended un hand-
loom weaving, and only 2,000 people
were outside, said that they had no:
money. The net result was that the
grant was being revived every year
and allowed to lapse. But it meant
nothing to them. I made an approach
to the Bombay Government and said
that I would be prepared to pay a
quarter out of the allotment made
for the handloom weavers’ colony. I

do not know what has happened to
it.

I mention this only to illustrate
the fact that if we felt that the people -
of that locality who had to take water
from the wells which were infected
with guinea-worm and whose earning
capacity was diminished by the fact

.. that they had to go to the river, are

to be helped, the idea of a match-
ing grant has no meaning. There-
fore, we probably have to consider
this question of asking the States to
give the matching grant in respect of
people who are in the lowest income
bracket. But none the less, the com~
plaints that my hon. Harijan friends
made here have not got that amount

of substance as their eloquence
seemed to indicate.

Another hon. Member who spoke
about loans said that - loans should
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be given freely. Now if loans ave
given freely they ought to be grants,
and they cannot be loans. Just as I
was listening with one ear to the
speeches made by the hon. Members,
I was looking into some of the files
that came to me by virtue of the
fact that 1 am the Finance Minister.
One of the sister Ministries had sent
a file to me asking for a lvan of
Rs. 20 lakhs to an institution which
already owed Government, directly
or indirectly, through another insti-
tution, Hs. 44,37,000. Their assets, as
checked by the agencies, were round
about Rs. 14 lakhs. It was quite
obvious that out of Rs. 44  lakhs,
they had wasted away Rs. 30 lakhs.
We are asked to given another Rs. 20
lakhs. Maybe 1 was given a bright
picturc here, showing the amount of
‘loan that can be given as against the
_assets, but, in reality, an examination
would show that after my giving
Rs. 20 lakhs, the assets may be of
.the order of Rs. 34 lakhs where the
.loan would have been Rs. 64 lakhs.
If my hon. friend had said there
_should be no loans but only grants, I
.might agree with it, but to give loan
without any scrutiny means they arc
.made ipto grants. I am afraid we
arc already afflicted with that men-
talily and maybe when we review
the extent of our assets, we will have
to write down quite a lot. It might
be that I will have to tell the House
.that the loan figure that we showed
.against the credit column has to bc
.diminished to considerable extent.
But this only indicates the fact that
sometimes when we give help, we
had better give thHe help with our
eyes open. If we have 1o give
grants, let us give them. If we give
loans, let us make sure whether
ithey are loans which are returnable,
and also ascertain whether they are
.already loans which are returnable.

Now, I do not know—I am really
thinking aloug—whether those loans
that are returnable should not be, in
duture, given hy some institution and
mot by the Gavernment. This gov-
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ernment lending merely shows that
the budget is inflated so much so
that the pillar of economic orthodoxy
in Calcutta, the journal called Capital
says that this is a budgeting for in-
flation. It is not se. I can easily
camouflage it and ask the loans to be
given by some other institution. The
Rs. 365 crores unfortunately seems to
indicate that we are spending at the
vate of Rs. 1 crore more every day
without the necessary backing, and
it looks like budgeting for inflation.
But it is not so. We are not budget~
ing for inflation. We know that if
we want to meet the demands of
every hon. Member of the House and
the demands of every State, we shall
have to be budgeting for inflation,
but hon. Members know and some
hon. Members have been kind enough
to tell me that T have been frank,
probably brutally frank, to place the
cards on the Table, and tell them
th~t if the minimum demands have
to be met, this will be the position.

Of course, I would certainly ask,
and request, an® beg, if necessary,
the successors of this House to help
to bridge this gap and I could bridge
this gap if they could only tell me
the ways and means by which Rs,_ 365
crores would become Rs. 65 crores.
1 should be deeply grateful to them
for the rest of my life on the face of
this earth, but the suggestions must
also come from other people who
criticisc me on this budeeting for
inflation.

I can perhaps proceed in the same
manner with regard to the critics and
exhaust the time at my disposal, but
I am sure that certain hon. Members
who have taken some pains to make
some points would like to have some
reply. My hon. friend, the sleek,
smiling, self-satisfied Member from
Mehsana West, was, as usual, wide
of the mark in anything that he said.
Of course, when once the budget ia
before the House, we ask for criti-
cism, but criticism is not to say, “it is
over-ambitious, this is over-budget-
ing, this is over-rigid,” etc. You can
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take a dictionary and reel out words.
In fact, I remember an instance
which I may relate here. The late-
lamented friend, Mr. Jamnadas
Mehta, who also came from Bombay,
once got up to make a budget speech.
He said, “I have no time to study
the budget papers, and therefore, I
took out the dictionary”. He had 26
words, not very elegant, from the
dictionary, one word from each letter
of the alphabet, and read them out.
Of course, compendiously, they could
have been described as words of
abuse. After reading those words, he
sat down. He had made his budget

speech!

I am sure my hon. friend from
Mehsana West would be able to find
enough to fill up the vocabularly, in
such a manner as he could, to charac-
terise my budget speech. Maybe
some of them might hit the mark and
some wide of the mark. There was
one particular point which he men-
tioned about which I was very glad.
He said: “What about the income-
tax which you are collecting? I sec
that there has been no perceptible
rise. Have you reach the saturation
point? Is the law of diminishing
returns operating?” [ do not know
if in regard to the incomc-tax, there
is the question of law of diminishing
returns operating. But, unfortunate-
Iy, in the school where 1 studied eco-
nomics, I have not been told the
relation. Perhaps 1 may have to go
to school again. But I will wade
through some of the figures which
have been given in the explanatory
memorandum here. The amount for
the wear 1055-58 reveals a total in-
come, by way of income-tax and cor-
poration tax, of Rs. 168,40,00,000. In
the revised budget for 1956-57, it is
Rs. 189,60,00,000. In the budget for
1957-58, it is Rs. 187,60,00,000. That
shows some progression. 1 do not
think the law of diminishing returns
is operating.

My hon. friend from Mehsana West
would ask, “If you draw up a graph,
what will you find?". The graph
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goes upwards and not downwards. He
can look up and need not look down.

The same hon. Member then made"
a very good suggestion, namely, that
we should abolish the Constitution!
He did not say it in so many words,
but polite people always imply what
they want to say. They do not say
specifically. It is the usual, correct.
way of saying it, so far as Pandits
are concerned. He said “Let us have-
a commitiee of this House to look
into the ways in which the States
have been behaving or misbehaving.
The loans granted to the States must
be scrutinised.™ 1 do not know what.
the reactions of the States will be.
In fact, they resent when I tell them
that they are over-budgeting and that
they cannot expecet me to fill up the
deficit. They resented even more:
when 1 told them, “You cannot make
a raid on the treasury chest”.

Dr. Lanka Sundaram: When you
give loans to the States, do you not
expect to recover them?

Shri T. T. Krishnamachari: 1 do
expect them to recover them; but,
our expectations are not always ful-
filled. I gave an instance just now
as to what we do by way of loans.
Very often, when we cannot give
grants, the States say, “Please give us
loans"”; but, ultimately, they have no
assets and it means that the loans
are not returnable. Generally if you:
give a loan, it will be returnable. My
friend from Mehsana wanted me to-
scrutinise this question of State loans,
wanted that there should be a com-
mittee of this House to scrutinise
those loans and so on. I am afraid
the Stales will resent any such sug-
gestion. At any rate, I have not got
the courage to put forward that sug-
gestion.

16 HRs,

Another thing he said was that
the life insurance business has gone-
down—*You have been a bad busi-
nessman”. So what? I agree that it
has gone down to some extent. I
agree that I should make an attempt
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‘to see that it goes up. But if the
suggestion of the hon. Member is that
I call him back and say, “You take
‘it over; I will hand it over and you
can make a little more money”, if
that is my hon. friend’s expectation, I
am afraid it is one of those expecta-
tions which must be belied.

Now I come to budgeting ahead. I
have not got the figures; may be we
are not always precise. My technical
advisers tell me, “You had better ask
for a token grant for many of the
Items in which you are not able to
.assess correctly and then go with a
Supplementary Demand.” Then peo-
ple will say, “You do not budget
ahead and are coming with a Supple-
mentary Demand. You do not have
the resources and come with fresh
taxatien.” The hon. Member from
Mehsana accused me of having
broken the traditions of parliamen-
tary financial practice, because T came
-once or twice before the House for
additional taxes. Well, 1 have
budgeted correctly for my present
needs and I will put in a token grant
for my future need; if the future
need happens to be great, naturally I
have to come to the House for addi-
tional resources. You then object to
it. But, if I estimate it now and say
this is the gap and therefore 1 must
levy the taxes, you will object to
that also. Well, it is a question of a
wife who is not wanted; whatever
she does is wrong. 1 hope I have
satisfled my hon. friend from
Mehsana........

Shri Tulsldas (Mehsana West): 1
do not think this is any answer to
my questions.

Shri T. T. Krishnamachari ....and
treated him with all the considera-
tion that he is entitled to at my
hands.

Mr. Radha Raman mentioned some-
‘thing about sales-tax. I do not like
the sales-tax myself, but that hap-
Pens to be the main source of income
Zor the States. Qur trouble with re-
&ard to sales-tax is human igenuity
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not only in this country, but all over
the world, whether it is the United
States or Germany or Australia or
even France. No country has been
able to devise a fool-proof sales-tax
system which would satisfy every-
body. We shall still go on trying to
experiment.

My friend Shri Sharma—he is not
here—wanted us to pay special atten-
tion to the frontier areas. We should
certainly draw the attention of the
Punjab Government to it; but, they
will perhaps ask us for grants then.

Dr. Lanka Sundaram: Give a loan
now.

Shri T. T. Erishnamachari: Then,
he asked for information regarding
the places where drinking water is
not available. I think we will have
to ask the Census Commissioner to
do it in 1961; but, unfortunately, the
census is taken at a time when water
is plentiful, i.e. in the winter months.

There is a remark made by the
hon. Member, Shrimati Jayashri,
about the small savings scheme. I
would like to say that I am not parti-
cularly satisfied with the small
savings scheme. [ think some hon.
Member in this House—I do not
know who it was—mentioned about
a criticism made about the small
savings scheme by Shri Patil. May
be it is Shri Asoka Mehta. The net
result was that he Shri Patil was
landed with a baby. He still holds
the baby or, I do not know if he has
thrown away the baby with the bath-
water.

Then came a very formidable
attack this morning from no less a
person than the leading legal lumi-
nary of this House. He was pretty
severe about our misbehaviour in
our foreign policy. I do not kmow
whether Kashmir is part of our
foreign policy or internal policy. All
that he said was that everything that
has been said by everybody else
other than the members of the Con-
gress Party, including Shri Chatter-
jee, has come true. Well, as a lawyer
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he must know that there is not much
significance attached to the oft-re-
peated saying “I told you so”. It is
easy to be wise after the event. But,
1 am not quite sure we feel quite so
wise as he does.

One basic complaint from certain
sections of the Opposition has been
about the Plan. I am afraid I have
said all that I could about the Plan
both in the White Paper placed be-
fore the House and the very short
speech that I made. The point is, I
agree that there may be defects in
the Plan. There may be some mis-
takes in the order of priorities that
we have assigned in the Plan; may
he we want a revision. But all that
I humbly submitted on the day I
introduced the Budget was to request
ihe people that “if you point out the
defects, we will consider them and if
we are convinced that defects are
there, we will remedy them. But, do
not guestion our basic assumptions
and postulates.,” I am afraid even
that has been taken exception to,
though not in so many words by hon.
Members of this House, excepting by
Mr. Chatterjee, and of course, the
hon. Member from Mehsana, and also
by people outside. We have been
told so often that nothing that we do
can ever be right. There is an or-
ganisation which has risen now, with
its various affiliated bodies, which
says that nothing we do is right. Mr.
Jaisoorya, who gave me the valuable
information that his education and
mine have been singularly neglected
because we came from the same
educational institution—he did not
complete it, because his approach to
all these problems is not purely
mundane, but aesthetic—said ‘“‘Cut
your coat according to the cloth; do
not say ‘I am going to get some more
cloth; my coat might be a patched
work, but nevertheless, because I am
getting some more cloth or rug, I shall
make it a bigger one or as big as
I want it to be'” This point has
been raised also in the newspapers.
It is right that they should criticise
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us, It may be that it does us some
harm in countries abroad, where we
are being told constantly that we are
planning ambitiously. May be that
some countries abroad which tell us
that we are planning ambitiously are
thinking that they are losing their
market here by our planning ambi-
tiously. May be some of them were
wiser in thinking that they might get
a better market if we planned ambi-
tiously, so that higher technical
development in those countries would
supply the gaps which would become
bigger, as our industrialisation pro-
ceeds faster. I can only say this.
When I see criticisms which are basic
and consistent undoubtedly, but
nevertheless which would not listen
to any reason, which would not even
try to understand our point of view,
which would not understand the basic
needs of this country, which have to
be met in some way and therefore
the Plan cannot be whittled down, I
am only sorry that my own country-
men, the more intelligent section of
my countrymen represented by the
press do not even make an attempt
to understand things. I can wundes-
stand people who belong to a parti-
cular sector, which shall remain un-
named for the present, being afraid
that their own privileges will be cut
and wanting the Plan to be cut down,
wanting that progress should be cut
down and wanting that any progress
that we want to make should be
assigned to that sector. I can under-
stand it. I may not approve of it. I
certainly appreciate their genuine
desire to see that, if they cannot make
progress in the way in which they
want to, we should not make apy
progress in a corresponding sector
which is not under their control at
all. I may point out to themr that
that is a mistake, because whatever
progress I may try to make in the
sector which has come to me will
lead to enormous progress on the
other side. Because if I am produc-
ing basic materials, I cannot consume
them. I cannot make them into con-
sumer articles and supply them to
the penple. They may be short-
sighted. If they object to my
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efforts, 1 can understand it,
because, after all, people who have
the good things of the world do not
like to part with them. They are
afraid that somebody else who may be
equally better off will ultimately see
that their position is reduced. I can
understand all that. But, I cannot
understand our intelligent critics who
form the bulk of the press in this
country, not understanding the fact
that we want this plan, that we want
a Plan of this size not even to perpe-
tuate the Prime Minister and the
Congress Party in this country, not
for the fact that Shri Jawaharlal
Nehru should be the Prime Minister
of India for all time and we should
be Ministers with him, but because
this is the least that would be neces-
sary to keep us away from what would
be the inevitable fate if we do not
proceed fast. Enough cries have been
heard from various friends in the
House that this has not been done,
that has not been done 1n respect
of our defence. These things have
not been done merely we have not
made adequate industrial progress, we
have not got the resources in our
hands for nothing their progress and
therefore we are not able to do it.

My hon. friend Shri N. C. Chatterjee
says, you must increase the defence
potential in the country. He did not
say that in so many words; a lawyer
never says anything direct. If I
want to increase the defence potential,
if T want to make the defence stron-
ger, the minimum industrial prog-
ramme that we have chalked out in
this Plan is an absolute necessity. 1
am asking his help to convince the
people of the sacrifices that must fol-
low because we have a programme
which, to all intents and purposes is
beyond our capacity, but which must
be necessarily put through. Only if
he does that, can the defence poten-
tial be increased. If I have heavy
machine building plants, if I have ade-
quate stecl producing capacity, I can
make tanks; I can even make aero-
planes and jet engines if I get the
know-how and I have the necessary

23 MARCH 1857

General Discussion 636

raw materials here. 1 am asking Shri
N. C. Chatterjee, who is not here and
who probably may not come back
here, to realise this. The only pur-
pose for which he is urging all along
is, we must increase the defence
potential. 'We want to do all this.
1 might say that in regard to our bud-
gets in the past, we may have been
perhaps guilty of one error. We never
wanted to tell the House until it was
inevitable that we have expanded the
money, that we are increasing the
expenditure on defence services. We
did not do it. We used to come by
way of supplementary demands.
This time we decided that we shall
take the House and the people into
confildence and tell them that we have
to spend this amount and probably a
little more for keeping our defences
in what you might call optimum effi-
ciency level. I am not trying to rebut
an argument. 1 have no intention to be
polemical; 1 have no dcsire {o score
a point over those people who for the
time being dislike us because they
are in the private sector, because they
represent private enterprise. 1 have
no desire to castigate or even criti-
cise my friends, the press, with whom
I have personally hag the best rela-
tions. But, it is more in regret than
in a mood of challenge that I am tell-
ing them, this is according to my un-
derstanding. Unfortunately, so long
as we are given the responsibility to
administer the Government of the
country, our understanding must be
the final word. According to our un-
derstanding, this is the barest mini-
mum that we have to do in
order to save our country from
disaster. At least, if you do not ap-
prove of our intelligence, if you da
not concede that we are normal intelli-
gent beings, appreciated our bona fides
That is all that 1 am asking of those
people who are not really in the op-
position. In the opposition, Shri
M. K. Moijtra says that the Congress
Party's record is one of broken pro-
mises. He wanted to do this and that.
I can understand his language. If he
has no argument, then condemnation
is the alternative. But, even intelli-
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gent people who are really patriotic,
who want this country to progress do
not make an attempt to understand
why we are doing all this.

I have, as my hon. friend Shri
Asvka Mehta put it correctly for
which I am grateful, placed all the
cards on the table. I have not tried
to sugar-coat it at all. If there is any
surplus sugar, I would like to export
it than sugar-coat a bitter pill. We
want the country to go with us, We
want every citizen in the country to
realise that this is to be done and
that it is going to be an extremcly
difficult task. My hon. friend from
Mchsana suddenly found that I was a
bad Commerce and Industry Minister.
Some time back, before the 31st of
August, I was extremely embarrassed
by my {riends in the private sector
who, after a period of two years of
probation, thought that they would
approve of me, so much that my
irinds on the opposite said that 1
am a running dog of Anglo-American
and Indian capitalism. It was amus-
g to be called something running
and not a& static dog. That did not
matter.

Dr. Lanka Sundaram: A dog all

the same, .
P

Shri T. T. l{rlshnsmachari:/Dog is
not the main thing. Running is the
main thing. I hate to be called sta-
tic. On the 1st of Septembcr, 1 be-
cime the most inefficient Commerce
and Industry Minister. If I were ever
a fool to expect gratitude from any
sector of the people, I should be more
of a fool than what I/am today. 1
never  expected it. 1 must tell my
hon. friend from Mehsana that it is
not a matter of pegsonal pride or per-
sonal boast. It is/the conjoint action
of the Ministry which shall be going
out of office in a few days. We have
served this country well and in doing
%0, wej/have served the poor man ill
Decausé we served the vested interests
extraordinarily well, because we
wanted the wealth of this ,country to
Eraw. I know that. money) was going
into the black market. I'know that
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taxes were Noi being paid. [ knew
huge profits were being made because
Wwe gave quantitative protection of a
blanket nature. I knew that w

bled the consumer of this country
whitle because we were making those
enterprises charge whatever 'the mar-
ket will bear. Why did weldo it? I
am prepared to be convicted for all
that we and the Government did.
Because, we did 1t in, the interests of
the country. We did/not do it in the
interests of private enterprise. May-
be all this helped to [urther the in-
terests of private enterprise. ButI can-
not expect any gratitude 1romfthis.
The hon Member from Mehsana may
be correct. © 1 do not want to make
any personal reference. My hon. friend
from Mghsana himself knows in re.
gard toi one particular project with
which he was connected, the speed
with which we allowed him to go
ahead. He was all smiles, and the Com-
merce and Industry Minister! was a
great friend of private enterprise. On
the 1st of Seplember, he ceases to be a
friend of private enterprise and along
with him all the thirteeniother col-
leagues i the Cabinet. Posterity will
judge whether the Commerce and In-
dustry Minister who worked for 4§
years and the cglleagues who worked
with him in f-hekabniet did serve this
country well in industrialising this
country or not, If, today, the foreign
exchange position is bad, I am prepar-
ed to take full responsibility fo;? it.
Why does not my hon. friend om
Mehsana say, why don’'t you take res-
ponsibility for the present position in
foreign exchange. I do not want him to;
take any portion of it. All that he has
to do is to rake in the profits from
whatever institutions he, is connected
with. If there is tightnesg'in the money
market, the Bank of Baroda declares
a higher dividend. Everybody's dis-
tress is somebody else’s profit. That
is what private enterprise is in India
today. You 'profit because the coun-
try is in distress, you profit because
the Government is in trouble, and you
want to exploit all the difficulties we
have around us, so] that your profits
can increase. I am very sorry that I
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should have to answer the charge of
people who in season and out of sea-
son .attack us.

.
Mr. Deputy-Speaker: Was all that
addressed to me? T

Shri T. T. Krishnamacharh As you
represent everybody, may be your
shoulders are big enough to take all
the charges we level

I will only repeat that maybe we
will alter thef- lan, y maybe we will
have to cut it down, but I cannot un-
derstand how any person with any
intelligence can quote a subordinate
official of the Planning Commission,
who merely because he knows the
English language uses it in a manner
which we cannot understand. It 1s
wrong to say Mr. Moon has said such
and such a thing. If Mr. Moon has said
such and such a thing, Mr. Sun ran
say something else, Venus, Jupiter,
Mars and Mercury will say something
else. What really matters is what I
and my colleagues in these Treasury
Benches say, and not what some official
anywhere says. There is no use these
people throwing these things at our
face every time, but I will come back
to the story which 1 would like to
conclude,

We shall grimly hang on to the
Plan. If we sink, we shall sink. 1
thl}l not be sorrv if I =ink first.

The Minister of Production (Shri
K. C. Reddy): We shall not.

Shrl T. T. Krishnamachari: But we
propose to swim and take the Plan
to the shores of safety, and cvery eff-
ort that we can possibly put behind
it, every ingenuity that we can com-
mand, every resource that we can
lay our hands on, shall be used for
implementing the Plan. I shall wiad
up on the note that my hon. frierd
Shri Asoka Mehta so significantiy
laid his fingers in his speech. I said
I was grateful to him because it was
plain speaking. If propriety will per-
mit it, may I also say that we would
like to see him again in those Ben~he:
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at the earliest possible moment, <o
that he can continue to criticise wus
relentlessly, but fairly. All that |
ask is this. I do not mind relentluss
criticism, but let it be fair, let it be
objective, let it lead us a step further,
I endorse every word of what he
said. Our sense of priorities must be
recast, must be re-done every timwe.
As we go on, we have to change.
That is why we have annual plans.
If necessary, we have to change in the
middle of the year, and if we have to
tell the people that they have to un-
dergo some suffering, well, we have
to tell them.

Of course, he said for four years we
can be bold. I do not think that s
correct. I propose to be bold urtil
the last day of the fifth year. If
merely because I am bold and 1 tell
the truth people do not want me or
this Government back again, we shall
be all happy about it, because truth
has to be said. Maybe it is a casually
in the eletions as it {s in war, but I
do not sec why until the last dav
truth should be hidden from the gare
of the public. We shall tell the people
that we want their sacrifice. May-
be we shall want it. But we sna/l
not ask the people who cannot sacri-
fice to sacrifice any more than they
can.

I agree with my hon. friend when
he said: what is the object of saying
we should spend money on housing.
on low-income “group housing? Wr
would like to spend money cn it, but
my own cxperience in the clection has
been that our people understand the
position. I have done a lot of slum
walking. Maybe some hon. friend
says we went and made promises
My friend from Calcutta North-West
says: “You have made promises.
Where have you fulfilled them™"
But T am not producing any unreality
about it. I do not know what my
resources are, what the hiddea resour-
*es are, what the resources I car
tap are, but 1 do propose to stand
my pledges. If Shri Moitra is here,
he will know that we will attempt to
fulfil them.
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1 have done a lot of slum-walking.
not only now but even before. What
do those people ask? They do not
ask for housing. They ask for half a
ground of land for erecting a hut,
sanitary conditions, drinking water
supply, and a road. They do not ask
for houses at all, most of them do not,
because our people know that they
should ask for something which they
will get, and that is why I have come
back with the determination that I
should persuade my colleagues that
we should take the responsibility,
direct financial responsibility, for
the well-being of the lowest income
bracket. We shall not consider them
in terms of Harijans and non-Harijans.
We shall not consider in terms of re-
fugees and non-refugees. Maybe the
refugees become rich, and the rich men
become refugees. We are only con-
cerned about the low income brackets
and to the extent that this Govern-
ment has resources and can spare them
s0 long as 1 have the privilege of
handling the finances of this country,
we shall try to serve the low income
brackets to the extent that it is possi-
ble. But at the same time 1 realise
and I would underline what Shri Asoka
Mahta has said that we should tell the
people the truth. The whole econo-
my has to be put on a war time basis.
Mayhe some people do not like con=-
trols. I know the average Indian,
because of the experience he had un-
dergone during war time, is allergic
te controls, and so Jong as we are de-
mocratic, we cannot afford to ignore
even his allergy, merely because it is
five years before the people can assert
their will. Democratic socialism has
to choose the golden mean between
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controls and freedom. We are aware
of it, but I think the best thing is to
take people into confidence. My ex-
perience is  that the people of the
country, if they are told the truth and
asked for a sacrifice in the hope that
in next five years their life will be
better, will respond to it and I am
perfectly sure the call will not be in
vain. No matter what somc¢ people
in this House say, no matter what the
people whom the Member from Mch-
sana represenis may say, we arc de-
termined to go ahead along the lines
we  have broadly indicated in the
White Paper placed before the House

and in the Budget placed before the
House.

I am very grateful to the House for
such support that it gave me for this
Budget.

Mr. Deputy-Speaker: Now that
this discussion is over we might pro-
ceed to the next business now.

Shri  Keshavaiengar  (Bangalore
North): In view of the fact that we
have a party at 5 p.m. in Rashtrapat
Bhavan, may I request that the House
may be adjourned?

Mr. Deputy-Speaker: Is
sense of the House?

that the

Hon. Members: Yes.

Mr. Deputy-Speaker: Then the
House stands adjourned till 11 am.
on Monday the 25th.

1827 hrs.
The Lok Sabha then adjourned till

Eleven of the Clock on Monday the
25th March, 1957, :
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| Sasurday, 23rd March, 1957}

PAPERS LAID ON THE

TABLE . . . .

The fullowing papers  were
laidd on the Table :

(1) Report (1956)  of the
Tariff  Commission on
the Continuance of Pro-
tection  to the Electric
Brass Lamp Holders In-
dustry  together  with a
copy  of letter No, TC/
1D;E-65 dated the 24th
December, 1956, forward-
ing the Report to Govern-
ment

(2) Gevernment  Resolution
No.  48(1) TB/s6, dated
the 22nd  March, 1957 .

REPORT OF COMMITTLE
ON ABSENCE OF MEM-
BERS PRESENTED

‘Twentieth Report was presented.

BILLS PASSED

The Minister  of  Railways
(Shri Jogpwan Ram) moved
for the conaderation  of the
Appropriaton  {Railways) Bill
1957, The motion was ado-
pred.  Afier  the clause-hy-
wlavse  consideration the Ball
wis passed.

The Minister of Finance and
Iron and Steel (Shri T. T,
Krishnwmachan) moved for
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COLUMNS

- cops@dcrat.gqlr]: of the
ropriation Bill, 1957.
TPI: motion was adopted.
After the
consideration,
passed

The Minister of Finance and
Iron and Steel (Shri T. T.
Krishnamachari) moved for
the consideration of the Ap-
propriation (No. 2) Bill, 1957.
The motion  was adopted.
After the clause-by-clause
consideration the Rill was
passed
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clause-by-clause
the Bill was

The Minister of Finance and
Iron and Steel (Shri T. T.
Krishnamachari) moved for
the consideration of the Kerala
Appropriation  Bill, 1957,
The motion was  adopted.
After  the clausc-by-clause
consideration the Bill was
passed

GENERAL BUDGE" I—GI-NL
RAL DISCUSSION .
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Further discussion on the gene-
ral  budget was continued.
Shri T. T. Knshnamachari
replied to the debate and the
discussion was concluded. .

AGENDA FOR MONDAY, 25TH
MARCH, 1957,

Motion re international situa-
tion.

644

COLUMNS
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